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QUICK ESTIMATES OF NATIONAL INCOME, 1994-95 A& 
ADVANCE ESTIMATES FOR 1995-96 - A REVIEW* 

The Central Statistical Organisation (CSO), 
in its 'Quick Estimates of National Income, 
Consumption, Saving and Capital Formation, 
1994-95' released recently (February 1, 1996) 
has presented the 'quick estimates' of the 
macroeconomic aggregates for the year 1994- 
95 vis-a-vis the revised estimates, albeit 
provisional, for 1993-94 and the base year 
estimates for 1980-81. Subsequently on 
February 9, 1996 the CSO published the 
'Advance Estimates of National Income, 
1995-96'. This note undertakes a review of 
these estimates. 

Quick Estimates for 1994-95 

1. Output and Prices 

The improved performance of the Indian 
economy in 1994-95 as against 1993-94 was 
mainly attributable to agriculture, manu- 
facturing and construction sectors. All 
national and domestic product aggregates 
registered higher growth rates in 1994-95 as 
compared to 1993-94 (Table 1). The Gross 
Domestic Product (GDP) at factor cost (at 
1980-8 1 prices) estimated at Rs. 2,5 1,010 
crore, registered a higher growth rate of 6.3' 
per cent in 1994-95 as against 5.0 per cent 

' 

i n  1993-94. The real Gross National Product 
(GNP) at factor cost. which takes into account 
the net factor income from abroad, also 
recorded a higher growth of 6.7 per cent as 
against that of 4.5 per cent during 1993-94. 

Prepared in the Division of National Income. Savings 
& Flow o f  Funds in the Department of Economic 
Analysis And Policy. 

In nominal terms, the GNP was placed at 
Rs.8.39.504 crore, which is 18.5 per cent 
higher than in the preceding year. The Net 
National Product (NNP) at factor cost or the 
national income. grew by 18.8 per cent to 
Rs.7,44,663 crore in 1994-95 (in nominal 
terms). The real national income recorded an 
acceleration in its growth from 4.2 per cent 
in 1993-94 to 6.7 per cent in 1994-95. In 
nominal terms, the per capita income at 
Rs.8.237 in 1994-95, was higher by 16.7 per 
cent. The real per capita income is also 
estimated to have expanded by 2.3 per cent 
in 1993-94 and 4.8 per cent in 1994-95, 
respectively, measuring Rs.2,292 and 
Rs.2,401. The private final consumption 
expenditure (PFCE) registered a growth rate 
of 15.0 per cent during 1994-95 as against 
13.4 per cent, a year before (Table 1). 
However, the share of PFCE in GDP at 
current market prices decreased from 6 1.6 per 
cent in 1993-94 to 60.0 per cent in 1994-95. 

As per the quick estimates, the index of 
GDP deflator (at factor cost), derived from 
the ratio of the estimates of GDP at factor 
cost at current prices to its estimates at 
constant prices, increased by I I. 1 per cent in 
1993-94. This is slightly higher than the rate 
of inflation as measured by the Wholesale 
Price Index of all commodities showing a rise 
of 10.8 per cent. with indices of manufactured 
products and primary articles registering 
increases of 10.5 per cent and 12.9 per cent, 
respectively. . . , ,  . , . . .  , ,. 

: . &+, 

11. Saving and Investment 

1 .  As far as the year 1994-95 is concerned. the growth The Gross Domestic Saving (GDS), at 
rate of real GDP at factor cost was estimated at 5 .3  current is estimated to increase sharply 
per cent in thc Advance Esti~nates (February 1995) and 
was revised to 6.2 per cent In November. 1995. T h ~ s  by 34.7 per cent from Rs. 1,7 1 ,I 84 crore in 

estimate has been further rev~sed to 6.3 per cent in the 1993-94 Rs. 2*30*648 crOre in 1994-95 
Quick Estimates, 1994-95. with the GDS rate climbing trom 21.4 per 
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cent of GDP at current market prices to 24.4 
per cent. The improved saving scenario is a 
result of contribution by all the three insti- 
tutional sectors. Significantly, the public 
sector saving more than trebled from Rs.4,372 
crore in 1993-94 to Rs. 15,986 crore in 1994- 
95 as a result of decline in the dissaving of 
government administrative departments and a 
steep increase in the saving of the non- 
departmental undertakings. 

The Gross Domestic Capital Formation 
(GDCF) increased from Rs. 1,73,331 crore in 
1993-94 to Rs. 2,38,410 crore in 1994-95, 
recording a sharp increase of 37.5 per cent in 
nominal terms over the preceding year. The 
rate of GDCF is estimated to increase from 
21.6 per cent of GDP at current market prices 
in 1993-94 to 25.2 per cent in 1994-95 (Table 
1 ). 

111. Growth and sectoral composition of 
CDP 

The noticeable improvement of 1.3 
percentage points in the real GDP growth to 
6.3 per cent in  1994-95 was principally due 
to strong performance of agriculture, 
manufacturing and construction sectors (Table 
2). The value added originating from 
agriculture rose by 5.1 per cent in 1994-95 
as compared to a rise of 3.4 per cent in 1993- 
94 due to increase in the production of wheat, 
pulses and sugarcane. Manufacturing output 
is estimated to have recorded a sharp 
improvement; its growth rate being 
significantly higher at 9.0 per cent in 1994- 
95 as compared to 4.3 per cent in 1993-94. 
Construction improved its growth from 2.3 
per cent to 7.1 per cent during the period. All 
the other sectors except "trade, hotels and 
restaurants" and "banking and insurance" 
registered higher growth rates in 1994-95 as 
against 1993-94. "Banking and insurance" 
expanded by 4.6 per cent in 1994-95 on top 
of a high growth rate of 12.8 per cent in the 
preceding year. The growth of "trade, hotels 

and restaurants" decelerated marginally from 
8.3 per cent in 1993-94 to 7.9 per cent in 
1994-95. As a result, the services sector 
(inclusive of construction) experienced a 
decline in its growth by 0.2 percentage point 
to a rate of 6.1 per cent in 1994-95. 
"Agriculture and allied activities" and 
"industry" registered higher growth rates of 
4.9 per cent and 8.5 per cent, respectively, in 
1994-95 as against those of 3.3 per cent and 
4.6 per cent, a year before. 

As far as sectoral composition of real GDP 
at factor cost is concerned, buoyancy in the 
manufacturing sector has led to an increase 
in the share of industry by 0.5 percentage 
point to 24.9 per cent in 1994-95 at the 
expense of a deterioration in the shares of 
both "agriculture and allied activities" and 
services (including construction) to 29.4 per 
cent and 45.7 per cent, respectively. 

The growth rate of real NDP at factor cost 
is also estimated to be higher at 6.2 per cent 
in 1994-95 against that of 4.7 per cent in 
1993-94 (Table 3). The sectoral profile of real 
NDP is, broadly, on similar lines of the 
sectoral profile of GDP and is presented in 
Table 3. NDP originating from "mining and 
quarrying" is estimated to decline by 2.1 per 
cent in 1994-95 despite experiencing an 

, expansion in terms of gross value added, 
thereby implying a higher increase in 
depreciation in the sector. 

IV. Sectoral composition of 
Domestic saving 

Gross domestic saving (GDS) is estimated 
to increase significantly by 34.7 per cent from 
Rs. 1,7 1.1 84 crore in 1993-94 to Rs. 2,30,648 
crore in 1994-95. The recovery in the GDS 
rate to a level of 24.4 per cent of GDP at 
current market prices in 1994-95 from 2 1.4 
per cent in 1993-94 was due to improvement 
in the saving rates of all the three institutional 
sectors (Table 4). 
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Public sector saving rate which had 
plunged to 0.5 per cent of GDP in 1993-94 
is estimated to improve to 1.7 per cent of 
GDP in 1994-95. The rise in the public sector 
saving in 1994-95 was contributed by a 
decline in the dissaving of government 
administration from Rs:(-)27,188 crore in 
1993-94 to Rs. (-) 26,007 crore in 1994-95 as 
well as improvement in the saving of 
departmental undertakings from 7,404 crore 
to Rs. 8,919 crore and a steep increase in the 
saving of non-departmental enterprises from 
Rs. 24,156 crore to Rs. 33,074 crore (Table 
4). 

The household savings increased from 
Rs. 1,39,146 crore in 1993-94 to Rs. 1,78,696 
crore in 1994-95, with the share in financial 
savings decreasing from 61.9 per cent to 58.9 
per cent and a per contra rise in the share of: 
physical saving. Financial saving rate rose 
from 10.8 per cent to I 1  . I  per cent, while 
physical saving rate advanced from 6.6 per 
cent to 7.8 per cent. Dampened tempo of 
increase in household financial savings is due 
to a decline in household investment in shares 
and debentures, mainly attributable to lower 
mobilisation of funds by Unit Trust of India 
(UTI) from households. 

Private corporate sector savings are 
estimated lo increase from Rs. 27,666 crore 
in 1993-94 to Rs. 35,966 crore in 1994-95 
(3.5 per cent of GDP to 3.8 per cent). 

Significantly, the share of public sector 
saving in GDS more than doubled from 2.5 
per cent in 1993-94 to 6.9 per cent in 1994- 
95. Household sector, which accounts for 
bulk of tiomestic pool of savings, experienced 
a decline in its share from 81.3 per cent to 
77.5 per cent and private corporate sector's 
share also eroded from 16.2 per cent to 15.6 
per cent during the same period. 

V. Capital Formation 

The rates of gross capital formation (GCF) 
increased in 1994-95 against 1993-94 in both 
current prices as well as 1980-81 prices, 
attributable to enhancement of the rates in all 
the three institutional sectors (Table 5 ) .  The 
rate of GCF emanating from the public sector 
increased from 8.6 per cent to 8.8 per cent, 
and that from private corporate sector rose 
from 6.1 per cent to 6.6 per cent. The GCF 
from household sector, on the other hand, is 
derived to increase significantly from 6.6 per 
cent to 7.8 per cent. Gross domestic capital 
formation (GDCF), i.e., adjusted for errors 
and omissions, increased from Rs. 1,7333 1 
crore in 1993-94 to Rs. 2,38,410 crore, in 
nominal terms. The rate of GDCF or 
aggregate investment rate went up from 21.6 
per cent in 1993-94 to 25.2 per cent in 
1994-95. 

Advance Estimates for 1995-96 

The Central Statistical Organisation has 
recently released the advance estimates of the 
various national accounts aggregates along 
with the sectoral break-up of GDP in real 
terms for 1995-96. The real GDP at factor 
cost is estimated at Rs. 2.66337 crore, 
thereby showing a growth of 6.2 per cent in  
1995-96 against 6.3 per cent in 1994-95. The 
real national income is estimated to show a 
growth rate of 6.2 per cent in 1995-96 against 
6.7 per cent, a year before. The per capita 
national income is estimated at Rs. 2,506, 
higher by 4.4 per cent in 1995-96 (Table 6). 

The sectoral analysis indicates that the 
growth rate of value added from industrial 
sector is estimated to rise to 10.1 per cent in 
1995-96 while that from "agriculture and 
allied activities" decelerates to 3.0 per cent 
(Table 7). Services maintained the same 
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growth of 6.1 per cent both in 1994-95 and supply". Within services, ''fhmcing, insurance, 
1995-96. Within "industry", manufacturing real estate and business services" as well as 
sector registered a high growth of 10.0 per "trade, hotels and restaurants" expanded at 
cent in 1995-96 (9.0 per cent in 1994-95). higher rates of 4.8 per cent and 8.3 per cent, 
Better growth performance is also noticeable respectively, in 1995-96 while "construction" 
in the following sectors, viz., "mining and and "community, social and personal 
quarrying" and "electricity, gas and water services" recorded deceleration (Table 7). 
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TABLE 1 : IMPORTANT MACRO ECONOMIC AQQREQATBS 

Item 1am-w 0 199446 ' 

1. GDP at factor cost (1980-81 prices) 

2. GDP at current market prlces 

3. NDP at factor cost (1980-81 prices) 

4. NDP at current market prices 

5. NNP at factor cost (1980-81 prices) 

6. NNP at factor cost (current prices) 

7. NNP at market prices ( 1980-81 prices ) 

8. NNP at current market prices 

9. GNP at factor cost (1980-81 prices) 

10. GNP at factor cost (current prices) 

11. Per capita National Income (In Rupees) 
11.1 at current prices 

11.2 at 1980-81 prices 

II. Private Final Consumption Expenditure (PFCE) 
at Current Prices 

111. Saving and Investmant ( at current prices ) 
1. Gross Domestic Saving ( GDS ) 

2. Rate of GDS 

3. Gross Domestic Capital Formation ( GDCF ) 

4. Rate of GDCF 21.6 25.2 

O Provisional Estimates Quidc Estimates 
Note : Figures in decimal indicate percentage change over the previous year. However, the rates of GDS and GDCF 

t e  percentages of Gross Domest~c Product ( GDP ) at current market prices. 
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TABLE 2 : SECTORAL COMPOSITION OF QROSS DOMESTtC PRODUCT 
(At 1980-81 Prlcer) 

IRs. crorel 

Item 1993-94 CP 1994-95 ' Growth R r k .  Growth Rahr 
during lBg3-94 during 1994-95 

( Far cent) ( Per cent) 

1 2 3 4 5 

1. Agriculture and Allied Activities 

1.1 Agriculture 

2. Industry 

2.1 Manufacturing 

2.2 Mining & Quarrying 

2.3 Electricity, Gas d Water Supply 

3. Services 

3.1. Trade, Hotels and Restaurants 

32 Transport , Storage and Cornmunlcation 

3.3. Banking and Insurance 

3.4. Public Admlnistratlon and Defence 

3.5. Construction 

3.6. Other Services 

4. Total Gross Domestic Product (1+2+3) 

- 

QP Provisional Estlmates Quick Estimates 
Note : Figures in declmal indicate percentage share in Total Gross Domestic Product. 
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TABLE 3 : SECTORAL COMPOSlllON OF NET DOMESTIC PRODUCT 
(At 1980-81 P r i ~ s )  

(Rs. cron) 

Itam 1993-94 0 1994-9s • Growth Rater Growth flator 
durlng 1993-94 during 1994-95 

( Par oent) ( Per arnt) 

1. Agriculture and Allied Activlties 66,102 69,293 3.1 4.8 
31.6 31.2 

1.1 Agriculture 61,748 64,869 3.3 5.1 
29.5 29.2 

2. Industry 45.704 49,555 3.8 8.4 
21.8 22.3 

2.1 Manufacturing 40.042 43,678 3.6 9.1 
19.1 19.6 

2.2 Mining 8 Quarrying 2,843 2,784 2.9 -2.1 
1.4 1.3 

2.3 Electricity, Gas 8 Water Supply 2,819 3,093 7.6 9.7 
1.3 1.4 

3. Services 97,663 1,03,600 6.3 6.1 
46.6 46.6 

3.1. Trade, Hotels and Restaurants 30,062 32,457 8.3 8.0 
14.4 14.6 

32 Transport, Storage and Communication 8,530 9.290 4.4 8.9 
4.1 4.2 

3.3 Banking and Insurance 14,629 15,234 12.4 4.1 
7.0 6.8 

3.4. Publlc Administration and Defence 11,374 11,701 2.6 2.9 
5.4 5.3 

3.5. Construction 9,892 10,615 2.2 7.3 
4.7 4.8 

3.6. ather Services 23,176 24,303 4.4 4.9 
11.1 10.9 

4. Total Net Domestic Product (1+2+3) 2,09,469 2,22,448 4.7 6.2 
100.0 100.0 

QD Provisional Estimates ' Quick Estimates 
Note : Figures in decimal indicate percentage share in Total Net Domestic Product. 
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TABLE 4 : DOMESTIC SAVINGS 
(At Current Prices) 

Item 199344 0 1994-95 * 

1. Gross Domestic Saving (GDS) 

1.1 Household Sector 

1 .l. 1 Financial Saving 

1 .I .2 Saving in physical assets 

1.2 Private Corporate Sector 

1.2.1 Joint-stock companies 

1.2.2 Co-operative banks B societies 

1.3 Public Sector 

1.3.1 Public authorlties 

1.3.1.1 government administration 

1.3.1.2 departmental enterprises 

1.3.2 Non-departmental enterprises 

2. Less consumption of fixed capital 
2.1 Household sector 
2.2 Private corporate sector 
2.3 Public sector 

3. Net Domestic Saving (NDS) 

3.1 Household sector 

3.2 Private corporate sectol 

3.3 Public sector 

@ Provis~onal Estimates Quick Estimates 
Notes : 1. Figures in declmal indicate the ratio to GDPRJDP at current market prices. 

2. Consumption of fixed capital (item 2) has been estimated from the value of fixed capital stock and expected 
age of various types of assets and differs from the provision for depreciation as per books of accounts. 
Alternative estimates can be derived using the latter. 
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T A U  5 : CAPITAL FORMATION BY TYPE OF IF($TITUTION 

(Rs.cm) 

Item At Cumnt Prlcor At 1QaO-81 Prlco8 

1993440 1W4-96. 1 W W  0 19B4-06 ' 

1 2 3 4 6 

1. Gross Capltsl Formation 1,71.009 2.18,920 53,563 64,158 
21.3 23.2 20.3 22.9 

1.1 Public motor 68.749 83.245 21,254 24,118 
8.6 8.8 8.1 8.6 

1.2 Private corporate sector 49,245 62,281 18,267 21,173 
6.1 6.6 6.9 7.5 

1.3 Household sector 53,015 73,394 14,042 18,867 
6.6 7.8 5.3 6.7 

2: Less consumption of fixed capltal 81,547 94,841 26,595 28,562 
2.1 Public sector 36,426 41,763 11,667 12,414 
2.2 Private corporate sector 16,898 21,368 6,453 7,416 
2.3 Household sector 28,123 31,710 6,475 8,732 

3. Net Capital Formation 89,462 
12.4 

3.1 Publlc sector (1.1 - 2.1) 32,323 
4.5 

3.2 Private corporate sector (1.2 - 2.2) 32,247 
4.5 

3.3 Household Sector ( 1.3 - 2.3 ) 24,892 
4. Errors & omimions 2,322 

5. Net capltal formstion adjusted tor 91.784 1.43.569 27,766 41,286 

errors & omlsslons 12.8 16.9 11.7 16.4 
6. Gross capital formation adjusted for 1,73,331 2,38.410 54,361 69,848 

errors & ornlsslons 21.6 25.2 20.6 24.9 

O Provisional Estimates ' Quick Estlrnates 
Notes : 1. Figures In decimal Indicate percentage share in QDPNDP at market prices. 

2. Consumption of fixed capltal (item 2) has been estimated from the value of fixed capltal stock and expected 
age of various types of assets and dlffers from the provision for depreciation as per books of accounts. 
Alternative estimates can be derived using the latter. 
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TABLE 6: ADVANCED ESTIMATES OF NATIONAL PRODUCT AT 1980-81 PRICES 
(Rs.Crore) 

Item 1995-96 

1 2 

1. GDP at factor cost 2,66.537 
6.2 

2. QNP at factor cost 2,61,130 
6.3 

3. NDP at factor cost 2,35,975 
6.1 

4. NNP at factor cost 2,30,568 
6.2 

5. Per capita Natlonal Income (In Us.) 2,506 
4.4 

6. Population (In crores) 92.0 

Note : Figures In decimal Indicate percentage change over the previous year. 
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TABLE 7 : SECTORAL COMPOSITION OF GROSS DOMEStlC PRODUCT 
(At 1980-81 Prices) 

item* 1993.94 199695 o 

Amount Weight O f a m  Rate Amount Welght Qrowth Rate 
(Rs.crore) (Per cmt) (Per cmt) (Rs.crore) (Per cent) (Pw cent) 

1. Agriculture and Allied Activities 73,688 

2. Industry 62,538 
2.1 Manufacturing 51,148 
2.2 Mining & Quarrying 4,791 
2.3 Electricity, Gas & Water Supply 6,599 

3. Services 1,14,784 
3.1. Trade. Hotels .Transport 47,712 

and Communication 
3.2. Financing, Insurance. Real Estate 27,937 

and Business Services 
3.3. Community , Social and Personal 27,771 

Services 
3.4. Construction 11,364 

4. Total Gross Domertic Product 
(1 +2+3) 2,51,010 

' Quick Estimates 
# Advance Estimates 
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SPEECH 

RESERVE BANK OF M I A  BULLETIN 

BANKING SECTOR REFORMS* 

1. I have great pleasure in being with you 
this morning and participate in the Diamond 
Jubilee celebrations of the Bank of 
Maharashtra. Completing sixty years is no 
mean achievement. The bank, indeed, has 
played a significant role in these years, 
particularly in 'the State of Maharashtra. The 
founder-fathers of the bank had set it up with 
the objective of mobilising small savings and 
extending credit to small entrepreneurs and 
self employed persons. I have no hesitation 
in saying that even today, the bank has not 
lost sight of these objectives despite some of 
the operational and functional vicissitudes i t  
has had to face. 

2. It is particularly significant that the 
diamond jubilee of the bank is falling at a 
time when the financial sector in Indiat is 
witnessing an intensive process of reform. 
Commercial banks are in a way being 
compelled to face a completely new situation. 

qlnancial  liberalisation has heightened 
competition, both among banks, as well 
between banks and non-bank financial 
intermediaries. Consumer demands are 
rapidly changing and a large population is 
emerging which is asking for less and less of 
traditional banking services. Simultaneously, 
a greater awareness for traditional banking 
services is growing in the semi-urban and . 
rural areas, Both sets of consumers are today 
asking for banking services of the highest 
quality! Profitability, is getting keenly 
watched by individual bank management. 
These trends are also prompting banks to 

undertake new and diversified activities, some 
of which are more prone to changes in the 
market conditions and financial prices, than 
traditional banking activities. Overall, 
however, with the Indian economy growing 
fast, the Indian financial system too is seen 
to be rising to the occasion. This 
transformation is taking place within the 
context of the economic objectives for 
development and growth. Reform of the 
financial system has been largely achieved by 
adapting old institutions. A careful attempt 
has been made at crisis avoidance and in 
creating an external environment which 
enables greater efficiency in the delivery of 
financial services. Financial reforms have 
thus been operating in conjunction with the 
larger set of goals relating to economic 
stability, growth and international competi- 
tiveness. 

A. Strengthening the Safety and 
Soundness of Banks 

3. A fundamental underlying objective of 
reforms has been to make the banking system 
more resilient to face competition. A major 
recommendation of the Narasimham Com- 
mittee in this regard was that banks and 
financial institutions should adopt uniform 
accounting practices for income recognition 
and provisioning and that they should have 
sound practices for valuation of investments. 
The Reserve Bank has vigorously pursued 
this objective so that balance sheets of banks 
and financial institutions are transparent and 
full disclosure is made, in a phased manner, 
to be in conformitv with the recommendations 

* Address by Dr. C. Rangarajan. Governor at the 
Diamond Jubilee function of the Bank of Maharashtra 

of the International Accounting Standards 

at Pune on February 29, 1996. Committee. The first major step towards this 
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were recast in 1991 -92 providing for greater 
disclosure. Later, in April 1992 banks were 
advised income recognition and asset classi- 
fication norms, and prudential provisioning 
requirements. With this, an objective norm of 
record of recovery was established, which 
meant in simple terms, that if there are no 
recoveries in an account for two quarters (it 
was initially four quarters) an advance 
becomes non-performing. 

4. As for investments, the process is on to 
mark to market larger portions of securities 
held by banks. We started with a minimum of 
30 per cent of investments to be held as 
current securities, and have pushed it up to 
40 per cent this year. We may have to review 
this further. A study group in RBI is currently 
looking into what further disclosures are 
feasible, without adversely affecting the 
institutions' prospects, and attracting unjust 
comparisons with practices prevailing in more 
advanced financial markets. 

Capital Adequacy 

5. Capital adequacy regime was introduced 
by the Reserve Bank in 1992-93. Foreign 
banks were required to achieve the stipulated 
capital to risk weighted assets ratio (CRAR) 
of 8 per cent by March 31, 1993 itself; 
domestic banks with foreign branches by 
March 3 1, 1995 and all other domestic banks 
by March 31, 1996. With a view to augment- 
ing the capital base of the nationalised banks, 
the Government of India infused capital. The 
total capital funds so infused by the 
Government of India stood at Rs. 11,687 crore 
by the financial year 1994-95. By the end of 
fiscal 1995, all foreign banks and 19 out of 
the 34 private sector banks, had reported a 
CRAR of eight per cent or more. As regards 
public sector banks, 13 out of 27 had reported 
CRAK of 8 per cent or more. 

6. Aggressive efforts on the part of the 
public sector banks are afoot to achieve the 
required capital adequacy. Many of the banks 
have plans to tap the capital market for raising 
equity. Some with relatively better financial 
positions have already been able to access the 
capital market. Two banks have made public 
issues of equity while two others have been 
allowed to come wut with rights-cum-bond 
issues. Five banks have been granted 
permission to enter with bond issues. As the 
deadline for achieving the 8 per cent CRAR 
is drawing nearer, 6 public sector banks have 
been identified for infusion of further capital 
during 1995-96. However, there could be 
some banks which are unable to meet the 
minimum stipulated 8 per cent CRAR norm 
by March 31, 1996. 

7. Prudential norms, however, must evolve 
with changes in the financial market. A 
technical group has therefore been set up by 
the Reserve Bank to look into banks' capital 
adequacy requirements. The group has begun 
its work and is looking into the difficulties 
and constraints faced by banks in meeting 
capital adequacy norms. It will also examine 
the relative merits and disadvantges of the 
different components of Tier I and Tier I1 
capital. Another aspect which group will go 
into is to help design medium term strategies 
for banks towards attaining capital adequacy. 
Finally, the group will deliberate and 
determine the manner in which a reduction 
can take place in Government's stake in 
public sector banks and setting off of 
accumulated losses and the return of excess 
capital. As is well known, the Banking 
Companies (Acquisition and Transfer of 
Undertakings Act) 1979-80 was amended in 
January 1995 allowing for reduction in paid- 
up .capital in a natipnalised bank by the 
Central Government, by cancelling any paid 
up capital which is lost or is unrepresented 
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by available assets and paying for any capital 
by a nationalised bank which is in excess of 
its needs. After this amendment, four banks 
have applied to the Reserve Bank seeking 
approval for setting off their accumulated 
losses against their paid up capital. The 
objective is that apart from cleaning up of the 
balance sheets this operation will also allow 
the banks to gain better access to the capital. 
markets after reduction of the paid up capital. 
This request is being actively considered by 
the Reserve Bank and the Government of 
India. 

Consolidated Supervision 

8. In the emerging banking scenario, 
consequent upon the launching of financial 
sector reforms, the distinction between 
commercial and investment banking is getting 
blurred. Banks have set up subsidiaries for 
undertaking para-banking and other financial 
sefiices. Restrictions on ownership of banks 
by non-banking groups have been relaxed. 
The process has led to the emergence of 
banking groups and conglomerates, giving 
rise to new issues both in terms of industry 
structure as well as financial supervision. 
This may necessitate a system of consolidated 
supervision on a global and also group-wise 
basis. 

9. Reserve Bank's supervision over banks 
is now based on periodical on-site 
examinations. A new supervisory reporting 
system has been introduced from February 
1995. An Expert Group set up to review the 
on-site inspection system has submitted its 
report on streamlining of the inspection sys- 
tem. It has recommended a new strategy 
focusing on the critical areas of capital 
adequacy, asset quality, management, 
earnings, liquidity and systems, known as the 
CAMELS model. The off-site surveillance 
over banks under the new supervisory 
reporting system would essentially be 
prudential supervision designed to monitor 

regulatory compiiance.Besides, the returns 
prescribed under this system would address 
the management information needs within the 
reporting banks to help them in self 
regulation. The new inspection strategy 
together with the inputs available under the 
supervisory reporting system, would enable 
the Reserve Bank to pick up the early warning 
signals and take immediate corrective steps. 

B. Elements of the New Deregulated 
Banking Fnvironment 

10. A major part of the financial sector has 
now been freed from interest rate controls. 
The move towards a market based interest 
rate structure however will require greater 
attention on how to determine rates of interest 
on various products both on the liability and 
asset side. With fluctuations in interest rates, 
asset price risk emerges leading to asset- 
liability maturity mismatches. Thus, in the 
context of the new competitive pressures there 
is emerging a far greater need in the Indian 
banking system towards prudent management 
of risk. 

11. Banks have also been given greater 
freedom to open, shift and swap branches as 
also to open extension counters. Ten new 
domestic banks have set up operations, eight 
new foreign banks have opened offices in  
India since the beginning of the reforms 
process. Pre-emption by way of SLR has been 
gradually brought down. With SLR on 
incremental NDTL at 25 per cent, and on base 
NDTL at 31.5 per cent with exemptions on 
some categories of deposits, SLR on 
aggregate NDTL is now 29 per cent. While 
the ratio will come down with the increase in 
deposits, it may be pointed out that retrims on 
SLR securities are by and large now at market 
rates. After freeing banks from the 
requirement of prior credit authorisation from 
RBI in 1989, other perceived constraints such 
as inventory/receivable norms, obligatory 
consortium lending, curbs in the matter of 



150 RESERVE BANK OF INDIA BULLETIN Mmch 1996 

project finance have also been substantially 
relaxed; the threshold for mandatory 
consortium has been raised to Rs.50 crore. If 
banks and borrowers so desire they can also 
muke a syndicate instead of a consortium. 
Banks can now grant project finance upto 
Rs.500 crore. In fact, in the case of power 
generation projects, banks, individually or 
collectively can now finance upto Rs.1000 
crore, subject to certain terms and conditions. 

12. These and other measures, such as the 
setting up of the Board for Financial Super- 
vision, Debt Recovery Tribunals, dissemina- 
tion of information on major defaulters, the 
scheme of performance obligations and 
commitments from nationalised banks - are 
indeed having a salutary effect on the banking 
system. Most of the recommendat~ons of the 
Goiporia Committee (1  99 1 ) for improving 
customer service have since been 
implemented by banks. Under the RBI's 
Banking Ombudsman Scheme, 1995 for 
redressat of customer grievances, 
Ombudsmen have already been appointed at 
eight centres, with jurisdiction over 1 1  States 
and a Union Territory. Banks have been 
opening specialised branches for industrial 
finance, asset recovery management, etc; 78 
specialised branches for lending to SSI units 
have been opened this year in the 85 districts 
identified to have concentration of such units. 
There is a welcome awareness among banks 
of the credit risks, and they are becoming 
increasingly sensitive to the incidence of 
NPAs. With the adoption of modern 
technology, well spread computerisation and 
improved customer service, banks could look 
forward to an atmosphere more congenial to 
growth and prosperity. 

C. Performance Indicators 

13. In 1993, the Reserve Bank obtained 
from each bank specific commitments in the 

form of Performance Obligations & Commit- 
ments (PObC). Its execution was a condition 
for capitalisation of banks by the Govern- 
ment. PO&Cs are primarily aimed at banks' 
management practices and business strategies 
so as to ensure a high level of portfolio 
quality so that the earlier problems leading to 
heavy loan losses, low profits, erosion of 
equity, etc., do not recur. Besides, there was 
also an increasing realisation that for better 
performance of banks and proper supervision 
by RBI, quantifiable performance parameters 
and evaluation of achievement in relation 
thereto had become inevitable. 

14. Nationalised banks have executed 
documents containing performance obliga- 
tions and commitments (PO&C) for 1993-94, 
1994-95 and for 1995-96. These provide for 
essential quantifiable performance para- 
meters to be achieved in a time bound manner. 
The parameters lay emphasis on increased but 
low-cost deposits, quality lending, generathn 
of more income and profits, compliance with 
priority sector lending and export credit 
requirements, improven~ents in quality of 
investments, reduction in expenditure, 
stepping up of staff productivity, 
computerisation, upgradation of technology, 
etc. The banks have been asked to rationalise 
the control tiers, as also to lay down policies 
with regard to loans, investments, recovery, 
liability management, human resources 
development, etc. with the approval of their 
Boards. Banks were advised that non- 
fulfilment of any of the parameters of 
commitments would entail penalty in the form 
of increase in CRR or SLR, stoppage of 
refinance facilities from RBI, restriction on 
access to call money market and stoppage of 
further capital contribution by the Govern- 
ment. The Reserve Bank also has been 
reviewing the position at regular intervals and 
so far, it has had three rounds of discussions- 
in 1993, 1994 and 1995. 
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Non-psrformrkg Assets 

15. The most critical area is the reduction 
in non-performing assets. The non-performing 
assets (NPAs) of all public sector banks 
aggregated Rs.39,253 crore during 1992-93 
when new norms were implemented for the 
first time. NPAs constituted 23.2 per cent of 
their total loan assets. There has been further 
tightening of the norms since then. The level 
of NPAs has, however, declined to 19.4 per 
cent during fiscal 1995. The RBI may 
consider further tightening of the norm by 
migrating from the norm of two quarter 
default in interest payment to one quarter 
norm at an appropriate time. The banks had 
committed in their PO&C for 1994-95 that 
they would bring down their NPAs by 31st 
March 1995 to substantially lower levels. 
Overall, the percentage of NPAs to total 
advances for the 19 nationalised banks came 
down from 25.8 per cent on 31st March 1994 
to 20 per cent on 31st March 1995. While 
nine banks fulfilled the targets ten banks 
failed to do so. While the aggregate addition 
to NPAs of 19 nationalised banks during 
1994-95 was Rs.4.796.46 crore, the aggregate 
reduction was Rs.6,682.02 crore. The break- 
up is as under: 

i) by upgradation Rs.1572.32 crore 

ii) by write off Rs. 1679.72 crore 

i i i )  by actual recovery Rs.3429.98 crore 
- 

Total Rs. 6682.02 crore 

Banks have indicated a much lower level 
of NPAs by 3 1 st March 1996. The proportion 
of NPAs to total advances of the 19 
nationalised banks is expected to come down 
to 16 per cent by 31st March 1996. 

16. During 1994-95 one bank i n c u r d  
operating loss and eight incurred net loss as 
against six and twelve banks respectively 
during 1993-94. Collectively, the 19 
nationalised banks earned a net profit of 
Rs.269.33 crore in 1994-95 as against a net 
loss of Rs.4705.01 crore in 1993-94. Banks 
by and large expect to show much better 
results in 1995-96; only three banks are 
however expected to show a net loss even in 
1995-96. 1 t . i ~  also very likely that going by 
the trends of the half-yearly results (ended 
30th September 1995) some more banks may 
also incur a net loss in 1995-96. 

17. There has been improvement in yield 
on investments and yield on advances. Yield 
on investments has ranged between 10 per 
cent and 12.1 per cent. Yield on advances has 
moved between 10 per cent and 13.3 per cent. 
Cost of raising deposits has ranged between 
8.3 per cent and 6.8 per cent. All the banks 
have attempted to improve staff productivity. 
It was above Rs.60 lakhs for seven banks, 
between Rs.50 lakhs and Rs.60 lakhs for five 
banks and less than Rs.50 lakhs for seven 
banks. 

Bank of Maharashtra 

18. Amidst all this, where does Bank of 
Mabarashtra go beyond its sixty years'? Most 
of you are aware that in late October 1994, 
the Reserve Bank of India had requested a 
detailed study of the Bank of Maharashtra 
with a view to recommending sustainable 
strategies for improving the organisational 
health and financial conditions of the bank. 
The Reserve Bank had asked that the study 
should focus on issues such as: reducing non- 
performing assets; increasing income and 
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reducing costs; rationalising branch structure 
and staffing patterns; exploring the possibility 
of a limited asset reconstruction fund; 
strengthening management systems and strate- 
gies; product analysis and product delivery; 
information systems and business projections 
etc. 

19. The Group has furnished its specific 
recommendations on various aspects of the 
bank's functioning relating to: financial 
restructuring; leadership and direction; 
organisational structure; deposits, credit and 
other business operations; human resources 
management; key processes and systems. The 
Study Group has also'affirmed that there are 
four favourable factors which provide a 
reasonable measure of confidence that if the 
bank's recovery is attempted on the lines 
delineated in its recommendations, then the 
risks can be contained. These are: 

(i) The bank's main area of operation is in 
the State of Maharashtra which is 
economically amongst the foremost in 
the country and is the leading bene- 
ficiary of the liberalisation programme. 
Agro-exports is a new thrust area in 
which this state is at the leading edge. 

(ii) There is a considerable pool of talent in 
the bank's Scale IV and below officers' 
cadre, and the staff enjoys a good 

reputation for honesty and probity. 

(iii) The bank's pioneering role in the pre- 
nationalisation period has won it very 
substantial client loyalty which is still 
evident. This provides a good base for 
its recovery efforts. 

(iv) The improvement in the bank's financial 
position in the last two years demon- 
strates that, given leadership and 
direction, the Bank's staff performance 
has been bettered significantly. 

Conclusion 

20. On this occasion, I would like the staff 
and the management of the Bank of 
Maharashtra, as well as its valued clients and 
customers, to realise the inherent strength of 
the bank and come together to carry forward 
the process of the restructuring and rebuilding 
the bank. Of course, the recommendations of 
the group have to be critically evaluated in 
order to ascertain the extent to which they are 
implementable. This process is being gone 
into separately. However, it is important that 
all of you fully recognise the environmental 
imperatives bearing on your bank and 
dedicate yourself on this auspicious day to 
carry the bank forward into the next 
millennium as an institution for which you are 
proud to work for. 
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ON SOUND BANK MANAGEMENT* 

1. It is a matter of great pleasure for me 
to be present here today at the inauguration 
of the Silver Jubilee of the National Institute 
of Bank Management (NIBM). This Institute 
was established in 1969, which, as you all 
will remember was a landmark year in the 
history of banking in India. During that period 
effort was placed at improving the spread and 
reach of banking services in the country. In 
a manner of speaking, the banking system was 
being rebuilt. The needs of the Indian banking 
system were changing fast and there was an 
urgent need for banking institutions, and its 
personnel, to.commit themselves to the socio- 
economic objectives of India's development. 

2. It will be fair to say that what was 
relevant when the NIBM was set up, remains 
valid even today. Banking in India is not a 
'facilitating' industry alone. In fact, it is 
required to play several roles which are 
critical to promote India's overall growth. I 
am reminded of what one of the leading 
national personalities from Maharashtra, late 
Shri Y.B.Chavan, said on August 4, 1972 
while addressing the Conference of the 
NIBM: 

'..... In the strategy that we have chosen for 
ourselves we do not regard the banks as a 
passive infrastructure facility. We should like 
them to serve as an important prime mover 
in the development process. Their function is 
not that of following in the wake of 
development but preceding it. They are 
important to us not merely because of the 

* Address by Dr.C.Rangarajan, Governor, on the 
occasion of the Silver Jubilee of the National Institute 
of Bank Management at Puae on February, 29, 1996. 

usefulness of rheir repository and allocative 
functions vis-a-vis investible resources, but 
because of their much more basic role as u 
'leading sector' and a catalyst in the social 
and economic development of our country'. 

3. Since the time Shri Y.B.Chavan made 
this remark, banking and financial institutions 
in the country have been witnessing 
phenomenal changes requiring a major 
transformation of the orientation and the 
mindset .of banking personnel. Banks have 
had to cope with new developmental efforts 
and national priorities, changing trends and 
developments within the industry, competition 
and new demands from the real sector. In this 
process, the NIBM has indeed played a 
significant role in helping banks to break into 
newer grounds, charter unknown terrain and 
keep bank managements fully equipped. In a 
highly able and a competent manner, the 
NIBM, in the last 25 years, has undertaken 
extensive research, spanning several 
dimensions of banking and bank management. 
It has particularly focused on the training 
needs of the middle and senior level personnel 
in the banking industry. Apart from research 
and training, in the recent period, it has also 
been undertaking active consultancy, 
maintaining the highest standards of 
credibility and professionalism. The Institute 
has kept pace with international developments 
and has drawn a long term perspective plan 
for technology upgradation. It is forging to 
have a tie up with reputed international 
institutions such as SWIFT etc., for 
conducting various need based programmes. 
Thus, by recognising the fact that information 
and technology is going to play a vital role 
in banking, NIBM has equipped itself 
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properly. 

4. As the Institute steps beyond its 25 
years, particularly into the next millennium, 
i t  must take cognisance of the changing 
environment. The financial system, 
particularly banking, is in the midst of change. 
The challenges and opportunities faced by the 
industry today are indeed unprecedented. 
Simultaneously, the deepening and widening 
of other segments of the financial system, 
which interact and interplay with the banks, 
viz., the capital and money markets is also 
occurring. The need for an efficiently 
operating financial system, which helps in 
mobilising and agglomerating resources and 
transferring these from net savers to net users, 
has never been greater. The allocative 
efficiency is necessary to ensure higher 
growth rates and higher levels of income. 
Economic and financial policies in practice 
today, are bringing about a permanent shift, 
away from a highly regulated financial market 
to one which is characterised by transparency, 
disclosure, sophisticated surveillance and 
market discipline. Competition is becoming 
the key word as the industry is witnessing 
competition from private and foreign banks, 
financial services companies and other 
entities in the corporate sector for mobilising 
and deploying resources. 

5. These trends are bearing on the banks, 
compelling them to redefine their strategies in 
dealing with the emerging environment. It has 
become imperative for banks to fully under- 
stand the dynamics of change, many of which 
are complex and do carry pains of adjustment. 
As competition and diversification exposes 
banks to new risks, sound bank management 
becomes a precondition in the new area of 
financial liberalisation. Thus, there arises a 
need for building strong management which 
is responsive to change. Policy nforms in the 
financial sector can be introduced on a 
durable basis only through concerted efforts. 
to strengthen institutional framework in which 

banks operate and develop the necessary 
knowhow and human capital. Certain studies 
have shown that countries which have had 
strong institutional foundations, including 
strengthened managements, have been more 
successful in transforming and liberalising 
their financial mcrkets. Therefore, a key 
question for us is, as to what is needed to run 
sound and efficient banking in India, in the 
new liberalised financial environment? 

6. There is no question that banking in 
India requires substantial strengthening. This 
can be achieved by a thorough understanding 
of the fundamentals of good bank 
management. Towards this goal all of us: the 
bankers, bank supervisors, regulators, 
customers, policy makers and members of the 
bank board, must dedicate ourselves in 
strengthening the management of banks. Bank 
employees must also jettison their 
bureaucratic mindset and assume a commer- 
cial character which is responsive and quickly 
adaptable to the fast changing needs of the 
economy. Traditionally, banks, by virtue of 
their direct management by Government have 
been 'less managed' in comparison with a 
business enterprise or an industrial firm. With 
this trend becoming less prevalent now and 
with greater functional and operational 
autonomy being provided to banks, as well as 
their being considered as independent profit 
centres, new ways of management are 
becoming vital. In a deregulated environment, 
crisis can rapidly build up wherever bank 
management has failed to act effectively and 
prudently. 

7. What are the preconditions for sound 
bank management and what characterises 
sound management ? Banks do need a con- 
siderable degree of aatonomy so as to be able 
to clearly define their operating role and 
strategy and perform their banking business 
in a professional manner. Autonomy must 
also extend to the bank's policies relating to 
lending, financial management and personnel. 
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Another set of factors which constitute the 
preconditions for sound bank management 
relate to the competence and coverage offered 
by external auditors, internal control systems 
and the bank supervisors. Finally, in the 
ultimate analysis it is the owner and the 
directors of the bank who become responsible 
for ensuring good bank management. While 
good bank management is also characterised 
by elements such as strategic vision, effective 
management systems - particularly those 
relating to decentralisation - planning and a 
continuous assessment of the size and 
structure of its business, what must be striven 
for is 'banking excellence'. A panel of 
independent observers are stated to have 
listed 10 critical characteristics in this regard: 

* an open culture and extensive vertical and 
horizontal communication 

* strong shared values 

* profit performance as a value 

* customer driven business orientation 

* willingness to invest in new products 

* strong and consistent leadership and a 
strong sense of direction 

* a commitment to recruit the best people 

* investment in training and career 
development 

* a client or product information system 
promoting assessment of product and client 
profitpbility, and 

* finally, strong credit-risk management. 

8. The organisational structure of a bank 
must be closely linked to its business strategy 
and its degree of decentralised decision 

making. The structure should be so desigwd 
that it clearly defines the linas of 
accountability, authority and responsibility. It 
must limit duplication of effort. Similarly, 
control systems which ensure that employas 
perform their duties in accordance with bank 
policies and procedures should also be laid 
down including those dealing with auditing, 
internal control, asset quality reviews and 
compliance management. 

9. This reorientation would also call for 
continuous updating of the levels of employee 
competencies. To this end, training and 
development of bank personnel on the 
changing systems and procedures as well as 
developing the appropriate mindset have 
become absolute imperatives for Indian 
banks. Experience of many organisations the 
world over indicate that volatility of 
environment increases the criticality of human 
resource management function. 

10. Thus, as I see it, the NIBM in the new 
environment will have to continue to play a 
critical role in assisting and enabling banks 
to meet the changes and challenges effective- 
ly. The demands on its faculty, research, and 
training capabilities will only grow; The scope 
relating particularly to policy-oriented 
research, advisory services and bank 
consultancy will become enormous. In fact, 
the question which the Institute mlist ask i s  
the manner in which i t  can become a centre 
of international excellence in banking 
research and training. 1 say this, because I am 
convinced that an institute like the NIB14 
must become a place where people think 
ahead of the policy makers and lead the 
system, rather than follow. In fact, in this 
regard, I have already requested the Director 
that he should gamer all available resources 
and prepare a blueprint for the future and 
further reform of the Indian banking system. 
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I I .  This is however not to suggest that 
NIBM must not look into issues such as 
improvements in organisational efficiency, 
appropriate recruitment and training practices, 
etc. NIBM must however also realise that it 
is facing competition. On the one hand there 
is a threat of stiff competition from the 
multitudinous institutions imparting training 
and undertaking reiearch in similar fields, as 
also the fact, that banks themselves have 
created their own in-house training facilities. 
On the other hand there is the tremendous 
opportunity provided by the opening of the 
financial sector. Consequently, the NIBM 
must identify those areas in which it feels it 
carries some comparative advantage and 
develop competitive skills in it. In fact, i t  
should also think of building some of them 
so that it can continue to maintain its 
leadership role in the industry. NIBM 
therefore needs to redefine its focus and lay 
emphasis on research which will enhance the 
effectiveness of its training programmes, as 
also conduct research which will assist in 
policy making and be a beacon for banks to 
follow. 

12. One of the major issues which is likely 
to be faced by the Institute as it positions 
itself for the future relates to its resources. If 
the Institute has to gain international 
acceptance and, be competitive, it must 
undoubtedly also be financially well endowed. 
All the activities of NIBM must be focused 
towards attaining financial self reliance where 
it is able to enhance generation of its own 
revenues. In fact, in this regard the Institute 
must prepare a specific programme as to how 
this objective can be attained through better 
pricing of its programmes, better marketing, 

and of course better designing. Unlike several 
other institutes in the country, NIBM enjoys 
a considerable degree of autonomy in terms 
of its programmes, curriculum, etc. I therefore 
see no reason why, in the next phase, NIBM 
cannot become financially self-reliant. 

13. Let me conclude by congratulating the 
staff and employees of the NIBM for having 
so successfully completed 25 years. The 
future ability of banks to execute their 
strategy and achieve their business goals will 
critically depend on the manner in which they 
are able to organise and manage their human 
resources. People in banks have to be 
organised to work effectively, the staffing 
levels and skill-mix has to be optimised right 
skills and work culture built up and individual 
and unit performance closely monitored in 
order to help achieve institutional goals. 
Clearly, an organisation which is devoid of a 
proper structure will be unable to execute its 
mission and strategy, meet its financial and 
developmental goals and survive in a 
competitive environment. I therefore want the 
NIBM to continue to remain dedicated in 
building the right skills and work culture 
which is fundamental to the success of 
banking industry in India. Simultaneously, i t  
should become the main voice for policy 
research in the banking sector so as we can 
turn to the 1nstit;te for guidance and advice 
in such situations where we have to undertake 
institutional reform or cope with new 
situations and problems. I now look forward 
to the writing of a new chapter in the history 
of this institution. 

Thank you 
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ROLE OF NON-BANK FINANCIAL COMPANIES IN FINANCIAL 
SECTOR DEVELOPMENT* 

C. Rangarajan 

I .  I am pleased to be here this morning to 
address you in this Seminar organised by 
Association of Leasing and Financial Services 
Companies, Mumbai. Last four years have 
witnessed a spate of structural and economic 
stabilisation reforms. Structural reforms have 
been implemented in several sectors including 
trade, industry, foreign investment, exchange 
rate, financial sector and monetary and fiscal 
policy. The approach guiding this process has 
been to introduce reforms at a gradual pace 
combined with effective and appropriate regu- 
lation and intervention policies. Introduction 
of greater competition among the various 
sectors of economy and building of a broad 
consensus for reform have been pursued 
aggressively. Today, these are all getting 
reflected in the renewed confidence in the 
economy, as represented by the sustained 
growth in agriculture, revival of industrial 
output, substantial reduction in the inflation 
rate and stability in the external sector, 
characterised by high export performance and 
increased foreign capital inflows. 

2. The central objective of reform in the 
financial sector has been to improve the 
efficiency, competitiveness and productivity 
of the system. As the financial sector is a 
mobiliser of savings, for the reform to be 
successful, it should improve its allocative 
efficiepcy and facilitate accelerated real 
growth of the economy. In this regard, 
monetary management has seen a distinctive 

* Address by Dr. C. Rangarajan, Governor at the 
Seminar organised by the Association of Leasing and 
Financial Services Companies, In Mumbai on February 
22, 1996. 

shift from the use of direct instruments of 
control, such as prescription of reserve re- 
quirements for banks, administered interest 
rates and direct controls on credit, to indirect 
instruments of control, viz. the freeing of 
interest rates, use of open market operations 
etc. The reforms also aim at making financial 
intermediaries, both banks and non-banks to 
function as autonomous business units. fully 
responsible for their performance. The 
compulsion to cut costs, improve productivity 
and show better profitability is becoming the 
primary objective of the financial system. 

3. In order to strengthen and improve the 
health of the banking sector and ensure that 
they function on sound and prudent lines. a 
series of measures have been initiated. 
Accordingly, prudential norms covering 
income recognition, asset classification, 
provisioning for bad and doubtful debts, 
capital adequacy etc. have been introduced. 
Statutory liquidity requirement has been 
substantially reduced, while interest rate on 
advances over Rs.2 lakh and that on deposits 
for over two years has been deregulated. In 
order to strengthen their capital base, public 
sector banks are being allowed to access the 
capital market, apart from the infusion of 
fresh capital by the Government of India. 
With a view to making the banking system 
more competitive, new private banks are 
being allowed to set up. Lending norms of 
banks have been liberalised and scope of 
mandatory consortium arrangement sub- 
stantially narrowed down. A Board for 
Financial Supervision has been set up with an 
Advisory Council to strengthen the 
supervision system of banks and financial 
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institutions. These measures and several other 
measures introduced are expected to make our 
banking system more competitive, healthy, 
vibrant and financially sound. 

The Non-Banking Financial Companies- 
An Overview 

4. Non-banking financial companies 
(NBFCh) have emerged as an integral part of 
the Indian finanicial system. The scope and 
act~vities of the NBFCs have significantly 
expanded over the years especially so during 
the last one and half decade. The number of 
NBFCs which stood at 7,063 in 1981 
increased to 25,085 in 1991 and further to 
39,454 in 1995. 'The increase is thus more 
than five and half times during this period. 
The distribution, however, is highly skewed 
in terms of their deposits as well as net owned 
funds. Within the broad sector of NBFCs, the 
relative importance of various segments has 
also been changlng over time. Among the 
major types of NBFCs, leasing companies are 
of a recent origin and have strengthened their 
position in a short period of time. From only 
a handful of' companies in the early eighties, 
the number of established leasing companies 
has grown significantly, and assumed 
significance in the context of the growing 
need for increasing capital investment in the 
different sectors of the economy. 

5. Aggregate deposits of financial 
companies which were extremely modest as 
a proportion of bank deposits in the early 
eighties, have steadily grown over the period. 
This growth in aggregate deposits however 
must take into account the definitional 
changes made in the recent period so as to 
now include certain types of previously 
exempted borrowings as part of aggregate 
deposits. Nevertheless. it must be noted that 
although the volume of aggregate deposits 

mobilised by NBFCs is still small in 
comparison with total bank deposits, the 
annual growth rate has been significant in 
comparison to the corresponding average 
growth rate of bank deposits. 

6. The main task before the NBFCs is to 
continue to play an expanded role so as to 
accelerate the pace of growth of the financial 
market, including the capital markets, offer- 
ing competition and providing wider choice 
to investors. Most of NBFCs work on the 
principle of providing a good return on 
savings while reducing the risk through 
diversification. The success of these institutions 
and its impact on the economy, however 
ultimately depends entirely upon management 
capabilities, observance of financial 
discipline and effective deployment of funds. 

The Reform 

7. The Narasimham Committee on Reform 
of the Financial System in its report of 
November 199 1 had recognised that non-bank 
finance companies would necessarily have to 
be within the mainstream of the overall 
financial sector reform and recommended that 
prudential norms should be laid down to 
govern the functioning of these companies. 
The Shah Committee, which made an indepth 
study of the role of NBFCs, suggested 
regulatory and control measures to ensure 
healthy growth and operations of these 
companies. It sought to bring about a 
fundamental strengthening of the financial 
companies by suggesting correctly a shift in 
the regulatory approach from the liability to 
the asset side. These shifts along with 
comprehensive legislative framework and 
effective and enforceable set of regulations 
and supervision should encourage healthy and 
orderly growth of NBFCs and also ensure the 
solvency and safety of the financial system. 
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Measares to Integrate the NBFCs - 
Enhancing Regulatory Coverage 

8. In consonance with the recommendations 
which were decided to be implemented in 
phases so as to avoid difficulties in transition, 
the Reserve Bank in April-May 1993 brought 
within the definition of 'deposit,' inter- 
corporate loans, borrowings by private limited 
NBFCs from shareholders. Furthermore. 
NBFCs which have a net owned funds of 
Rs.50 lakh and above are required to get 
themselves registered with the Reserve Bank. 

9. In the second phase of implementation 
of the recommendations, the Bank issued 
guidelines to the registered NBFCs in June 
1994 on prudential norms for income 
recognition, accounting standards, provision- 
ing for bad and doubtful debts, capital 
adequacy and concentration of credit1 
investments. Registered companies were also 
asked to get themselves rated by one of rating 
agencies atleast once a year. They were also 
required to achieve capital adequacy of 6 per 
cent of their risk weighted assets and off 
balance sheet exposures by March 31, 1995 
and 8 per cent by March 31, 1996. As a 
measure of liberalisation, registered loan and 
investment companies have been allowed to 
take public deposits equal to net owned funds. 
Registered companies are required to submit 
half-yearly returns, starting from March 3 1 ,  
1995, giving data on the compliance with the 
prudential norms. With the extension of 
prudential norms, first to the banking system, 
then to the financial institutions and finally 
to NBFCs, these norms now cover the entire 
financial sector. I must say that the prudential 
norms wlating to NBFCs are in no way more 
onerous than those relating to banks. Banks 
still remain the single set of institutions which 
are subject to cash reserve requirement. The 
June 1994 circular of RBI has stated that after 
RBI is satisfied that a company has fulfilled 
all the norms and obtained a satisfactory 
credit rating, it will issue a specific advice to 

the concerned company on the non applicabi- 
lity of some of the existing directions, such 
as, limits on deposit acceptance. 

10. The Joint Parliamentary Committee. 
which enquired into the irregularities in 
securities and banking transactions had in 
their report noted that it was imperative that 
the financial con~panies follow prudent 
practices for inculcating healthy financial 
discipline and recommended that either 
existing legislation should be reinforced or 
separate legislation should be enacted for 
NBFCs so as to ensure their proper 
functioning and also to protect the interests 
of the depositors. Accordingly, as there are 
many areas in which legislative framework is 
inadequate, the Bank has proposed to the 
Government of India suitable changes in the 
law which may cover areas relating to 
prescription of minimum capital, compulsory 
registration, building up of reserves, 
enforcement of repayment of deposits, 
liquidation of a financial company etc. Thesc 
provisions can bring about a greater measure 
of financial discipline in the NBFC sector. 

Supervision of Non-Banking Financial 
Companies 

11. A strengthened supervisory system is 
an essential pre-requisite for the success of 
the reform process. Such supervisory policies 
should be combined with a regulatory 
framework which would reward prudent 
operations and expeditiously penrrlise' 
imprudent practices. With a view to making 
the prudent supervision over NBFCs more 
effective, the newly created Department of 
Supervision of the Bank under the aegis of the 
Board for Financial Supervision has since set 
up an Expert Group under the Chairmanship 
of Shri P.N.Khanna, member of the Advisory 
Council to the Board. to design a suitable 
supervisory framework for NBFCs. The 
Group is expected to suggest a framework for 
on-site inspection and off-site surveillance 
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and to work out the modalities for supervisory 
rating, etc. 

Some Recent Developments 

12. At present there are certain limits on 
the extent of overall borrowing by NBFCs 
from the banking system. Information 
available with the Reserve Bank indicates that 
most of the large sized leaselhire purchase 
companies had borrowings at a level much 
below the prescribed overall ceiling and it is 
our perception that they can carry on their 
bonafide activity without much difficulties. In 
the context of the difficulties faced in 
monitoring the end use of bank finance, bank 
credit was curtailed on a selective basis and 
relatively higher borrowing limits were 
provided for compitnies which had, as their 
predominant activity, hire purchase and 
equipment leas~ng while others were provided 
lower borrowing limit. All the same NBFCs 
are deemed to be an independent and 
additional mobiliser of funds rather than 
conduits for the use of bank funds. 

13. Another major area of concern of the 
Bank is that although i t  has been made 
obligatory on the part of the registered 
financial companies to submit half yearly 
prudential returns to the Bank and obtain 
minirnum credit rating from any one of the 
three credit rating agencies, it  is observed that 
of the 745 registered companies, only 255 
companies have submitted such returns as on 
September 30, 1995 and only 121 companies 
have filed credit rating with the Bank. 
Financial companies which do not comply 
with the registration and rating requirements 
may face a situation when their borrowing 
limits may be curtailed. 

14. The role of Self Regulatory 
Organisations, (SROs) as envisaged by the 
Shah Working Group is relevant and this idea 

should be pursued further. With the hastening 
of the pace of liberalisation and financial 
sector reform and further deepening and 
expansion of the financial market, SROs 
would have an important role to play to 
ensure that individual members observe the 
guidelines of the regulatory authorities and 
function on prudential basis. Peer pressure 
will desist companies from acting in an 
imprudent and unethical manner. 

Some Emerging Issues 

15. I am, however, aware that finance 
companies have been demanding the removal 
of the ceiling on the rate of interest. While 
the interest rate ceiling on NBFC deposits has 
been raised from 14 per cent to 15 per cent, 
the question is often raised as to whether the 
NBFC deposit rate ceiling should be 
abolished as the banks' ceiling rate for 
advances over two years has been freed. 
There are, however, certain prerequisites 
before such a measure could be considered. 
It would be necessary for a substantial number 
of companies to meet requirements of 
registration, rating and prudential norms 
before any interest rate deregulation could be 
considered. This will have to form part of the 
agenda for the next stage of the reform. 

16. The reform process does generate 
some uncertainties but it must be recognized 
that reform is inevitable and irreversible. Sea 
changes are taking place and as stated earlier, 
NBFCs are growing both in magnitude and 
depth. The economy i3 becoming more and 
more complex. It is, therefore, imperative that 
policies have to be evolved on an ongoing 
basis to respond to the changes. I would 
therefore conclude by saying that however 
difficult the reform proeess may appear to be, 
the ultimate rewards of effective reform far 
outweigh the difficulties. 

17. Non-Bank financial intermediaries are 
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helping to bridge the credit gaps in several 
sectors which the traditional institutions are 
unable to fulfil. A market exists for such 
intermediaries and what we are trying to do 
is to make these entities adhere to normal 
prudential norms so that they can become 
effective constituents of the financial sector 
mainstream. 

I wish the seminar deliberations all success. 



SPEECH 

THE RESPONSIBILITIES OF ACTUARIES IN THE GROWING 
INSURANCE MARKET* 

I .  I am happy to be amidst you this 
morning. Everyone recognises the vital role 
played by the actuary not only in life and 
genera1 insurance business, but also 
increasingly in investment management. The 
Actuarial Society of India has been initiating 
several steps to promote the development of 
actuarial science in India. It has been 
conducting examinations on a regular basis in 
actuarial science so that adequate number of 
qualified actuaries are available to the 
insurance industry. It has also been providing 
an appropriate forum to bring together 
actuaries in India for a meaningful discussion 
of the issues faced by the actuarial profession. 
Everyone knows how intellectually 
demanding it is to qualify as an actuary. 
Actuarial science is based on the law of 
probability and therefore an actuary has to be 
well grounded in mathematics and statistics. 
Besides, he needs to have a good 
understanding of accounting principles and 
procedures. I compliment the Actuarial 
Society of India for convening this 
Conference and I am sure the deliberations 
will be fruitful. 

A. The Business of Insurance 

2. Insurance indeed is a mechanism to 
reduce the element of risk and make it 
possible, for economic agents to maximise 
their portfolios. In fact, insurance and 
reinsurance markets are essential for 

* lnaugural address by Dr.C.Rangarajan, Governor, at 
the All India Conference of Actuaries organised by The 
Actuarial Society of India in Mumbai on February 23, 
19%. 

sustainable economic growth and 
development. It complements economic 
activities. stabilises trade and commerce, and 
helps mitigate uncertainties affecting 
economic agents. A common man's view of 
insurance is that it entails regular premium 
payment for the policies taken as insurance 
against premature death, fire, accidents, 
natural calamities, financiallproperty losses 
during riots, or owing to theft or burglary, 
hospitalisation etc. Insurance premia are taken 
as the cost to cushion against uncertainties. 
The horizon of insurance is widening and as 
the economy grows it brings within its ambit 
several new activities, sometimes even 
esoteric. 

3. The coverage and spread of the Indian 
insurance market - particularly the life 
insurance segment - has been phenomenal. In 
fact, life insurance dominates the Indian 
insurance scene. The experience with general 
insurance in India raises hopes of good 
performance by the industry. Since 1 972 when 
the Government of India took over the 
ownership of general insurance companies 
and reorganised them the industry has 
witnessed a phenomenal growth. The spread 
of offices, number of policies issued, variety 
of insurance cover, and the premium income 
earned - all indicate towards the positive 
growth in insurance services. The percentage 
of premium relative to Gross National Product 
for the insurance industry as a whole has been 
consistently moving up. While all these 
indicate the diversified spread and coverage 
of the insurance industry in our country, the 
industry remains much less developed in 
terms of sophistication of new insurance 
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service products than those found elsewhere. 

4. The stage is now set against the 
background of new challenges and 
opportunities for insurers to grow manifold. 
For instance, export credit guarantees, and 
export credit insurance schemes which are 
already i n  operation covering both 
commercial and political risks attached to 
export credit are an important extension of 
insurance. The scope of agro-based insurance 
cover will expand as cash crop and agro- 
based productive activities pick up. The 
insurance industry will thus develop 
considerable depth and width in the coming 
years. Insurers can play yet another role. Even 
as they are taking specific risks, they can do 
much to minimise the occurrence of such 
risks in general. Introducing and promoting 
better safety measures and educating people 
about risk avoidance are some such measures. 

B. Statutory Role of Actuaries in India 

5. Actuaries have always played a key role 
in the management of the insurance industry. 
In particular their role in life insurance and 
pensions is backed up by statutory 
requirements in areas such as premium 
certification, setting up of reserve for 
liabilities, solvency investigations, distri- 
bution of surplus etc. In countries like the 
USA, Canada, Australia, Finland, Norway and 
Italy there are in fact statutory requirements 
for actuarial certification of certain general 
insurance reserves also. 

6. Section 13 of the Insurance Act 1938 
provides for investigation by an actuary into 
the financial condition of the life insurance 
business of an insurer, incluc'ing valuation of 
the liabilities in respect thereof, and submit 
a report thereon to the Government. The LIC 
Act, 1956 changed this into biennial investi- 
gations (Section 26). Similar actuarial 
investigations have to be carried out in respect 
of the postal life insurance business of the 

Government of India. According to Section 
48 B(1) of the Insurance Act 1938 every 
insurer has to furnish to the Controller a 
certificate by an actuary giving the basis of 
premiums currently used in regard to new 
business in respect of mortality, rate of 
interest, expenses and bonus loading. 
Contributions to gratuity funds approved 
under Part C of the Fourth Schedule to the 
Income Tax Act have also to be made on a 
reasonable basis as may be approved by the 
income tax authorities. In practice, the rea- 
sonable basis has been taken to mean 
contributions determined on actuarial basis by 
an actuary. 

Product Development 

7. The solvency of a life office, in the main, 
depends on the adequacy of the premium rates 
charged and hence upon the factors entering 
into their calculation. However, development 
of a new life insurance product in today's 
environment is a marketing cum actuarial 
function and the actuary's role goes beyond 
merely certifying that premium rates are 
sound and workable. It is quite common to 
have a marketing actuary or a product 
development actuary in the marketing 
department to look after the entire product 
development function. 

Investment 

8. Another important function where the 
actuaries are involved is investment 
management. The training of actuaries which 
equips them to quantify the present value of 
money which is payable later and take into 
account probabilities for evaluating risks 
makes them particularly suitable for 
investment work. In fact, many actuaries 
specialise in the investment area. Apart from 
this the actuary who is responsible for 
investigating the financial condition of the 
life business has to take into account the 
nature and term of the assets and should allow 



for tbk &&kt of jmsiblt future chwges in tkc 
vlluc ef cbc as- relative to the liabilities. 
Agm-liirbiliiy matching in t m s  of maturity 
is oac of the oidest concerns d the actuarial 
ptofe;rrion. 

9. R t i n s u m  is mother area in which the 
actuary mrker use of bis expertise to optimise 
the business to be reinsured consistent with 
the levei of capitalisation, volume of business 
&. It is no exaggeration to say that the 
actuary is available to make his contributioo 
in all tfne areas which are critical to the 
success of a life insurance company. 

10. Thc prime objective of insurance 
regulation is protection of the interests of 
policy holders. Regulation of insurance 
business, however, should cover a wider field 
because of the complexity of insurance 
products, serious consequences of insurer 
insolvency and the enormous amounts of 
funds that get accumulated in the n w d  
course of insurance business providing 
potentid for abuse and opportunities for 
fraud. The progress of insurance indvstry has 
a direct bearing on, and can serve to promote 
savings on the one hand and effective 
allocation of resources on the other. 

1 1. Inswance legislation should normally 
seek to cover d l  aspects of the business, 
namely, registration of insurance companies, 
broJcecs, agms and surveyors, ~nimwm 
lerets of cgpitalisath and solvency margins, 
investmpnts of f w d ,  rules for valuation of 
osscts, reinwrace, premiums and claims 
reserves, actutuariaj investigation, premium 
rats, transfers and d g a m t i a n s  of insurance 
business, w i d k g  up procedws, etc. 

of the inswan- indvstry wil l  ba affsctive, the 
supervisory office chargod with the 
responsibility of dmiaillcating the insurance 
r~gulrtioa should ba equippd with 
professional insurance 8nd actuarial 
knowbow. Insurance supaarvisioo, particularly 
lift ineurraee, has always bsQn identified 
with the actuaries as the standards of 
mersurmenr of tb financial condition of a 
life insurance company must iargdy bc 
achlnriall y dctctrmined. 

13. In April 1993 the Govemmcnt 
appointed a Committee under the 
Chairmanship of Shri R.N.Malhorra to make 
recommendations on reforms in the insurance 
sector. The Committee submitted its report in 
January 1994. Although she Govemmnt h u  
yet to take a decision on the Report, thc 
setting up of Interim Insurance RegulutMy 
Authority is a step in the direction of 
preparing the ground for reforms in the 
insurance sector. The Interim ineuranct Regu- 
latory Authority will propose compr~hensivcc 
legislation for dealing with d l  matters relating 
to promotion a d  orderly growth of inauraace 
market keeping in mind futuie possibilities m 
the structure of the insurance industry. 

14. In India also there was a supervisory 
authority in the form of the Controller of 
Insurance which had strong actuarial support. 
But after nationalisation of life and general 
insurance business, the office of the 
Controller of Insurance was merged with the 
Insurance Division of the Ministry of F inance. 
Commencing with the setting up 04' the 
Interim Insurance Regulatory Authority, the 
actuarial support will have to be eutrengtkmd 
once again and this will require, among other 
things, building up of actuarial expertise. 

12. h order xhPa the r\aptrvisioa aDd control 
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15. By asking for actuarial certification of 
premium rates, valuation reserves etc. some 
of the elements of supervision and control of 
life insurance companies have been delegated 
to the actuary and through him to the actuarial 
profession. The actuary can be a consultant or 
a paid employee of the insurance company. 
The employee actuary has a special position 
in that he forms part of the management team 
responsible to the directors and at the same 
time he has the responsibilities under the 
insurance legislation. 

16. The statutory responsibility of the 
actuary is to carry out the investigation into 
the financial condition of the life business 
from time to time. However his professional 
responsibility requires him to take all 
reasonable steps to ensure that he is at all 
times satisfied that if he were to carry out an 
investigation the position would be 
satisfactory. Thus, the actuary has an ongoing 
responsibility which requires him to monitor 
all developments in the company which may 
have impact on its financial condition and to 
report to the company in certain circumstances. 
Mr.Edward Johnston, Government actuary to 
the UK Government i n  the late eighties 
referred to this as the 'double harness' system 
with the insurance regulatory authorities and 
the actuarial profession pulling together with 
significant responsibilities devolved on the 
actuarial profession. 

17. In order that the profession can respond 
effectively to the responsibilities entrusted to 

it, there must be proper system of education 
and training, qualification standards, 
professional standards, scope for continued 
professional development, code of conduct 
and discipline etc. In all these areas the 
actuarial profession in India has adequate 
strengths and this must be ensured in future 
also. The proposed membership of the 
International Federation of Actuarial 
Association will help to ensure that the 
members of the actuarial profession in India 
continue to maintain the highest standards 
which the actuaries are known for 
internationally. In the liberalised economic 
scenario the actuarial profession will play a 
significant role in the management of pension 
schemes to ensure that they are financially 
solvent and that the schemes are in a position 
to pay the promised benefits to the employees 
as and when they fall due. The actuarial 
profession has to fully equip itself to play this 
role in the area of occupational pension 
schemes and other social security schemes 
which require actuarial expertise. 

18. I trust that this Conference will 
carefully deliberate on some of these issues 
so as to make the role and responsibilities of 
the actuarial profession more relevant and 
appropriate to the emerging needs of our 
economy. As the economy grows, so will the 
insurance industry. And as the insurance 
industry grows, so will the role of the actuary. 

Thank you. 



RHSERVE BANK OF INDU BUUgIW 

SPEECH 

BASIC INGREDIENTS OF A SOUND MACRO ECONOMIC POLICY* 

S. S. Tarapore 

I am grateful to the Top Management Club 
for giving me the opportunity of interacting 
with this distinguished audience. I am sure 
that members of this Club would be familiar 
with the recent Economic Survey released by 
the Government of India which provides a 
comprehensive review of developments in the 
economy and hence any attempt to once again 
set out the highlights of the economy would 
be redundant. Nonetheless I hope you will 
bear with me as I very briefly recapitulate 
some of the major developments in the 
economy to facilitate our discussion today. 

2. The post-July 1991 period constitutes a 
watershed in India's economic history as it 
signals the start of significant policy changes 
as part of the process of economic reforms. 
At that time the country faced an 
unprecedented crisis and the current account 
deficit (CAD) in the balance of payments in 
1990-91 was US $ 9.7 billion (3.2 per cent 
of GDP), inflation was raging in the upper 
reaches of the teens and the foreign currency 
assets had fallen to US $ 1 billion or 
equivalent to only two weeks of imports. As 
import compression became necessary, the 
growth of the economy fell to 0.8 per cent in 
1991 -92. The Indian reform process has often 
been labelled as a gradualist reform but while 
this is admittedly so, the growth of the 
economy has been encouraging in that in the 
four yegrs subsequent to 1991-92 real GDP 
grew at an average rate of 5.7 per cent and 

Address by Deputy Governor, Shri. S.S. Tarapore, at 
the 150th Top Management Club Luncheon Mceting of 
the Institute o f  Marketing and Management 
(Maharashtra Chapter) at Mumbai on March 4. 1996. 

in the past two years the rate has been well 
over 6 per cent. It is pertinent to note that 
there are very few countries which, during a 
period of adjustment, have registered such a 
level of growth. Inflation which in 1993-94 
and 1994-95 was into double digits is down 
on a year-on-year basis to 4.5 per cent as on 
February 17, 1996. The foreign currency 
assets reached a level of US $ 20.8 billion in 
March1995. With the maintenance of the 
growth rate at over 6 per cent, the current 
account deficit in the balance of payments in 
1995-96 is estimated at a little less than 
US $ 5  billion (1.5 per cent of GDP) and 
although there has been some drawdown of 
the foreign currency assets, at the end of 
March 1996 they are expected to be well over 
US $ 16 billion. While India had borrowed 
from the IMF during the crisis period and 
liabilities to the IMF had reached a peak of 
SDR 3.6 billion (US $ 5.1 billion) in June 
1993, these liabilities are expected to be 
around SDR 1.6 billion (US $ 2.4 billion) at 
the end of March 1996; the hump in payments 
to the IMF was in 1995-96 and thereafter 
these repayments taper off over the next three 
years. In 1996-97 there is admittedly, the 
repayment of the India Development Bond 
which, inclusive of interest, would amount to 
around US $ 2.2 billion. Despite this, the 
current account deficit in the balance of 
payments is expected to be sustainable in 
1 996-97. 

3. With this brief background of recent 
developments I would now like to turn to 
some of the central issues in macro economic 
management which will need our attention in 
the ensuing period. 
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4. A question that arises is whether the 
growth of the economy can be higher than the 
rate of a little over 6 per cent experienced in 
the past two years. While we should certainly 
endeavour to achieve a higher growth rate we 
need to recognise that it is equally important 
to sustain the growth rate rather than have 
sharp fluctuations in the growth rate. 

5. Given the present capital-output ratio, 
the investment rate determines the outer limit 
for the growth of the economy. The invest- 
ment rate in turn is determined by the savings 
rate plus the current account deficit (CAD) in 
the balance of payments. The CAD in the 
case of India is currently around 1.5 per cent 
of GDP and given that current external 
receipts are only around 14 per cent of GDP 
a high CAD -GDP ratio would render the 
debt-service ratio unsustainable. It needs to 
be remembered that India got into difficulties 
in 1990-91 when the CAD-GDP ratio was 3.2 
per cent. The gross domestic savings rate in 
1994-95 was 24.4 per cent of GDP and as the 
CAD was 0.8 per cent, the gross domestic 
investment rate was 25.2 per cent. In the very 
nature of the Indian economy, domestic 
savings have to finance 90-95 per cent of 
investments. It must be recognised that the 
Indian economy is not structured to having a 
very high reliance on foreign savings and, as 
such, higher investments must largely come 
out of higher domestic savings. Of course, a 
greater efficiency of capital use would bring 
about a lower capital-output ratio and thereby 
allow for a higher growth. 

6. If capital is to be efficiently utilised we 
cannot afford to price it wrongly and hence 
interest rates have to be at appropriate levels. 
In recent years, we have. by and large. 
reduced interest rate subventions. With the 
significant reduction in inflation rates, real 
rates of interest are high. It is readily 
acknowledged that very high real rates of 
interest would eventually affect the growth of 
the economy. If inflation rates continue to 

remain low over a reasonable period of time, 
credibility of policies would be established 
and nominal interest rates would 
automatically come down; but, we must 
recognise that there is no easy way of 
achieving lower interest rates. In the present 
situation, the demand for resources is way 
above their availability and it is difficult to 
expect any precipitous decline in interest 
rates. More importantly, we have to avoid the 
temptation of an artificial reduction in interest 
rates by excessive creation of money which 
can only result in a strong and uncontrollable 
resurgence of inflation which would 
ultimately result in a slow down in growth. 
It must be emphasised that inflation does not 
help growth in the long run and more and 
more central banks the world over are 
recognising that inflation does not help the 
growth of the economy even in the short run. 
Thus, the objective of monetary policy should 
be to ensure that while the productive sectors 
of the economy receive adequate credit to 
support their activity,this should be without 
excessive creation of money which would 
only give an impetus to inflation. It is, in this 
context, that the hallmark of the monetary 
policy is one of caution. It must be 
remembered that inflation hurts the weakest 
segments of society the most and hence, 
inflation control has to be the primary 
objective of monetary policy. A coherent, 
strong and unequivocal anti-inflationary 
stance is the best contribution that monetary 
policy can make towards sustained growth of 
the economy. 

7. The large gross fiscal deficit (GFD) is 
a cause for concern from the viewpoint of 
overall macro-economic stability. Prudent 
management requires that the GFD which is 
estimated at 5.9 per tent of GDP in 1995-96 
is brought down. It is preferable to bring 
about a gradual and sustained reduction in the 
GFD rather than a drastic reduction which is 
not sustained. A drastic reduction in the GFD 
would put the economy in a tailspin which 
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subsequently forces a slippage in the GFD. 
Thus, the art of skilful fiscal management is 
not merely to achieve the right number for the 
GFD but to ensure that the quality of the 
adjustment is such that it does not disrupt the 
productive sectors of the economy. As the 
Government is a large buyer of the output of 
industry, a sudden and sharp reduction in the 
GFD can result in large unsold stocks with 
industry which can generate a sharp recession 
in industry. Thus, there is merit in a gradual 
but sustained reduction in the GFD. What is 
perhaps more important is the quality of the 
fiscal adjustment; but this is easier said than 
done and the dilemma of fiscal adjustment is 
that the most productive expenditures are the 
easiest to cut. 

8. As the pattern of industrial production 
becomes more sophisticated, the inter-links 
between different segments of industry 
become stronger and dislocations in one 
segment impinge on other segments. It is in 
this context that industry needs to have 
greater flexibility in retooling and re- 
structuring. In the absence of timely 
adjustments by different segments of industry, 
industrial growth will be punctuated by 
frequent bouts of booms and slumps and the 
overall growth of this sector will be less than 
its potential. Thus, early adjustments by 
different segments of industry to changes in 
market demand will minimise the sharpness 
of the adjustment which becomes necessary. 

9. With the increased integration of the 
Indian economy into the global economy, it 
is essential that the Indian economy responds 
rapidly to signals emanating from the external 
sector. ,While there are many important 
aspects relating to the external sector, I would 
like to briefly touch upon one segment 
namely, exchange rate policy management. 
While there has been considerable animated 
debate on the appropriate exchange rate 
policy, many of the policy suggestions are 
evolved from the viewpoint of segmented 

interests. To support a-sound macro economic 
policy, the exchange rate should be so 
determined that the trade weighted exchange 
rate remains stable in real terms, i.e., tbe 
exchange rate needs to be adjusted for 
inflation rate differentials. A pertinent ques- 
tion is what should be done if the exchange 
rate is out of alignment with the fundamentals. 
While it is appropriate to talk of intervention. 
the commonly understood intervention relates 
essentially to sale of foreign exchange by the 
central bank. While this is one option, it cannot 
be a viable long-term solution. More effective 
intervention can be in the form of interest rate 
changes, reserve requirements and other tools 
of monetary policy. 

10. Let me sum up briefly even at the cost 
of some lack of precision. The quintessence 
of a sound macro-economic policy are: 

(i) Inflation control should be the over- 
riding object of the macro-economic 
policy. 

(ii) While endeavouring to grow at the 
fastest possible pace, it is essential that 
the growth should be sustained. 

(iii) A cautious monetary policy should be 
pursued to avoid excessive monetary 
expansion which will only fuel inflation. 
Interest rates should reflect the underlying 
supply and demand for resources and a 
policy of sustained low inflation rates 
would enable real interest rates to fall to 
levels which would be consistent with the 
growth of the economy. 

(iv) The gross fiscal deficit should be reduced 
gradually and the quality of the 
adjustment should be given as much 
attention as the size of the adjustment. 

(v) The current account &ficit in the balance 
of payments should be kept to a moderate 
level of 1.5 - 2.0 per cent of ODP and tbe 
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real effective exchange rate should be kept 11. I do recognise that this presentation of 
stable. what constitutes the ingredients of a sound 

macro-economic policy appears simple and 
(vi) Industry should prepare itself for a much naive but sometimes the most simple precepts 

faster retooling and !estmctu~ing, than are difficult ,to achieve in practice. 
hitherto. 
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SPEECH 

THE LIQUIDITY CRUNCH: FACTS AND FICTION* 

S. S. Tarapore 

There has been a debate of unprecedented cent) as against Rs.29.937 crore (19.5 per 
intensity on the 'liquidity crunch' and the CII cent) in the corresponding period of 1994-95. 
should be commended for focussing attention Without any further debate this should lay to 
on this important subject. I am aware that rest, once for all, the canard that the 
members of the CII hold strong views on this authorities have begged the question of the 
issue and I appreciate the opportunity given credit crunch by varying base dates. 
to me to interact with the members. 

2. At the outset, we should appreciate the 
epistemology of the subject we are discussing. 
The word 'crunch' means to "crush with 
teeth". So, when we talk of a liquidity crunch 
we obviously imply that some larger volume 
has been crushed. Reverting to the use of the 
term 'liquidity crunch', we must recall what 
happened in 1981-82 and 1991-92; in both 
these years the absolute level of credit from 
the banking system was crushed to a lower 
absolute amount of increase than in the 
relevant preceding year. The increase in non- 
food credit declined from Rs.4,304 crore in 
1980-81 to Rs.4,176 crore in 198 1-82. Again, 
the increase in non-food credit declined from 
Rs. 12,348 crore in 1990-9 1 to Rs.9.127 crore 
in 1991-92. Now what has been the 
experience in the current financial year? In 
the current financial year, between March 17, 
1995 and February 16, 1996, scheduled 
commercial banks' non-food credit increased 
by Rs.43,386 crore (22.9 per cent) as against 
Rs.29.937 crore (19.5 per cent) in the 
corresponding period of the previous year. 
Moreorer, even during the period March 3 1, 
1995 to Febmaly 16, 1996, the increase in 
non-food credit was Rs.33,640 crore (1 6.9 per 

* Keynote address by Deputy Governor, 
Shri. S. S.Tarapore, at the session on 'Liquidity Crunch' 
organised by the Confederation of  Indian Industry 
(Western Region) i a  Mambai on March 8. 1996. 

3. The Reserve Bank has time and agoin 
explained that i t  is not meaningful to review 
banking trends using closing of bank accounts 
as a reference date. I firmly believe that on 
the use of the base date for comparisons, 
detractors of the Reserve Bank have been 
grossly unfair. The growth of bank deposits 
between March 17, 1995 and February 16, 
1996 was Rs.45,336 crore as against 
Rs.48.232 crore in the corresponding period 
of last year. Thus, the incremental non-food 
credit-deposit ratio in the current financial 
year has been at an unsustninable high level 
of 95.7 per cent. Even adjusting for the first 
round effect of a reduction in the cash reserve 
ratio (CRR) by Rs.7325 crore, the 
incremental non-food credit-deposit ratio is 
not sustainable. It is readily conceded that this 
is not the entire picture as we have to take 
into account all other non-bank flows of 
funds. An approximate calculation shows that 
the total resource flow from bank and non- 
bank sources was approximately the same in 
1995-96 and 1994-95. Despite this, there is 
an almost unanimous outcry that there is an 
insufficiency of credit. To some extent this is 
attributable to the fact that industrial growth 
was 12 per cent in the first half of 1995-96 
and is expected to be 10 per cent in the full 
year 1995-96 and in this context it is often 
argued that the economic potential of the 
economy has been stunted because of a 
shortage of credit. 
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4. Let me explain that the central problem 
today is not that the credit demands of the 
productive sectors have not been met but that 
the iron clad law posits that the investment 
ratio (25.2 per cent in 1994-95) is a function 
of the savings ratio (24.4 per cent) and the 
current account deficit in the balance of 
payments (0.8 per cent). Merely having 
investment 'desires' does not eventuate into 
actual inveutment and there is no way in 
which we in India can get away from the 
tyranny of this law. Thus, turning the 
accusative finger to the Reserve Bank is just 
not going to solve the present problem of the 
economy. 

5. Reverting back to the banking system, 
in the current financial year, the banks have 
lent everything they posuibly could, and 
more, and it is clear that the banks are now 
at a critical phase where a further step up in 
their pace of lending will put the banks' 
balance sheets into jeopardy. Banks need to 
remember the sagacious advice given by a 
former Governor of the Reserve Bank to 
banks 15 years ago which was to the effect 
that "please do not lend the money you do 
not have". 

6. A policy question that arises is whether 
monetary policy is too tight and whether there 
is e case for relaxation. Before we address 
this question it is necessary to consider the 
iswe of the overall growth of M, and reserve 
money. While the growth of M, in the current 
financial year from March 17, 1995 to 
February 16, 1996 has been 13.0 per cent as 
against 15.8 per cent last year i t  must be 
remembered that last year's growth was an 
unbridled expansion and i t  would not be 
prudent to use last year as a good indicator 
of the desired pace of monetary expansion, 
The reserve money expansion this year 80 far 
has admittedly been very subdued at 
Rs.14,238 crow (8.4 per cent) as against 
Rs.26,835 crore (19.5 per cent) last year and 
some observers have advocated that it would 

be quite safe to expand reserve money. It 
must be noted that the incremntal money 
multiplier is 4.68 this year aa compared with 
2.55 last year. To be able to obtain a clearer 
perspective, it is necessary to look at adjusted 
reserve money, i .e., reserve money adjusted 
for changes in reserve requirements. In the 
current year, the cash reserve requirement has 
been decreased by Rs.7,525 crore while last 
year the reserve requirement was increased 
by Rs.5,405 crore. Thus, the adjusted reserve 
money was Rs.21,763 crore this year as 
against Rs.21,430 crore last year. The 
relaxation of the CRR by Rs.7,525 crore will 
increase M, by at least Rs.22.500 crore or 
about 4.5 percentage points even if the 
multiplier is only 3.0. More importantly, the 
adjusted reserve money increase in the current 
year is against the backdrop of falling net 
foreign exchange assets while last year there 
was a rise in net foreign exchange assets. In 
other words, the adjusted net domestic assets 
of the Reserve Bank have risen by Rs.17,757 
crore this year as against an increase of only 
Rs. 1,014 crore last year. It would, therefore, 
be necessary to caution that it would be 
dangerous to take chances with monetary 
expansion. 

7. It is argued that with nominal rates of 
interest at a high level and inflation down to 
less than 5 per cent, on a year-on-year basis, 
real interest rates are very high. This is 
admittedly so and the advocacy for lower 
rates of interest naturally gathers momentum 
in such a milieu. Be that as it may, it would 
be extremely imprudent to try and artificially 
reduce interest rates by increasing the flow 
of created money from the central bank as 
such a course of action will only cause a 
sharp resurgence of inflation and thereby 
merely flare up nominal rates of interest. 
There is, therefore, no easy way out. If 
created money could bring about a general 
reduction in real rates of interest and promote 
growth, surely all countries would use this 
panacea. A country following the path of 



pumppriming in such a situation would be 
taking r tcmrse  to a reckless policy which 
would eventually abort growth. Large 
injection of created money would result in a 
large monetary expansion and consequently 
inflation would accelerate and such creation 
of money can make no contribution to the real 
growth of the economy. While small 
adjustments in the form of policy responses 
can be considered depending on the evolving 
monetary and credit situation, it would be 
most imprudent on the part of the Reserve 
Bank to try and fill the gap between the 
availability of resources and the 'desired' 
level of resources by created money. 

8. While the banking system admittedly 
holds a large amount of securities above the 
stipulated statutory liquidity ratio, there is no 
difference, as far as the created money impact 
is concerned, between the RBI buying 
securities from banks and the reduction in the 
cash reserve requirement except that a 
reduction in the cash reserve requirement 
results in a far greater increase in banks' 
profitability. It is not often realised that the 
route of CRR reduction or the purchase of 
securities by RBI have very similar impact on 
the money creation process. 

9. While it is argued that a liquidity crunch 
brought about by escalating interest rates will 
damage industrial growth, it must be 
recognised that a permissive policy of 
monetary expansion will also have a 
detrimental impact on industrial growth as an 
acceleration in inflation will force nominal 
interest rates to rise to even higher levels and 
to finance inventories at higher price levels 
the demand for credit will rise even faster and 
merely aggravate the tightness of credit. 

10. The growing disintermediation is 
sometimes referred to as the villain of the 
piece responsible for the credit shomge. It 
must be clarified that disintermediation alters 
the composition of deposits (i.e., as between 

demand and time deposits) and not the level 
of deposits. Thus, it is otiose to talk about 
'where the money has gone'. Money is scarce 
because the demand has gone up and not 
because it has disappeared ! 

11. While there is an integral link between 
the forex and money markets there has been 
considerable obfuscation of issues as regards 
the policy objectives of forex intervention 
and the liquidity impact of such intervention. 
It is stultifying to suggest that the objective 
of the forex sales by the RBI was to generate 
a liquidity curtailment. if this were the 
objective there are surely far better ways of 
curtailing liquidity than a haemorrhage of the 
forex reserves. What is more bewildering is 
the argument that spot purchases in the forex 
market by the RBI are engineered as part of 
a plan to release liquidity; here, again, there 
are far easier ways of releasing liquidity if 
this is the policy objective ! While there are 
integral links between the forex and money 
markets, the policy responses have been 
misunderstood in many quarters. The forex 
operations of the Reserve Bank do have 
liquidity effects but i t  needs to be clarified 
that forex intervention is not driven by 
domestic liquidity considerations but by 
concerns regarding volatility in the forex 
market. 

12. I do recognise that the question which 
is upper most in the mind of industry is when 
would the 'credit squeeze' end and what 
measures would be taken to meet the credit 
demands of industry. I t  is essential to realise 
that the pressure on liquidity is the symptom 
and not the cause of the ailment. The ailment 
is as old as man himself, viz., a problem of 
scarce means with alternative uses. Unless 
demand for resources are realistic and reflect 
the available resources, interest rates would 
remain high and liquidity would continue to 
be tight. Expanding money supply when the 
net foreign exchange assets are rising is one 
thing but expanding money when the net 
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foreign exchange assets are falling is quite 
another. The relatively large expansion of net 
domestic assets of the Reserve Bank in the 
current financial year clearly points to the 
need for continuing caution. 

13. I do recognise that all this is not 
satisfactory from the viewpoint of industry 
which wants a quick fix in terms of monetary 

policy relaxations. While a cautious monetary 
policy is often criticiscd as being an 
unrealistic ivory tower approach to practical 
problems, yielding to these pressures would 
tantamount to an irresponsible monetary 
policy. This is the cross that monetary policy 
has to bear in the best interests of the 
economy. 
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CREDIT CONTROL AND OTHER MEASURES 
DECEMBER 1995 

Selected circulars issued by the Reserve surcharge on import fiance is not applicable for 
Bank during December 1995 are the transit period in respect of the import bills. 
reproduced below. 

Ref.IECD.No. 14108.1 4.01195-96 dated Ref.DBOD.No.BC. 144/12.01.001/95-96 
December 1, 1995 dated Decegnber 6, 1995 

All Scheduled Commercial Banks 
The ChairmenlChief Executives of all (Excluding Regional Rural Banks) 
commercial banks 

Cash Reserve Ratio on Liabilities under 
Interest Rate Surcharge on Import Foreign Currency Non-Resident Accounts 
Finance (Banks) /F'CNR(B)l Scheme. 

Please refer to our circular IECD.No. 121 
08.14.01195-96 dated October 30, 1995, 
containing operative instructions to give effect 
to the directive contained in the circular No. 
CPC.BC.146107.01.279195-96 dated October 30, 
1995, on the above subject. Certain clarifications 
have also been furnished in our circular 
1ECD.No. 13108.14.01 195-96 dated November 
17, 1995. 

2. Many banks have since expressed that it 
ig difficult to implement the guidelines 
contained in paragraph l(g) of the circular No. 
12 dated October 30, 1995, as it is not possible 
to ascertain precisely whether a particular credit 
transaction relates to "sales realisation" or not. 
The matter has been examined and the 
instructions contained in paragraph l(g) of the 
circular ECD. No. 12108.14.01195-96 dated 
October 30, 1995, will stand revised as- 

I 

"Repayment of bank credit for imports will 
not be permitted before expiry of one month 
from the date of disbursernentJdrawal of import 
finance." 

3. It is also clarified that interest rate 

Please refer to Governor's circular 
CPC.BC. 150107 .01.279/95-96 dated December 
6, 1995 on the captioned subject. In this 
connection, we advise that at present, Scheduled 
Commercial Banks are required to maintain an 
average Cash Reserve Ratio (CRR) of 14.5 per 
cent on liabilities under Foreign Currency Non- 
Resident Accounts (Banks) [FCNR(B)] Scheme 
upto the level outstanding as on November 24, 
1995. It has been decided that, with effect from 
the fortnight beginning December 9, 1995, the 
average Cash Reserve Ratio on liabilities under 
FCNR(B) Scheme upto the level outstanding as 
on November 24, 1995 will be reduced from 
14.5 per cent to 7.5 per cent. The increase in 
liabilities under FCNR(B) Scheme over the 
level outstanding as on November 24, 1995 will 
continue to be exempt from maintenance of 
CRR. A Notification No.DBOD.BC. 143/ 
12.01.001195-96 dated December 6, 1995, in 
this regard is enclosed. 

2. It may be reiterated that in view of the 
multiple prescriptions on different categories of 
liabilities, including prescription of a zero 
reserve requirement on some liabilities, as 
stipulated under the law, effective CRR and SLR 



176 RESERVE BANK OF INDLA BULLETIN Mamh 19% 

maintained by scheduled commercial banks on 
total net demand and time liabilities should not 
be less than 3 per cent and 25 per cent 
respectively. 

Ref.DBOD.No.BC. 14311 2.01.001/95-96 
dated December 6, 1995 

NOTIFICATION 

In exercise of the powers conferred by sub- 
section (7) read with proviso to sub-section ( I )  
of Section 42 of the Reserve Bank of India Act, 
1934 (2 of 1934) and in partial modification ot 
its Notification DBOD.No.BC. 138112.01.0011 
95-96 dated November 29, 1995 the Reserve 
Bank of India hereby specifies that with effect 
from the fortnight beginning December 9, 1995, 
the average Cash Reserve Ratio (CRR) on the 
liabilities under Foreign Currency Non-Resident 
Accounts (Banks) IFCNR(B)I Scheme upto the 
level outstanding as on November 24, 1995 
stand reduced to 7.5 per cent from 14.5 per cent. 

2. The exemption stipulated above shall be 
sub-ject to the effective CRR maintained by a 
scheduled commercial bank at not less than 3 
per cent on its total net demand and time 
liabilities. 

Ref.No.CPC.BC. I 50107.01.279195-96 dated 
December 6, 1995 

All Scheduled Commercial Banks 

Cash Reserve Ratio on Liabilities under 
Foreign Currency Non-Resident Accounts 
(Banks) [FCNR(B)] Scheme 

At present scheduled commercial banks are 
required to maintain an average cash reserve 
ratio (CRR) of 14.5 per cent on liabilities under 
Foreign Currency Non-Resident Accounts 
(Banks) [FCNR(B)] scheme upto the level 
outstanding as on November 24, 1995. With a 

view to enabling banks to better balance the cost 
of FCNR(B) deposits and the return on the 
deployment of their funds, with effect from the 
fortnight beginning December 9, 1995, the 
average CRR on libilities under the FCNR(B) 
scheme upto the level outstanding as on 
November 24, 1995 will be reduced from 14.5 
per cent to 7.5 per cent. This measure will 
augment the resources of banks by Rs. 1,050 
crore. The increase in libilities under FCNR(B) 
scheme over the level outstanding as on 
November 24, 1995 will continue to be exempt 
from the maintenance of CRR. A notification is 
being issued separately. 

Ref.DBOD.No.BC. 14611 2.01.001195-96 
dated December 9, 1995 

All Scheduled Commercial Banks 
(Excluding Regional Rural Banks) 

Section 42(1) of the Reserve Bank of 
India Act, 1934-Reduction in Cash 
Reserve Ratio (CRR) 

Please refer to paragraph 1 of Governor's 
circular No. CPC.BC.151107.01.279195-96 dated 
December 9, 1995. In this connection, we have 
to advise as under. 

2. Under Section 42 (1) of the Reserve Bar& 
of India Act, 1934 scheduled commercial banks 
are at present required to maintain with the 
Reserve Bank of India Cash Reserve Ratio 
(CRR) of 14.5 per cent of the net demand and 
time liabilities (NDTL). It has been decided that 
effective from the fortnight beginning December 
9, 1995 on all categories of net demand and time 
liabilities of scheduled cornmercial banks 
(excluding Regional Rural Banks) where the 
present CRR prescription is 14.5 per cent, the 
CRR will be reduced to 14.0 per cent. The 
requirement of CRR on liabilities under Non- 
Resident (External) Rupee Accounts (NRE 
Accounts) will be reduced from 14.5 per cent 
to 14.0 per cent on the level outstanding as on 
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October 27, 1995. A copy of the relative noti- 
fication DBOD.No. 14511 2.0 1.001/95-% dated 
December 9, 1995, is enclosed. 

3. It may be reiterated that in view of the 
multiple prescriptions on different categories of 
liabilities, including prescription of a zero 
reserve requirement on some liabilities, as 
stipulated under the law, effective CRR and SLR 
maintained by scheduled commercial banks on 
total not demand and time liabilities should not 
be leas than 3 per cent and 25 per cent, 
respectively. 

Ref.DBOD.No.BC. 14511 2.01.001195-96 
dated December 9, 1995 

NOTIFICATION 

In exercise of the powers conferred by the 
proviso to sub-section (1) of Section 42 of the 
Reserve Bank of India Act, 1934 (2 of 1934) 
and in supersession of its Notification 
DBOD.No.BC.131/12.01.001/95-96 dated 
November 11, 1995, the Reserve Bank of India 
hereby specifies that the average Cash Reserve 
Ratio (CRR) llequired to be maintained by the 
scheduled commercial banks (excluding 
Regional Rural Banks) shall, from the fortnight 
beginning from December 9, 1995, be at 14.00 
per cent. 

Ref.DBOD.No.FSC.BC.147/24.01 .013195-96 
dated December I 1, 1995 

All Scheduled Commercial BanksIFinancial 
Institutions 

t 

Scheme for Money Market Mutual 
Funds-Guklclines 

Please refer to our circular 
DBOD.No.BC.I31/24.01.013/91-92 dated 29 
April 1992 whaein a scheme of Money Market 
M u d  Funds (MIMMFs) was introduced by tk 

Reserve Bank of India. In this connection we 
invite your amtion to the Govmor's circular 
No.CPC.BC. 148/07.01.279/95-W dated 
November 23, 1995, whcrein, with a view to 
providing greater liquidity and depth to the 
money market and in order to maire the scheme 
more flexible and attractive to banks and 
financial institutions certain modifications to the 
existing scheme have been introduced. The 
salient features of the scheme as modified are 
indicated below: 

1. Eligibility to set up MMMFs 

MMMFs can now be set up by scheduled 
commercial banks and public financial 
institutions as defined under Section 4A of the 
Companies Act, 1956 or through their existing 
Mutual Fund/Suhsidiaries engaged in Funds 
Management as well mutual funds set up in 
the private sector. Private sector mutual funds 
can set up MMMFs with the prior approval of 
Reserve Bank of India, subject to other extant 
terms and conditions stipulated under the 
Scheme and should also get Securities & 
Exchange Board of India (SEBI) cleamce to 
ensure that there is no infringement of SEBI 
guidelines on money market investments for 
amount/duration. 

2. Structure of MMMFs 

(i)  MMMFs can be set up departmentally in 
the form of a divisionldepartment of the banks1 
financial institutionstmutual fundslsubsidiaries 
i.e. "in house" MMMFs wherein the assets and 
liabilities of such MMMFs would form part of 
the eligible institutions' balance sheet or iur a 
separate entity i.e., as a ''Trust''. 

(ii) MMMFs can be operated either as Money 
Market Deposit Accounts (MMDAs) or Money 
Market Mutual Funds (MMMFs). MMDAs 
schemes could be operated either by issuing 
Deposit receipt or through issue of Pass Book 
withaut cheque book facility. MMMFs could 
float both open-ended and close-ended schemes. 
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(iii) Where MMMFs are set up as a I'rust, 
a Board of Trustees should be appointed by the 
sponsoring institution to manage it. The day-to- 
day management of the schemes under the 
Fund, as may be delegated by the Board of 
Trustees where the Fund is set up as a Trust, 
should be looked after by a full time Executive 
Trustee or a separate Fund Manager if set up 
as a Division of a banwfinancial institution1 
mutual fundlsubsidiary. 

(iv) Banks and public financial institutions 
are free to formulate special schemes as per 
their requirements subject to the guidelines 
stipulated by the Reserve Bank of India. 
MMMFs should forward the details of the 
scheme together with copies of offer letter, 
application form etc. to the Reserve Bank of 
India at least one month before announcing the 
launching of any scheme. 

3. Size of MMMFs 

The minimum size of a MMMF of Rs. 50 
Crores stipulated in our circular of April 29, 
1992 is withdrawn. Likewise, the prescription 
of a ceiling for raising resources under various 
schemes by MMMFs set up by banks/financial 
institutionslmutual fundslsubsidiaries is also 
withdrawn. 

4. Who can subscribe 

As MMMFs are primarily intended to be a 
vehicle for individual investors to participate in 
the money market, the unitslshares of MMMFs 
can be issued only to individuals. Individual 
Non-Resident Indians (NRls) may also 
subscribe to shareslunits of MMMFs. The 
dividendlincome on such subscriptions will be 
allowed to be repatriated. The principal amount 
of subscription will, however, not be allowed to 
be repatrinted abroad. 

5. Minimum size of investment by a single 
investor 

MMMFs would be free to determine the 
minimum size of investment by a single 
investor. 

6. Investment objectives and policies 

The investment objectives and policies of 
MMMFs should be laid down by the sponsor 
banklinstitution or concerned mutual fund and 
every scheme to be launched by the MMMFs 
should be in accord with such broad objectives 
and policies and the rules and regulations framed 
in this regard. While inviting the subscription 
from the public, MMMFs should make a clear 
statement of investment objectives of the 
MMMFs and the investment policies besides the 
terms and conditions of the scheme. MMMFs 
should not give any guarantee or indication as 
to the rate of return on investments while 
announcing any scheme. 

7. Investments by MMMFs 

(i) The resources mobilised by MMMFs 
should be invested exclusively in the following 
money market instruments, namely- 

(a) Treasury bills and dated government 
securities having an unexpired maturity upto 1 
year, 

(b) callfnotice money, 

(c) commercial 

(d) commercial bills arising out of genuine 
trade/commercial transactions and accepted/co- 
accepted by banks and . 

(e) certificates of deposit. 

It has been decided that the limits on 
investments in individual instruments stipulated 
in our circular of April 29, 1992 should be 
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withdrawn and MMMFs are now free to 
determine the extent of their investments in each 
instrument as indicated below: 

Instruments Limit (per cent of resources of MMMFs) 

Existing Revised 

a) Treasury Bills and dated Minimum 
Government Securities having 25 per cent 
an unexpired maturity upto 1 year 

Minimum limit withdrawn 

b) CalVNotice Money Maximum 30 per cent Maximum limit withdrawn 

C) Commercial Paper Maximum 15 per cent 
The exposure to 
commercial paper 
issued by an individual 
company should not be 
more than 3 per cent 
of the resources 
of the MMMF. 

Maximum limit withdrawn. 
The exposure to commercial 
paper issued by an individual 
company should, however, 
not be more than 3 per cent 
of the resources of the 
MMMF as a prudential 
requirement. 

d) Commercial Bills Maximum 20 per cent Maximum limit withdrawn 
arising out of genuine 
tradelcommercial transactions 
and acceptedlco-accepted 
by banks 

e) Certificates of Deposit No limit No limit 

The investments should be made in 
accordance with the prudential guidelines which 
may be issued by the Reserve Bank of India 
from time to time. MMMFs shall not deploy 
their funds in capital market instruments so that 
their investments are not exposed to undue risk. 

(ii) S,witching of assets between schemes 
should be at market rate and based on conscious 
investment decision; and 

(iii) Borrowing and lending between schemes 
of the MMMFs as also between the MMMFs 
and the sponsoring institutions are prohibited. 

8. Delivery of instruments 

MMMFs should invariably take delivery of 
money market instruments purchased a d  give 
delivery of the instruments sold. 

9. Reserve requirements 

In the case of MMMFs set up by banks, the 
resources mobilised by them would not be 
considered as part of their net demand and time 
liabilities and as such these resources would be 
free from any reserve requirements. 
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10. Minimum lock-in-period rurd 
nprrd- 

The minimum lock-in-period for investments 
in MMMFs would be 45 days. The W F s  
would be free to offer repurchase facilities to 
the investors subject to the minimum lock-in- 
period. The details of the repurchase facility 
including the procedures should be made clear 
in the offer document. 

11. Insurance cover 

The funds invested in MMMFs will not have 
insurance cover from the Deposit Insurance and 
Credit Guarantee Corporation of India. This 
aspect must be clearly brought out in the offer 
documents by MMMFs. 

12. Stomp Duty 

The shareslunits issued by MMMFs would be 
subject to stamp duty. Similarly, transfer of units 
of MMMFs after holding for a lock-in-period of 
46 days would also be subject to stamp duty. 

13. Format of certificates ef MMMFs 

The units of MMMFs should be issued in the 
form of a certificate indicating the number of 
units purchased by the investor. An illustrative 
format is enclosed. 

The setting up of A4MMFs would t w p h  
prior authoristion of Reserve B d  of India. 
hrthesmore, MMMFs o~ up by btal;a, tbk 
subsidiaries and public finaaciirl I n ~ ~ s  
wmM be required to comply with the guidelines 
and directives that may be i s d  by the Reserve 
Bank of India from time to time. 7 % ~  private 
sector MMA4Fe would necd clemmcc of SEB1; 
the approval of Reserve Bnnk of India wmM 
be necessary to enable them to operate in the 
money market. 

The Reserve Bank of India skall have the 
powers in the powers in the interest of banking 
policy and public interest, to issue d-ions, 
call for any information, inspect the books and 
accounts of the h4MMFs; any lnepaction of 
private sector MMMFs would be undertaken by 
SEBI. 

17. Accounting 

The accounts of MMMFs should be kept 
distinct and separate from those of the p e n t  
institution. In the case of "in-house" MMMFs, 
it should be ensured that there is no conflict of 
interest between MMMFs and their parent 
organisation. The transfer of assets between 
MMMF and the-sponsoring institution should be 
at market rate and shouki be subject to the 
approval of the sponsoring institution's B o d .  

14. Application form 
18. Statement of Acccwrrrts end Dircto6ure 

MMMFs may devise suitable application 
form for subscribing to their schemes. 

15. Security Aspect 

Since units are freely transferable, due care 
must be exercised by the MMMF in the w e r  
of printing/safe custody of the insmment. They 
should be signed by two or rnarc authorisad 
signatories. 

MMMFs should d n t a i n  separate account of 
each scheme launched by it segregating the 
assets wck eacb scheme. MBaMFs sBorpM 

pltpare a awwal &wcment of accourkts tn 
respect of each of their schemes which stKnrM 
c&, inter dia, V of assets amd 
l id ik ies and d expenditure accoucrt 
duly auditad by qualified auditors, other &a 
tbe auditors of the parent organisation. An 
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abridged version of the annual accounts together 
with the r e b r ~ s  of the auditors should be 
published for the information of subscribers to 
the concerned schemes. 

19. Management of MMMFs 

"In-house" MMMFs should take adequate 
and effective measures to ensure that 
management, accounting and custody of their 
assets should be kept distinct and separate from 
those relating to the banwfinancial institutionl 
subsidiary/mutual fund. 

20. Net Asset Value 

MMMFs should calculate Net Asset Value 
(NAV) of each scheme and disclose the NAVs 
periodically for the benefit of the investors. To 
start with, MMMFs may determine and disclose 
NAV once in a week. Thereafter, NAV may be 
determined twice in a week or even daily. The 
method to be followed for calculation of NAV 
should be disclosed in the offer letter of each 
scheme. 

21. Expenses 

The total expenses of the Fund including pre- 
issue expenses, trusteeship feeslmangement 
fees, etc. should be kept at reasonable levels and 
should be disclosed fully in the Fund's Annual 
Reportsfbalance sheets. 

22. Furnishing Reports to Reserve Bank of 
India 

Reserve Bank of India, in duplicate, the 
following reports on a regular basis. 

a) quarterly report indicating the performance 
of the MMMF as a whole and each scheme 
thereof. 

b) audited annual statement of accounts, 
together with the reports of the Auditors. 

C) scheme-wise details of investment portfolio 
of the Funds, value of such investments, changes 
in the portfolio since the annual report and 
asset-wise exposure. 

d) specific information on investments in 
certain segments of the money market as may 
be called for by the Reserve Bank of India. 

23. BankslFinancial institutionsIMutua1 
fundslsubsidiaries desirous . of setting up 
MMMFs may forward their applications to the 
Chief General Manager, Department of Banking 
Operations & Development, Reserve Bank of 
India. Central Office, Centre 1, World Trade 
Centre, Cuffe Parade, Colaba, Bombay 400 005 
together with other supporting particulars1 
documents such as details of proposed 
constitution and organisational structure, draft 
Trust Deed (wherever applicable), details of 
schemels, etc. 

24. Detailed operating procedures for private 
sector mutual funds are being worked out by the 
Reserve Bank and the Securities & Exchange 
Board of India. 

The sponsor banMfinancia1 institutionl 
subsidiary/mutual fund should furnish to 
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BANK MMMF 

(Set up by Bank) 

MMMF CERTIFICATE 

MMMF (199 ) SCHEME I OR I1 OR 

TI-IIS IS TO CERTIFY that the person(s) named in this CERTIFICATE idare the holder(s) of 
the within mentioned MMMF Units bearing the distinctive number(s) herein specified, The said 
MMMF Units are issued subject to the Scheme, Kules and Regulations of MMMFs (199 ) SCHEME 
I or I1 or 

MMMF Units EACH OF Rs. 

Keg.Folio No. Certificate No. 

Name(s) of MMMF Unit Holder(s) 

Number of 
MMMF Units .held 

(in words) (in figures) 

For BANK MMMF 

Authorised Signatories 

Consolidated 
Stamp Duty paid. 

Place : 

Date : 

MEMORANDUM OF TRANSFER OF MMMF 

MENTIONED OVERLEAF 

DATE? TRANSFER NO. REG. FOLIO NO. NAME(S) OF AUTHORISED 
TRANSFEREE (S) SIGNATORY 
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Ref.No.DBOD.Dir.BC. 148/13.07.05-95 dated 
December 15, 1995 

All Commercial Banks 

Unauthorised Issue of duplicate share 
certificates 

Please refer to our circular 
DBOD.No.FSC.BC.162124.56.001193 dated 
September 6,1993 in terms of which banks have 
been cautioned to be vigilant while accepting 
shares, debentures, bonds etc. as security for 
advances through proper verification as to the 
authenticity of the relative scrips. 

2. As you are aware, reports have appeared 
in the press that some institutions have been 
faced with the problem of switching of the 
shares at the time of transfer and that certain 
companies have even resorted to the practice of 
unauthorised issue of duplicate shares. It is 
likely that such differentJduplicate shares may 
be offered to the banks as security for advances. 
The banks are, therefore, once again cautioned 
to be vigilant while accepting shares, 
debentures, bonds etc. for advances through 
proper verification as to the authenticity of the 
relative scrips. 

3. In the meantime, the banks are advised to 
satisfy themselves that shares already held by 
them either in their investment account or in 
their capacity as pledgees for advances granted 
against shares, are the same as the shares 
originally lodged for transfer and the shares are 
not those for which unauthorised duplicate 
shares have been issued. If any irregularities in 
this regard come to the notice of banks, the full 
detailsr thereof must be advised to us 
expeditiously. 

4. The above instructions may be immediately 
brought to the notice of your branches as also 
merchant banking subsidiq/mutual fund, if 
any, sponsored by your bank, for necessary 
compliance. 

Ref.DBOD.No.BC./149/12.01.001/95-96 
dated December, 16 1995 

All Scheduled Commercial Banks 
(excluding RRBs) 

Section 42 of the Reserve Bank of India Act, 
1934-Prescription of Cash Reserve Ratio (CRR) 
on deposits under Non-Resident (External) 
Rupee Accounts (NRE Accounts), Non-Resident 
(Non-repatriable) Rupee Deposit (NRNR) 
accounts and Deposits under FCNR (B) Scheme. 

Please refer to pariagraph 2(a) and 2(b) of our 
circular DBOD.No.BC. 12911 2.01.001 195-96 
dated 30th October 1995 advising that with 
effect from the fortnight beginning (ktober 28, 
1995 any increase in NRE deposits and NKNR 
deposits over the level outstanding as o t ~  
October 27, 1995 will be exempt from 
maintenance of average Cash Kescrve Ratio of 
15 per cent and 7.5 per cent respectively. 'The 
banks will, however, continue to maintain the 
average CRR of 15 per cent on NRE deposits 
and 7.5 percent on NRNR deposits upto thc 
level as on 27th October 1995. In terms of para 
( 1  ) of our circular DBOI).BC.No. 1.791 
12.0 1 -00 1/95-96 dated 29 November 1995 any 
increase in FCNK (B) deposits over the level 
outstanding as on November 24. 1995, will be 
exempt from maintenance of average Cash 
Reserve Ratio (CRR). Banks will, however, 
continue to maintain average CRR of 14.5 per 
cent on FCNR (B) deposits upto the level as on 
November 24, 1995. Further. in terms of 
paragraph 1 of our circular DBOD.No.BC. 1441 
12.01.001195-96 dated L>ecember 6, 1995, the 
rate of CRR on liabilities under WNR (B) 
deposits has been reduced from 14.5 per cent 
to 7.5 per cent with effect from the fortnight 
beginning December 9, 1995. Again in terms of 
paragraph 2 of our circular DBOD.No.BC.1461 
12.01.001195-96 dated December 9, 1995, with 
effect from the fortnight beginning December 9, 
1995 scheduled commercial banks are required 
to maintain average CRR 14.0 per cent on all * 

categories of net demand and time liabilities 
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including Non-resident (External) Rupee and NRNR deposits over the level of October 
Accounts (NRE) on the level outstanding as on 27, 1995 and any increase in FCNR (B) deposits 
October 27, 1995. over the level of November 24, 1995, may be 

shown in the Annexure to Fonn 'A' below the 
2. In order to monitor compliance with the deposits under zero reserve prescription as 

above instructions, it has been decided that from follows: 
October 28, 1995 any increase in NRE deposits 

NRE NRNR FCNR(B) Deposits 
( i )  Deposits as on 

reporting fortnight 
Less (ii) Deposits as on NA* 

October 27, 1995 
Less (iii) Deposits as on 

November 24, 1995 NA* N A* 

(iv) Balance (exempted from maintenance 
of CRR) 

* Not Applicable 

It may also please be noted that as advised in 
Paragraph 2 of our circular DBOD.BC.No.1331 
12.01.001 195-96 dated November 1 1, 1995 and 
BC.No. 1391 12.01 .OO 1/95-96 dated November 
29, 1995, the requirement of CRR on liabilities 
under Non-Resident (External) Rupee Accounts 
(NRE) and FCNR (B) deposits will be 14.50 per 
cent on the level outstanding as on October 
27, 1995 and November 24, 1995 respectively, 
though CRR has been reduced from the fortnight 
beginning November 11, 1995. As regards 
NRNR deposits, the banks will continue to 
maintain the average CRR of 7.5 per cent on 
the level outstanding as on October 27, 1995. 
There is no change in instructions for the first 
two fortnights of the quarter ending December 
1995. The banks may also forward a fortnight- 
wise statement in respect of deposits under NRE 

accounts, NRNR deposits and deposits under 
FCNR(B) Scheme along with Ad-hoc CRR 
interest claim as in the proforma shown in 
paragraph 2 of the circular. In view of our 
circular DBOD.BC. 144112.01.001195-96 dated 
December 6, 1995, with effect from the fortnight 
beginning December 9, 1995, the amount of 
FCNR (B) deposits may be deducted from net 
demand and time liabilities (NDTL) of the bank 
and CRR on these deposits may be indicated 
separately under Col. 11 of Ad-hoc interest claim 
statement. 

3. A revised proforma of the quarterly 
statement is enclosed. The banks should note to 
submit their CRR interest claims for the quarter 
ending December 1995 in the revised profonna 
only. 
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Ref.IECD.No.EFD. 15/04.02.15/95-96 dated 
December 22, 1995 

THE CHIARMENICHIEF EXECUTIVES 
OF ALI, COMMERCIAL BANKS 

Exports to Asian Clearing Union Countries 
Granting of export credit in foreign 
currency under Pre-shipment Credit in 
Foreign Currency (PCFC), Export Bills 
Rediscounting (EBR) and Post-shipment 
Credit denominated in Foreign Currency 
(PSCFC) Schemes 

In terms of paragraph 4(c) of Memorandum 
of Procedure on operation of PSCFC scheme 
forwarded with circular IECD.No.40/EFD/8 19- 
POL-ECKl9 1-92 dated 2 1 December 1991 and 
paragraph (p) of circular IECD.EFD.No.301 
04.02.15193-94 dated 28 February 1994 the 
post-shipment credit denominated in US llollar 
(PSCFC) and export packing credit in foreign 
currency are not available for exports to AClJ 
countries in view of the separate method of 
payment prescribed for such transactions i.e. 
either i r ~  the participants currencies or in Asian 
Monetary Unit (AMU). It has since been 
decided to sw~tch over to a dollar denominated 
trade among the ACU countries with effect from 
1 January 1996. The salient features of the 
dollar denominated trade have been spelt out in 
our Iixchange Control Department's A13 (MA 
Series) Circular No. 31 dated 23 November 
1995. Accordingly, banks are permitted to 
extend pre-shipment md post-shipment credit in 
foreign currency under captioned schemes for 
exports to ACU countries with effect from 1 
January 1996. 

2. In respect of existing contracts action may 
be taken as per guidelines given below: 

(a) the pre-shipment credit granted and 
outstanding in Rupees as at the close of 31 
December 1995 will not be allowed to be 
converted under PCFC scheme. In such cases 
PSCFCIEBR facilities could be extended if the 

documents are submitted on or after 1 January 
1 996. 

(b) In case of contracts or U C s  opened before 
1 January 1996, PCFC facility could be granted 
provided the exporter has not availed of any 
packing credit in Rupees. In such cases, banks 
may also extend PSCFCIEBR facility. 

3. In respect of pipeline transactions where 
export bills have been purchwed/negotiated/ 
discounted by banks before 1 January 1996 and 
the due datels of such bills fall on or after 1 
January 1996 the post-shipment credit 
outstanding in rupees may be continued till the 
due date or date of crystallisation. In respect of 
disposal of export proceeds in currencies of 
ACU countries1AMU in respect of such pipeline 
transactions, a separate communication will be 
issued by our Exchange Control Department1 
Department of External Investments and 
Operations (DEIO) in due course. Other terms, 
conditions, stipulations prescribed for operation 
of the PCFCIEBR and PSCFC schemes will 
remain unchanged. 

Ref.IECD.No.16108.12.01195-96 dated 
December 22, 1995 

The ChairmenlChief Executives of all 
commercial banks 

Financing of projects involving creation1 
expansion/modernisation of 
infrastructural facilities Power 
Generation 

As you are aware, in terms of instructions 
contained in our circular 1ECD.No. 1 51013.12.01 I 
94-95 dated October 6, 1994, read with 
instructions contained in our circular 
IECD.No.l8/08.12.011~4-95 dated October 18, 
1994, banks can provide term finance for 
technically feasible, financially viable and 
bankable projects, including projects for 
creation, expansion and modernisation of 
infrastructural facilities, subject to compliance 
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with the guidelines, terms and conditions 
mentioned in the said circulars. 

2. Furthct, in terms of instructions contained 
in our circular 1ECD.No. 18/08.12.01/94-95 
dated October 18, 1994, banks, individually or 
collectively, can extend term finance to the 
extent of Rs. 500 crore for each project and for 
the purpose of calculation of the said ceiling of 
Rs. 500 crore, weightage for fund-based 
facilities is 100 per cent and the weightage for 
non-fund-based facilities is 50 per cent. At the 
same time the maximum quantum of term 
finance that can be sanctioned by a commercial 
bank to any borrower together with its other 
exposures in the form of fund-based and non- 
fund-based credit facilities investments, 
underwriting, and any other commitment, is 
restricted to the prudential exposure norm, as 
prescribed from time to time by the Reserve 
Bank of India for individual borrowerslgroup of 
borrowers. 

3. These guidelines have since been reviewed 
and it has been decided in the case of power 
generation projects, to enhance the ceiling of 
Rs. 500 crore to Rs. 1,000 crore, subject to the 
following guidelines, terms and conditions, in 
supersession of the existing ones: 

(a) The ceiling limit of Rs. 1,000 crore will 
include all fund-based and non-fund-based 
credit facilities like term finance, including 
Rupee loans, foreign currency loans, deferred 
payment guarantees and acceptance facilities 
(other than foreign currency loans obtained 
from foreign banks or branches or Indian banks 
abroad without the back-up of deferred payment 
guaranteeslletters of comfort by banks in India), 
from banks put together. 

# 

(b) Within the above ceiling of Rs. 1,000 
crore, fund-based credit limits will not exceed 
Rs. 400 crore. Thus illustratively, a bank or the 
banking system may sanction total non-fund- 
based credit limits up to Rs. 1,000 crore, when 
no fund-based credit limits are sanctioned, but 

cannot sanction term finance beyond Rs. 400 
crow even when no non-fund-based c d i t  limits 
are sanctioned. 

(c) For the purpose of arriving at the above 
ceiling of Rs. 1,000 crow. weightage for both 
fund-based and non-fund-based credit facilities 
will henceforth be 100 per cent. 

(d) Sanction of term finance by a bank to any 
borrower, together with sanction of my other 
credit facility (both fund-bnstxl llnd non-fund- 
based), investments, underwriting, and any other 
commitment, will continue to be restricted to the 
prudential exposure norm, as prescribed from 
time to time by the Reserve Bank of India for 
individual borrowerslgroup of borrowers. 

(e) For sanction of term finance in excess of 
Ks. 1,000 crore, banks will continue to 
participate jointly w~th  all-India financial 
institutions, subject to sharc of an individual 
bank not exceeding its pn~dential exposure nortn 
and that of the banking system not exceeding 
Rs. 1,000 crore. 

(f) For lending to public sector units, banks 
must ensure that such public sector undertakings 
are registered under the Companies Act, 1956. 
or are established as Corporations under relevani 
Acts. Further, such public sector undertakings 
must be run on commercial lines and the 
repayment of term finance should be made out 
of Income to be generated by the project and 
not out of subsidies, made available to them by 
the Government. 

(g) Banks must ensure that projects for power 
generation are being implemented without the 
support of budgetary alloction, i.e., projects 
funded out of budgetary resources, or where a 
firm commitment for such budgetary support 
has been made and is in operation, should not 
be sanctioned term finance by banks. 

(h) Banks must evolve an appropriate debt- 
equity ratio for each project. 
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(i) Rater of interest to be charged by banks 
should be in conformity with the interest rate 
directives issued from time to time by the 
Reserve Bank of India and under no 
circumstances the final lending rate should be 
less than the prime lending rate of each bank. 

(j) Banks are free to decide the maximum 
period of term finance within the overall norm. 

(k) Banks must also ensure that they have the 
requisite expertise for appraising technical 
feasibility, financial viability and bankability of 

projects, with particular reference to risk 
analysis and sensitivity analysis. Banks, if they 
so desire, may take assistance of the consultants 
approved by the Industrial Jhvelopment Bank 
of India for appraisal of a project. Banks may 
also undertake such appraisal joirlfly with an dl- 
India financial institution. 

(1) Banks must ensure that sanction of higher 
quantum of term finance for such projects. 
which have a comparatively longer gestation 
period, does not lead to any asset-liability 
maturity mismatch. 
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EXCHANGE CONTROL 
DECEMBER 1995 

Asian Clearing Union (ACU) transactions 

Authorised dealers have been advised to 
allow remittances outside ACU mechanism, i.e. 
in permitted currency, in respect of import of 
sugar, pulses and fertilisers from any ACU 
country by both Government and private 
agencies in India upto 31st December 1995. 
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CURRENT STATlSTlCS 

Table NO. Title 

General 

1. Selected Economic Indicators 

Currency And Banking 

2. Reserve Bank of lndia - Issue Department and Banking Department 

3. All Scheduled Banks - Business in lndia 

4. All Scheduled Commercial Banks - Business in lndia 

5. State Co-operative Banks maintaining Accounts with the Reserve Bank of lndia 

6. Savings Deposits with commercial and State Co-operative Banks 

7. Assistance provided by the Reserve Bank of lndia to Scheduled Commercial Banks 

8. Short and Medium-Term Advances of the RBIINABARD to the State Co-operative Banks 

9. Cheque Clearances - Centres managed by Reserve Bank of lndia (Revised Series) 

10. Cheque Clearances - Centres managed by Agencies other than Reserve Bank of lndia 

11. Money Stock Measures 

12. Sources of Money Stock (M3) 

13. Reserve Money and its Components 

14. Sources of Reserve Money 

15. Daily Foreign Exchange Spot Rates 

16. Money Rates 

17. Foreign Exchange Reserves 

Public Finance 

18. Government of lndia 91 - Day Treasury Bills 

19. Small Savings 

Production 

20. Group-wise lndex Numbers of lndustrial Production 

21. lndex Numbers of Industrial Production 
P 

Prices 

22. Bullion Prices (Spot) Mumbai 

23. lndex Numbers of Security Prices -Al l  lndia (Averages) 

24. lndex Numbers of Security Prices - Regional 

25. Gross Yields on Government and Industrial Securities - All lndia 



S 114 RESERVE BANK OF INDIA BULLETIN March 1996 

Table No. Title 

Prlces (Contd.) 

26. Gross Yields on Industrial Securities and their lndex Numbers - All lndia and Regional 

27. Consumer Price lndex Numbers for Industrial Workers - All lndia and Selected Centres 

28. Consumers Price lndex Numbers for Urban Non-Manual Employees - All lndia and 

Selected Centres 

29. Consumer Price lndex Numbers for Agricultural Labourers 

30. lndex Numbers of Wholesale Prices in lndia - by Groups and Sub-Groups (Averages) 

31. lndex Numbers of Wholesale Prices in lndia - by Groups and Sub-Groups 

(Month-endNear-end data) 

Trade And Balance of Payments 

32. Foreign Trade 

33. India's overall Balance of Payments 

34. lndices of REER and NEER of the Indian Rupee 

(Based on official Exchange Rate of Rupee) 

35. lndices of REER and NEER of the Indian Rupee 

(Based on FEDAl Indicative Rates) 

Notes : (1) Scope of the Bulletin will be expanded from time to time to include new statistical information as It becomes available. Many 
of the series appearing in the Bulletin are given in greater detail in other official publications. 

(2) Some of the figures included in the tables are regarded as provisional only and may be revised in later issues. Eech issue 
contains all the revisions made in the figures upto the date of publication of the Bulletin. 

(3) The followtng symbols have been used throughout the Bulletin : 
.. = Figure is not available 
- = Figure is nil or negligible 

(4) Where Necessary, each figure has been rounded off to the nearest final digit. For this reason, there may be, in some tables 
a slight discrepancy between the sum of the constituent items and the total. 

(5) A line drawn across a column between two consecutive figures indicates that the figures above andbelow the line have been 
complied on different basis and are not strictly comparable. In each case, a footnote is added indicating the nature of the 
difference. 

(6) For definitions of important items, sources of data, coverage, scope, method of compliation, etc. a reference may be made 
to the Explanatory Notes, issued as a supplement to the October 1978 issue of the Bulletin. 

(7) Consequent on the establishment of NABARD, data on loans and advances to (I) banks and others and (ii) Government 
presented in Graph No. 4, from July 16, 1982 are not comparable with those for the earlier periods. 

(8) 1 Lakh = 1,00,000 1 Million = 10 lakhs 1 Crore = 10 Millions 
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1 
NO.l : SELECTED ECONOMIC INDICATORS 

It rn UniUBase years year 1995 1996 
back' back' --. 

Oct. Nov. Dec. Jan. Feb. M,, 
-. 

1 2 3 4 5 6 7 8 9 i n  

Currency and Banklng 
R e n r w  Bank of lndla 
1 Notes in circulation Rs. in crores 
2. Rupee Securities @ 
3. Loans and discount 

(a) Scheduled commercial banks # " 

(b) State co-operative banks X " 

(c) Bills purchased and discounted 
(internal) 

4 .  Forelgn exchange reserves 
(a) Foreign currency assets In millions 

ot u.s.$ 

(b) Gold 
(c) SDRs 

Scheduled Commercial Banks 
5. Aggregate deposits Rs. in crores 
6. Bank credit 
7. Investments In Govt. securities 
8. Cheque clearances $ 

9. Moneystock measures 

(a) M1 
(b) Mg 

Interest Rates 
10. Inter-bank call money rate per cent 

(Mumbai) per annum 
1 1 Yield on Zero Coupen Bond 1999 " 

12. Yield on 11.50% Loan 2008 

Public Finance 
13. Govt. of India 91 -Day treasury bills 

(Total outstandings) 
(a) of Which, ad-hoc (outstandlngs) 

Industrlml Production 
14. General index 
Prlce lndlcer 
15. Wholesale prices 

(a) All commodities 
(b) Prlmary articles 

(c) Fuel, power, light and lubricants 
(d) Manufactured products 
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NO.l : SELECTED ECONOMIC INDICATORS 

UniUBase years year 1 995 1W 

back' back' 

Oct. Nov. Dec. Jan. Fob. March 

( f )  Edible oils 

(g) Sugar, khandsari & gur 

(h)  Cotton raw 

16 Consumer prices (All .-India) 

(a) lnduslr~al Works 

(b) Urban Non-Manual Employees 

(c) Agricultural Labourers 

1982-;100 

1984-85=100 

July 1960 - 
June 1961=100 

1980-81-100 1': Security prices (ordinary shares) 

Trade 

18 Value ot imports In millions 

ot US$ 

I 9 Value of exports 

20 Balance of trade 

21 Number of wagons loaded 

(a) Broad gauge 

(b) Meter gauge 

Employment ExchmgeStatlstlcs 

22 Number of registrat~ons 

23 Number ot applicants 

(a) Placed in employment 

(b) On live reaister . . .. . . .. .. .. . . .. 

Note : Figures for all the items relate to the month except those of items 4 and 23 (b) which relate to end of period and those of items 1 to 3,5 to 7 
and 13 which relate to last Friday and those of item 9 relate to the last reporting Friday of the month unless otherwise indicated. 

Figures in this column relate to that month in the previous yearls corresponding lo the latest months for which data are presented. 

@ Include rupee securities held in Issue and Banking Departments. 

# Relate to l o p s  and advances only. 

$ Total for Mumbai. Calcutta. Madras and New Delhi only. 

(1 ) Excluding Mumbai. 
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NO. 2 : RESERVE BANK ' 

- 
Last Friday/ Friday 1990-91 1993-94 1994-95 1995-96 January February March 

1 2 3 4 5 6 7 8 

Issue Department 

Llabllltles 
Notes in circulation 53,784 

Notes held in Banking Department 23 

Total liabilities (total notes Issued) or assets 53,807 

Assets 

Gold coin and bullion 6,654 

Foreign securities 200 

Rupee coin 29 

Government of India rupee securities 46,924 

Banking Department 

Llabllltles 

Dopomlts 38,542 

Central Government 61 

State Governments 33 

Scheduled Commercial Banks 33,484 

Scheduled State Co-operative Banks 244 

Non-Scheduled Sfate Co-operative Banks 13 

Other banks 88 

NABARD 

(I) National Rural Credit (Long- Term Operations ) Fund - 
(11) National Rural Credit (Stabilisation ) Fund - 

Others 4,619 

Other liabilities @ 28,342 

Total llabllitles or assets 66,884 
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OF INDIA 

(Rs. tn ctores) 
1996 

January February March 1 March 8 March 15 March 22 March 29 
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No. 2 : RESERVE BANK 

Last Frldayl Friday 1990-91 1993-94 1994-95 1995-96 January Februarv March 

Notes and co~ns 23 7 41 4 1 28 17 4 1 

Balances held abraad 4,008 35,817 49,345 49,345 43,845 44,569 49.345 

Loanrand Advances 

State Government @ 916 766 275 275 306 164 275 

Scheduled Commercial Banks 8.169 4,070 7,415 7,415 8,688 8,609 7.415 

State Co-operative Banks @ 38 5 5 5 - 3 5 

Industrial Development Bank of india 3,705 3,244 3.033 3.033 3,033 3.033 3,033 

ARDC 1 NABARD 3,328 3,783 4,787 4,787 4,671 4,871 4,787 

EXlM BANK 745 877 877 877 877 877 877 

Others 1,615 1,799 2.099 2,099 3,427 3,950 2,099 

Bllla Purchased and Discounted 

Government Treasury Bills 1,384 2,607 1,679 1,679 1,814 1,386 1.679 

Investments @ 40,286 34,245 26,014 26,014 25,424 23,856 26,014 

Other Assets 2,666 9,834 7,549 7,549 6,652 7,027 7,549 
(2,268) (2,275) (2,275) (2,261 ) (2,253) (2,275) 

Note : The gold reserves of Issue Department are valued at Rs. 84.39 per 10 grams upto October 16, 1990, and from October 17, 1990 they are 
revalued close to international market prices. 

Q With establishment 01 NABARD, data from the week ended July 16.1982 are not comparable with those of the earlier periods. 
1. lnclubing Government of lndia one rupee notes issued from July 1940. 
2. Including (i) Paid-up Capital of Rs. 5 crores. (ii) Resew8 Fundof Rs. 6,50Ocrores, (iii) Natlonal Industrial Credit (Long-Term Operations) Fund 

Rs. 5.678 crorbs (iv) National Housing Credit (Long Term operations) Fund Rs. 178 crom from thg week ended June 30,1995. For details 
about earlier periods, reference may be made to the foot-note glven on page S 434 of May 1995 issue of this Bulletin. 
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OF INDIA 

(Rs. in crwes) 

January February March I March 8 March 15 March 22 March 29 
9 10 11 12 13 14 15 

3. Includes cash, short-term securities and fixed deposits. 

4. Including temporary overdrafts to Stale Governments. 

5. Data ubto July 9, 1982 relate to ARDC. 

6. The figures in bracket indicate the value of Gold held under Other Assets. 
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No. 3 - ALL SCHEDULED BANKS - 
- 

1995 
Last Friday 

1990-91++ 1994-95 f 1995-96 $ March 

1 2 3 4 5 

Number of reporting banks 

Liabllltler to the Banklng System ' 
Demand and time de~osits trom banks 

Borrowings from banks 

Other demand and time liabilities 

Liabilities to Others 

Aggregate deposlts 

Demand 

Time 

Borrowings 

Other demand and time I~abilit~es 

Borrowlngr trom Rererve Bank 

Against usance bills and/or promissory notes 

Others 

Carh In hand and Balances wlth Reserve Bank 

Cash in hand 

Balances with Reserve Bank 

Assets with the Banklng System 

Balances with other banks 

In current account 

In other accounts 

Money at call and short notice 

Advances to banks 

Other assets 
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BUSINESS IN INDIA 

(Rs. in crores) 
1995 1996 

September+ October+ November+ December+ January+ February + March+ 

6 7 8 9 10 11 12 
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No.3 - ALL SCHEDULED BANKS - 

1995 
Last Frlday 

1990-91 ++ 1994-95 E 1995-96 $ March 

1 2 3 4 5 

Investments 

Government securities '' 
Other approve? sacurities 

Bank credit # 

Loans, cash-cred~ts and overdrafts 

Inland bills-purchased 

d~scounted 

Foreign bills-purchased 

discounted 

Cash -Depos~t Ratio 

lnvestment - Deposit Ratlo 

Credlt - Deposit Ratio 

Note The expression "Banklng System" or "Banks" means (a) The State Bank of lnd~a and ~ t s  subsldiar~es. (b) National~sed Banks, (c) Banklng 
companies as deflned In the Bank~ng Regulat~on Act. 1949. (d) Co-oprat~ve banks (as far as Scheduled Commerc~al Banks are concerned) 
and (e) any other flnanc~al Instltuhon not~f~ed by the Central Government In th~s behalf 

1 Excludrng borrowings of any Scheduled State CO-operative bank from the State Government and Hny Reserve fund deposit required to 
be malntalned with such bank by any co-operative soclety within the area of operation of such bank. 

2. Deposits ot Co-operative banks with Scheduled State Co-operative banks are excluded trom this item but are included under 'Aggregate 
deposits' with effect from January 30.1976. 

3. Excluding borrowing form the State Bank of lndia and ~ t s  subsidiaries up to January 23, 1976 and with effect from March 29.1 985. borrowing 
of regional rural banks from their sponsor banks. 

4. Wherever it has not been possible to provide the data against the item "Other demand and time liabilities" under "Liabilities to the Banking 
System" separately, the same have been lncluded in the item "Other demand and time liabilities" under "Liabilities of others". . 

5. Other than from the Reserve Bank of India, industrial Development Bank of India. ARDClNABARD and with effect from March 29.1985. 
Export-Import bank of lndia and National Co-operative Development Corporation in the case of Scheduled State Co-operative Banks only. 

6. As Available in the Reserve Bank records in the case of Scheduled Commercial banks and as reported by the banks in the case of Scheduled 
State Co-operative banks. With the establishment of NABARD on July 12,1982, short term loans and advances granted to RRBs and State 
co-operative banks under Sect~on 17 [ except those under section 17(4) (a)] have been transferred to NABARD. As such. the data since 
then are not comparable with those for earlier periods. 
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BUSINESS IN INDIA 

September+ October+ November t December + January + February + March + - 

7. Includes borrowings by Scheduled State Co-operative banks under Sect~on 17(4AA) of Ihe Reserve Bank of lndia Act from October 22, 
1971 ; prior to that date, these were ~ncluded under 'Against usance bills 1 promissory notes.' 

8. As per the slatement of affairs of the Reserve Rank of lndia with effect from July 6.1973. 

9. Advances granted by Scheduled State Co-operattve banks to Co-operative banks are excluded from this item but are included under 
Loans. Cash-credits and overdrafts with from January 30. 1976. 

10. At book value: it includes treasury bills and treasury deposit receipts, treasury savings deposit certificates and postal obligations. 

+ Provisional 

# Etfective July 27.1979, the data are inclusive of all participation certificates (PCs) issued by Scheduled commercial banks, 1.e. to other 

banks and financ~al tnstitut~ons. Prior to this date, the data were inclusive of PCs issued to banks only and not to financial institutions. 
I 

++ Relates to March 22. 1991 

f Relates to March 31,1995. 

$ Relates to March 29,1996 
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No. 4 - ALL SCHEDULED COMMERCIAL BANKS - 

1995 
Last Friday - 

1990-91 ++ 1994-95£ 1995-9% March 

1 2 3 4 5 

Number of reporting banks 271 280 282 280 

Liabilities to the Banking System 6,486 15,327 17,300 15,327 

Demand and time deposits from banks 

Borrowings from banks 967 1,369 3,47 1 1,369 

Other demand and time liabilities 76 2,139 425 2,139 

LLabllltles to Others ' 2,05,600 4,12,927 4,61,713 4,12,927 

Aggregate deposits 1,92,542 3,86,859 4,32,345 3,86,859 

Demand 33,192 76,903 79,249 76,903 

Time 1,59,349 3,09.956 3,53,096 3,09,956 

Borrowings 470 20 1 586 201 

Other demand and time liabilities 

Borrowlngs from Reserve Bank 3,468 7,415 4,847 7,415 

Against usance bills promissory notes - - - - 

Others 3,468 7,415 4,847 7,415 

Cash in hand and Balances wlth Reserve Bank 25,665 63,001 53,595 63,001 

Cash in hand 1,804 2,972 2,928 2,972 

Balances with Reserve Bank 23,861 60,029 50,667 60,029 
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(Rs. in crores) 
1995 1996 

September # October # November # December # January # February # March # 

6 7 8 9 10 7 7 12 
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NO. 4 - ALL SCHEDULED COMMERCIAL BANKS, 

- 
1995 

1990-91 ++ 1994-95 f 1895-96 $ March 

1 2 3 4 5 

Assets with the Banking System 

Balances with other banks 

In current account 

In other accounts 

Money al call and short notlce 

Advances to Banks 

Other assets 

Investment 

Government securities l o  

Other approved securities 

Bank credit ## 

Loans, cash-credits and overdrafts 

lnland bills-purchased 

lnland bills-discounled 

Forelgn bills-purchased 

Fore~gn bills-d~scounted 

Cash -Deposit Ratio 

Investment- Deposit Ratio 

Credit .Depos~t Ratio 

Note : For details regarding footnotes, reference may be made to Table No.3. 

## Effective July 27.1979, the data are inclusive of all participation certificates (PCs) issued by scheduled commercial banks, i.e. . 
to other banks and financial institutions. Prior to this date, the data were inclusive of PCs issued to banks only and not to financial 
institutions. Fi~ures in brackets relate to advances of Indian Scheduled Commercial Banks for financing food procurement 
operatlons. 
With effect from week ending June 17, 1977 such advances by Foreign Scheduled Commercial Banks are also included. 
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(Ra. in crores) 
1995 1996 

September # October # November # December # January # February # March # 

6 7 8 9 10 11 12 

+ Inclusive of the fi~ures ~iven within brackets, which represent the liabilities on account of Participation certificates issued. 
# Provisional. 
++ Relates to March 22, 1991. 
f Relates to March 31,1995. 
$ Relates to March 29,1996. 
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No. 5 - STATE CO-OPERATIVE BANKS - 
- 

1994 
Last FridayIFriday 

1990-91 + 1993-94 $ 1994-95 * February March 

1 2 3 4 5 6 

Number of reporting banks 

Demand And Tlme Liablllties 

Aggregate Deposits ' 
Demand Llabllltles 

Deposlts 

Inter-bank 

Others 

Borrowings from banks 

Others 

Tlme Llabllltles 

Depodtr 

Inter-bank 

Others 

Borrowings from banks 

Others 

Borrowings from Reserve Bank 

Borrowlngs from State Bank andlor a notlfied Bankt 
and State Government 

Demand 

Time 
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MAINTAIN~WQ AcCOUNl'S Wl l l i  THE RESERVE BANK Of INOlA 

- 
December January February 3 February 17 February 24 Much2 17 - March 31 

7 8 9 10 11 12 13 14 
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NO. 5 - STATE CO-OPERATIVE BANKS, 

- 
1994 

Last FridayIFriday 
1990-91 + 1993-94 $ 1994-95 * February March 

1 2 3 4 5 6 

Assets 

Cash i n  hand and balancer with Reserve Bank 334 766 651 294 309 

Cash in hand 24 39 55 40 38 

Balances with Reserve Bank 310 727 596 254 271 

Balances with other banks in current account 

Investments in Government securities 

Money at call and short notice 

Bank Credit 3 

Advances 

Loans, cash-credits and overdrafts 

Due from banks 

Bills purchased and discounted 

Cash-Deposit Ratio 

Investment-Deposit Ratio 

Credit-Deposit Ratio 

# Includes borrowings from the Industrial Development Bank of India and Agricultural Refinance and Development Corporation1 
National Bank for Agriculture and Rural Development. 

+ Relates to March 22, 1991 

$ Relates to March 18,1994. 

* Relates to March 31,1995. 

1 : Total of demand and tlme deposits from 'Others'. 

2 : At book value; include treasury bllls and treasury deposit receipts, treasury savings deposlt certificates and postal obligations. 



MAINTAINING ACCOUNTS WrT)I THE RESERVE BANK OF INDIA 

(Rs. In crores) 
1994 1995 - 

~ecember January February 3 February 17 February 24 March 2 March 17 March 31 
7 8 9 10 11 12 13 14 

ppp 

3 . Total of loans, cash credits and overdrafts and Bills purchased and discounted. 

4 . Includes advances of Scheduled State Co-operative banks to Central Co-operalive banks and Primary Co-operative banks. 
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NO. 6 - SAVINGS DEPOSITS WITH COMMERCIAL AND STATE COIOPERATIVE BANKS 

(Rs. in awes) 
Scheduled Commercial Banks Non State co- 

Last Friday 
Scheduled operative 

AH Indian Foreign Commercial Banks 
Banks 

1 990-9 1 

1982-93 

1993-94 

1994-95 

September 1994 

October 1994 

November 1994 

Oacember 1994 

January 1995 

Fekuary 1995 

March 1995 

April 1995 

May 1995 

June 1995 

Jub' 1995 

August 1995 

September 1995 

+ ~ e l a b s  to March 22. 1991 

S Relate to March 19,1993. 

8 Rskre to March 18,1994. 

f Relate to March 31,1995. 
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No. 7 : ASSISTANCE PROVIDED BY THE RESERVE BANK OF W t A  TO 
SCHEDULED COMMERCIAL BANKS 

(Rs. In cronr) 
Tohl Bills Re- Advances 

discounted 

year /Month Section 17 Section 17 Seaion 17 Section 17 Section 17 
(2) (a) (3A) (38) (4) (a) A (4) (c) 

Aorist- Out- Am- Out- Adv- Out- Adv- Out- Adv- Out- Adv- Out- . an- stand- ount- stand- ances stand- ances stand- ancss stand- ancss atad- 
Ings granted ings ings inos ings ings 

1 2 3 4 5 6 7 8 9 10 11 12 13 

1994-95 1,40,827 7,240 - -1 3 , 6 9 8  7,196 - 10 7,121 33 - - 
June 1994 11,874 5,148 - 11,874 5,132 - 16 - - - - 

July 1994 9,183 1,932 - - 9,183 1,917 - 16 - - - - 

September 1904 10,044 852 - - 8,937 944 - - 1,107 8 - - 
- - 16,066 3,422 - 14 59 - - - October 1994 16,125 3,436 

November 1994 10,959 4,383 - - 10,583 4,369 - 14 376 - - - 
December 1994 16,420 7,597 - - 15,641 6,808 7 10 779 779 - - 
January 1995 9,944 5,970 - - 8,534 5,932 - 10 1,410 29 - - 
February 1995 12,522 8,175 - - 10,669 8,124 - 10 1,853 4 1 - - 
March 1995 8,883 7,240 - - 7,326 7,196 - 10 1.537 33 - - 
April 1995 14,329 6,930 - - 13,568 6,924 - 10 760 5 - - 

1995 13,164 9,037 - - 11,434 8,850 - 10 1,730 177 - - 
May 

June 1996 8,806 9,854 - A 7,048 9,067 - 5 1.758 781 - - 
1995 15,297 4,945 - - 15.250 4,906 5 29 33 - - - 

July 

August 1995 141838 sm - - 14,807 5,246 5 29 - - - - 
September 1995 20,709 9,925 - - 19,176 9.128 

- 5 1,532 791 - - 

IVo(s : A d v w w  undu saction 17(4) (b) am nil. 
Outstandln#s relate to end ot the &. 
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NO. 8 -SHORT AND MEDIUM - TERM ADVANCES OF THE RBI 1 NABARD TO THE 
STATE CO-OPERATIVE BANKS 

(Rs. in crores) 

Short Term 

Financing of cottage and small 
Agricultural Marketing of Purchase Scale Industries 

Workina - 
YearIMonth Operations crops includ- and distri- 

ing cotton bution of 
capital 

require- 
and kapas chemical Weavers co-operative ments 

fertilisers societies of co- 
operative 

Trading in Production Production sugar 
yarn by and and marketing factories 

apexlregional marketing activities of 
weavers activities of other groups 

societies weavers of industries 
societies including 

financing of 
individual rural 

artisans 
through PACS 

Am- Out- Am- Out- Am- Out- Am- Out- Am- Out- Am- Out- Am- Out- 
ount stand- ount stand- ount- stand- ount stand- ount stand- OUnt stand- ount stand- 

drawn ings drawn ings drawn ings drawn ings drawn ings drawn ings drawn ings 

1 2 3 4 5 6 7 8 .  9 10 11 12 13 14 15 

1990-91 
1993-94 
1994-95 
February 1995 
March 1995 
April 1995 
May 1995 
June 1995 
July 1995 
August 1995 
September 1995 
October 1995 
November 1995 
December 1995 
January 1996 
February 1996 

Note : In terms of Government of India's notification No. 10(45)/82-AC(5) dated July 6, 1982, the loans and advances which the RBI granted to 
state co-operative banks and regional rural banks under Section 17 (except sub-clause (a) of clause (4) or Reserve Bank of lndia Act, 1934) 
and outstanding as on July 11,1982 would be deemed to be loans and advances granted Ijy NABARD under section 21 of NABARD Act. 
1981. With effect from the date of establishment of NABARD. i.e. July 12,1982. Reserve Bank of lndia does not grant loans and advances 
to State co-operative banks except (i) for the purposes of general banking business against the pledge of Government and other approved 
securities under Section 17 (4) (a) of the Reserve Bank of lndia Act. 1934 and (ii) on be on behalf of urban co-operative bank undw Salon  
172 (bb) of the Reserve Bank of lndla Act, 1934. 
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No. 8 : SHORT AND MEDIUM - TERM ADVANCES OF THE RBI /MABARD TO THE 
STATE CO-OPERATIVE BANKS 

(Rs. in crores) 
Short Term Medium Term 

(Concld.) 

Advances 
against 

Government 
and other 

trustee 
securities 

representing 
the Agricultural 

Credit 
Stabilization 

Funds of state 
co-operative 

banks 

From NRC (LTO) Fund f Total 

From NRC Approved Purchase of 
(stabilization agricultural shares in 

Fund) E purposes co-operative 
Conversion processing 

of ST into societies by 
MT loans agriculturist 

members of 
PACS 

- -- - -- 

Am- Out- Am- Out- Am Out- Am- out Am- Out- 
ount stand- ount- stand- ount stand- ount stand- ount stand- 

drawn ings drawn lngs drawn ings drawn ings drawn ings 

16 17 18 19 20 21 22 23 24 25 26 

1990:91 
1993-94 
1994-95 
February 1995 
March 1995 
April 1995 
May 1995 
June 1995 
July 1995 
August 1995 
September 1995 
October 1995 
November 1995 
December 1995 
January 1996 
February 1996 ' 

Advances are made under various sub-sections of Sections 21. 22 and 24 of the NABARD Act. 1981. Outstandings are as at the 
period. Loans and advances granted by the Reserve Bank of lndia to the State co-operative banks for the purposes of general 
banking business against the pledge of Government and other approved securities under Section 17(4)(a) of the Reserve Bank 
of lndia Act. 1934 are not covered in this table. 

* Includes an amount of Rs. 10 lakhs advanced for marketing of Minor Forest Produce. 
$ Including Rs. 57 lakhs on Rephasernent Account. 
f NRC (stabilisation) Fund and NAG (LTO) Fund were earlier designated as NAC (Stabilisation) Fund and NAC (LTO) Fund, 

respectively and were maintained by the Reserve Bank of Indla. 
@ Includes Produce Marketing loan. 
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NO. 9 : CHEQUE CLEARANCES - CENTRES MANAGED BY RESERVE BANK OF INDIA 
(Revled Series) 

- 
Centres Managed by Reserve Bank of India 

YearIMonth Total Mumbai @ Calcutta @ New Delhi @ Madras @J Bangalore @ Hyderabad 

(Number In Lakhs) 

1994-95 11 48,54 17,83 503 8.56 4,13 2,60 1,13 

January 1995 # 3.97 1.53 45 74 44 . . .. 
February 1995 # 3,53 1.39 40 66 43 .. .. 
March 1995 # 4,15 1,57 43 75 49 28 .. 
April 1995 # $71 1,33 . . 63 39 .. 20 

May 1995 # 4,79 1.33 39 66 43 27 20 

June 1995 # 4,49 1,26 36 50 42 25 22 

July 1995 # 3,73 1,41 45 65 44 26 26 

August 1995 # 3.34 1,46 37 60 4 1 .. 26 

September 1995 # 3,56 1.41 42 65 45 29 22 

October 1995 # 3.71 1,50 38 66 47 26 21 

November 1995 # 4,27 1.51 43 72 46 27 3 1 

December 1995 # 2.64 .. 38 68 5 I. 26 25 

January 1996 # 2,19 .. 38 71 .. 26 28 

February 1996 # 1,36 .. .. 65 .. .. 19 

March 1996 # 77 .. .. 68 .. .. .. 
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WO. 9 : CHEQUE CLEARAWES - CENTRES MANAGED BY RESERVE BANK OF INMA 
(Revised Series) (Contd.) 

Centres Managed by Reserve Bank of India 

year/Month ~hmedabad@~ Kanpur Nagpur Patna Bhuba- Thiruvan- Jaipur4 Guwahetis 
neshwarl anthapuram3 

9 10 11 12 13 14 15 16 17 

(Numbor In lakhr)' 

January 1995 # 5 1 7 6 .. 2 3 10 2 

February 1995 1 35 6 5 4 1 2 9 2 

March 1995 # 3 1 6 6 3 1 3 9 2 

April f 995 cC 23 5 5 .. 1 2 7 2 

June 1995 W 32 5 5 3 1 2 6 2 

July 1995 # .. 6 5 3 1 .. 7 2 

August 1995 W .. 5 5 3 1 2 6 2 

September 199- .. .. .. .. 1 2 7 2 

October 199% .. 5 6 2 1 .. 7 2 

November 1995 1 34 5 6 3 1 .. 8 .. 
t 

December 1995 X 30 5 6 3 1 2 7 2 

January 1996 % 31 6 6 3 1 .. 7 2 

Mwch 1996t .. .. 6 3 .. .. .. .. 

~ o ~ a  : fh, dstrpmamd irt mh T&b hwe been wised. The figurecl induds inter-bPnk and High value Clearing for Mumbai. C8lcutfa, New Delhi 
nd ud i n t b r w  cbariq tigursr tor Butgabm, Hydknt#d unl Ahmedabad Cemm. Therefore, the seuier published from 
J v l u l r r y i a s l i r u s o n r r r r d e a m n o c ~ w & h U u m p u b l i s W ~ r .  
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NO. 9 : CHEQUE CLEARANCES - CENTRES MANAGED BY RESERVE BANK OF INDIA 
(Revised Series) (Contd.) 

- 
Centres Managed by Reserve Bank of India 

Year/Month Total Mumbai @ Calcutta @ New Delhi @ Madras @ Bangalore @ Hyderabad @ 

(Amount in crores of rupees) 

1994-95 # 3514,402 2255.693 200,710 561,044 219,313 75,614 27,311 

January 1995 # 290,869 190.21 4 17,806 46,480 21,279 . . .. 
February 1995 # 292,022 191,825 16,752 45,839 22,811 . . .. 
March 1995 # 366,565 220,837 22,106 60,850 32,663 10,430 .. 
April 1995 # 275,182 182.01 1 .. 52.370 19.903 .. 7,052 

May 1995 # 330,588 206,488 17,793 56,220 21,338 8,238 5,757 

June 1995 # 314,451 202.673 16.580 48.601 22,679 8.160 7,590 

July 1995 # 313,787 205,264 17,401 44,812 24,046 9,658 6,385 

August 1995 # 256,343 163,015 1551 7 43.771 21,702 .. 6,118 

September 1995 # 348,453 195,825 19,537 88,677 25,361 8,005 7,292 

October 1995 # 293,236 176,364 16,245 47.163 23,734 7,951 6,670 

November 1995 # 340,712 195,764 20,565 59,519 31,329 10.041 7,133' 

December 1995 # 130,459 .. 19.879 48,066 28,231 8,635 7.385 

January 1996 # 105,950 .. 19,189 52,058 .. . 8,779 7,520 

February 1996 # 80,186 .. .. 55,933 .. .. 7,311 

March 1996 # 58,922 .. .. 56,336 .. .. .. 
@ Data are inclusive of inter-bank and High Value Clearing since 1990-91 for Mumbai, Calcutta and New Delhi and since.1989-90 

for Madras. Inter -bank clearing data for Hyderabad are included since 1991-92. Inter- bank clearing data from Bangalore and 
Ahmedabad are not available up to 1992-93. 
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NO. 9 : CHEWE CLEARANCES - CENTRES MANAGED BV RESERVE BANK OF INDIA 
(Revised Series) (Con&.) 

- 
Centres Managed by Reserve Bank of lndia 

YearIMonth ~hmedabad@~ Kanpur Nagpur 
L 

Patna Bhubane- Thiruvanan- Jaipur4 Guwahati5 
shwarl thapuram3 

9 10 11 12 13 14 15 16 17 

(Amount in crores of rupees] 

January 1995 # 8.691 1,418 1.213 .. 545 553 1,874 795 

February 1995 # 8.313 1,406 1,132 649 467 527 1,600 70 1 

March 1995 # 11,189 1,577 1,453 867 634 829 2,125 1,005 

April 1995 # 8,822 1,453 1,341 .. 550 554 1,908 903 

June 1995 # 9,991 1,204 1,222 666 46 1 654 1,713 690 

July 1995 # .. 1,468 1,230 607 543 . . 1,702 672 

August 1995 # .. 1.221 1,117 689 445 590 1,499 658 

September 1995# . . .. .. .. 635 590 1,811 720 

October 1995# 8,965 1.355 1,266 640 376 .. 1,759 748 

November 1995 # 10,807 1,620 1,438 727 .. .. 1,769 .. 
December 1995 # 10,886 1,451 1,448 733 532 635 1.775 803 

t 

January 1996 # 11.214 1,567 1.549 785 626 . . 1,864 799 

February 1996 # 9.932 1,552 1,509 724 .. 64 1 1,726 858 

March 1996 # .. .. 1,661 925 .. .. .. .. 
Data are provisional. 

1. Taken over by the Reserve Bank of india wlth fiffdct from May 2,1977. 
2. Taken over by the Reserve Bank of india with effect trom April 3,1978. 
3. Taken over by the ReseNe Bank of india with effect from January 5, f 983. 
4. Taken over by the Reserve Bank of india with effect from November 19,1984. 
5. Taken over by the Reserve Bank of lndia with effect trom January 6.1986. 
# Provisional. 
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NO. 10 : CHEQUE CLEARANCES - CENTRES MANAGED BY AQENCtES 
OTHER THAN RESERVE BANK OF INDIA 

year/ (Apr.-Mar ) Total' Amrl- Baro- COC- COim- Delhi Lwk- L~dh- Mad-  Man- PUM) Surat Other 
Month tsar da hin bafore now iana urai galore Centres 

1 2 3 4 5 6 7 8 9 10 1 1  12 13 14 

(Number In Irkhs) 

April 1994 # 1,96 3 1 1  1 5 . . 5 1 1  3 2 3 30 1.21 

May 1994 # 2,00 4 14 1 6 . . 5 1 1  4 2 3 30 1,20 

June 1994 # 137 3 15 1 5 . . 5 1 1  4 2 3 29 1.09 

July 1994 # 2.10 4 16 1 6 .. 6 1 1  4 3 6 32 1.21 

Aug 1994# 139 2 13 1 6 .. 5 1 1  3 2 7 33 1.16 

Nov. 19949 136 3 14 1 7 . . 5 11 4 3 .. 29 1.09 

Dec 1994t 1,48 3 .. 1 7 . . 6 10 5 3 .. .. 1.13 

Jan 1995# 2,71 4 15 1 6 22 5 1 1  3 3 8 35 1.58 

Feb. 1995# 2.51 4 14 1 6 21 5 10 4 2 8 37 1.39 

Mar. 19951 2,64 4 16 1 6 22 .. 10 4 3 8 43 1.47 

Apr. 1995t $79 3 15 .. .. .. 5 11 .. .. 8 37 9.00 

May 19951 7.76 4 15 . . .. .. .. 10 .. 2 8 42 6.95 

June 1995t 3,06 4 15 1 6 17 4 1 1  5 2 8 40 1,93 

July 19951 2,63 3 18 .. .. 24 4 10 .. 2 8 50 1,44 

Aug. 199W 2,97 4 19 .. 6 21 5 1 1  4 2 8 69 1,48 
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NO. 10 : CHEQUE CLEARANCES - CENTRES MANAQED BY AGENCIES 
OTHER THAN RESERVE BANK OF INDIA 

year/ (~pr.-Mar.) Total* Amri- Baro- Cot- Calm- Delhi Luck- Ludh- Mad- Man- Pune Surat Other 

Month tsar da hin batore now iana ural galore Centres 

1 2 3 4 5 6 7 8 9 10 11 12 13 14 

(Amount In crorrr ot ru-8) 

June 1994 # 28,772 493 1.564 282 1.394 .. 1,320 1.039 552 401 2.853 2.631 16,243 

Jov. 1994# 38,136 421 1.610 359 1.744 .. 1.200 1,037 605 440 .. 2.786 27,934 

Aar. 199511 67,861 485 1.946 498 2,266 10,463 .. 995 531 593 4.227 4.177 41.680 

Apr. 1995t 64,417 479 1.863 .. .. .. 177 1.048 . . .. 3,477 3.381 53,992 

May 199W 97,308 487 1,848 .. .. .. .. 1.029 .. 508 3.682 3,879 85.935 

t 

June 199% 1 1 1 2 6  493 1,897 496 1,973 8,845 139 1,039 734 509 3.619 3.191 88.797 

July 199511 57,398 447 2,195 .. .. 8,979 139 997 .. 492 3.689 2,983 37.477 

Aug. 199% gis,(HB 469 2,485 492 1,638 8,609 150 1,023 812 458 3.545 5,453 40.824 

Including data for Ahmedabad and Jaipur till April 2. 1978 and November 18,1984 re8peCtiv9ly. 
Provisional. 



RESERVE BANK OF INDIA BULLETIN March 1% 

No. 11 : MONEY STOCK MEASURES 

(Rs. in croreq 

Currency with the public Deposit money of 
the public 

March 31/Reporting Notes in Circulation of Cash on Total Demand 'Other' Total 
Fridays of the month1 circula- hand with (2+3 deposits deposits (7+8) 

MI 
(6+9) 

Last reporting tion (a) rupee small banks +4-5) with with 
Friday of the month coins (b) coins(b) banks Reserve 

Bank (c) 

1 2 3 4 5 6 7 8 9 10 

1990-91 

1991 -92 

1992-93 

1993-94 

1994-95 

March 3, 1995 

March 17, 1995 

March 31, 1995 

October 1995 

November 1995 

December 1995 

January 1996 

February 1996 

March 1, 1996 

March 15. 1996 

March 29. 1996 

Notes : 1. For details of concepts of the revised series on Money Supply, reference may be made to pages 70-134 of January 1977 issu 
of this Bulletin. 

2. Banks include commerc~al and co-operative banks. 
3. Financial year data relate lo March 31, except scheduled commercial banks' data for which they relate to the last reporting Frida 

of March. For details. see the note on page S 963 of October 1991 issue. However, in 1995. scheduled commercial banks' dat, 
relate to March 31, as the last renorting Friday of March happened to be March 31. 

4. The data for 1994-95 are not strlctly comparable with those of the previous years. as Mg data for 1994-95 include schedule 
commercial banks' data lor 27 fortnights while for previous years, they include 26 fortnights. 

5. Data are provisional from April 1995 onwards. 
6. Figures may not add up to the total due to rounding off. 



March RESERVE BAMK OF INDIA WLLETIN 

No. 11 : YONEY STOCK M E A ~ S  (cunckl.) 

(Rs. Sn aolw) 
March 311 fogtMfice 4 Time 4 Tow post 
Reportlng Friday savings bank (10+12) d m b  (10al4) ofhce M4 

(15+16) 
ot me month with banks deposits 
Last r e p d n g  
Fnday of the Month 

March 3. 1995 

March 17, 1995 

March 31. 1995 

October 7995 

November 1995 

December 1995 

January 1996 

February 1996 

March 1, 1996 

March 15. 1996 

March 29, 1996 

(a) Net of return of about Rs. 43 m r e  of Indian notes from Pdostan up to April 1985. 
(b) Estimated : ten-rupee commemorative coins &sued since October 1989, two-rupee coins issued since Novemb8r 1982 and five- 

rupee coins issued since November 1985 are induded under rupee wins. 
(c) exclude balances hetd in IMF account No. 1, Reserve Bank of lndia Employees' Provident Fund. Pensiorr Fund, Gratuity and 

Superannuation Fund and Co-operative Guarantee Fund, the amount collected under the Additional Emduments (Compulw 
Deposit) Act. 1974 and the Compulsory Deposit Scheme (Income-Tax Payers) Act. 

(d) Figures may not add up to the total due to rounding off. 
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NO. 12 : SOURCES OF MONEY STOCK ( 4 )  
(RS. in crores) 

Sources 

Outstandings as on March 31 / Reporting Fridays of the month / 
Last reporting Friday of the month 

- 

1990- 1991- 1992- 1993- 1994- Mar. 3, Mar. 17. Mar. 31 
9 1 92 93 94 95 1995 1995 1995 

1. Net Bank Credit to Government 
(A+B) 

A.RBlSs net credit to Government 

(i) Cla~ms on Government (a+b) 

(a) Central Government @ 

(b) State Governments 

( i~)  Government deposlts with 

RBI (a+b) 

(a) Central Government 

(b) State Governments 

B.Other banks'credlt to Government 

2. Bank Credit to Commercial Sector 

(A+B) 

A RBI's credlt to commerc~al sector @@ 6,342 7.260 6,220 6.445 6.593 6.514 6.505 6,593 

B Other banks' credlt to commercial 

sector (I + 11 + 111) 1.65.427 1.80.733 2.13.915 2,31.329 2.86.130 2,71.087 2.75.205 2.86,130 

(I) Bank credlt by commerc~al 

banks 1,16,350 1.25.649 1.52.044 1.64.465 2,11.607 2,00.171 2.02,739 2.11.607 

(11) Bank credlt by co operative 

banks 22.927 26,424 30.809 33,813 41.045 37.627 39.093 41,045 

(111) Investments by commerc~al 

and co-operative banks In 

other secuntles 26,150 28,660 31,062 33.051 33.478 33.289 33.373 33.478 



March 1996 RESERVE BANK OF INDIA BULLETIN 

No. 12 : SOURCES OF MONEY STOCK (M3) (Contd.) 
(Rs. in crores) 

Outstandings as on March 31 1 Reponinp Fridays 01 the month I 
Last reporting Friday of the monih 

October November December January February March 1 .  March 15, March 29, 
1995 1995 1995 1996 1996 1996 1996 1996 
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No. 12 : SOURCES OF MONEY STOCK (YS) (Contd.) 
(Rs. in crores) 

Outstandings as on March 31 1 Reportiw Fridays of the month I 
Last reporting Friday of the month 

Sources - 
1990- 1991- 1992- 1993- 1994- Mar. 3, Mar. 17. Mar.31. 

9 1 92 93 94 95 1995 1995 1995 

3. Net Foreign Exchange 
Asmr of Banking 
h t o r  (A+B) 

A.RBlSs net focagn 
exchange assets (I-ii) 

(I) Gross lorelgn assets 

( ~ i )  Fore~gn liabilities 

B.Other banks' net lore~gn 
exchange assets 

4. Gornmnunt'r Currency 
Lirbilltbs to the Public 

5. Brnklng Sector's nrt 
Non-monetary Llabllltbs 
other than Time Ikposlts 
(A+B) 

A.Nel non-monetary 
liahlit~es of RBI 

B.Net non-monetary 
I~aMlitles of Other 
banks (res~dual) 



March 19% RESERVE BANK OF MMA BULLEfRQ 

Outstandings as on March 31 1 Rsporllng Frldeys of the m n t N  
Last reporting Friday of the month 

October November December January February March 1. ~ c h  r 5. 
1 995 1995 1 995 1996 1 996 r 996 19-36 

Mwch 29. 
1996 

" lr~clusive of appreciation in the value of gold bt lawin~ its revaluation ckse to intcnnational markel prk6 efflsclive Oclokr 17,1690. Such 
appreciation has a corresponding effect on Reserve Bank's net non-monst~y lirbilties. 

@ Includes Rs. 751.64 crore (equiva)snt ot SDFk 21 t.B million) incurred orr account d Rererve AueU -Uon mctde Do tM tMF 
towards the Quota increase ettective December 11,1992. 

f Includes special securities. 
@@ Excludes. since the establishment of NABARD, its refinance to banks. 

Notes :I. On the establishment of National B w k  tor Agriculture urd Rural Dwebpment (NABARD) on July 12,1882, carloin assets and t&bUMm 
of the Reserve Bank were tramfefred to NABARD, nu~8dtPting some redarsification of ~ ~ f M ! s r  bn the of f~itney U t n w n  
that date. 

2. Financial year data date to March 31, exapl rchsdulsd cornmcncial W s  data (or wMoh thcy date to the hrrt nporting Fdday of 
March. For details. ses ttre note on paw S 863 ol Octobe~ 1901 issue. Howcmr. h 1995, rchlrdubd commcnd.l benk's d.rr r&& 



RESERVE BANK OF INDIA BULLETIN March 1990 

No. 13 : RESERVE MONEY AND ITS COMPONENTS 

(Rs. in crores) 

Currency in circulation 

Outstandings as on March 311 Total o 1 w cash 'Other ' deposits Bankers' deposits Reserve Money 
each Friday I last reporting with banks with RBI with RBI (2+4+5) 
Friday of the month 

1990-91 

1991-92 

1992-93 

1993-94 

1994-95 

March 3, 

March 10. 

March 17, 

March 24, 

March 31. 

October 

November 

December 

January 

February 

March 1, 

March 8, 

March 15, 

March 22, 

March 29, 

Note : Financ~al year data relate to March 31, except scheduled commercial banks data for which they relate to the last reporting Friday of March 
In 1995. scheduled commercial bank's data relate to March 31. as the last reporting Friday of March happened to be March 31. 
Flgures may not add up to the total due to rounding off. 



RESERVE BANK OF INDIA BULLETIN 

No. 14 : SOURCES OF RESERVE MONEY 

(Rs. in c row)  
Reserve Bank's claims on 

outstanding as on Net foreign Govern- Net non- Rewwe 
March 31/ each Friday/ Govern- ConImer- National Commer- exchange rnent's monetary M m y  
\as\ ceporting ment cia( & co- Bank tor cia\ assets d currency liabilities (2+3+4+5 
fr~day of the month (net) operative Agricul- sector* RBI liabili- of RBI +6+7-8) 

banks ture and ties to 
Rural the public 

Development 

1 2 3 4 5 6 7 8 9 

1990-91 
1991 -92 
1 992- 93 
1993-94 
1994-95 
March 3. 1995 
March 10, 1995 
March 17, 1995 
March 24, 1995 
March 31. 1995 
Oclober 1995 
Wovember 1995 
December 1995 
January 1996 
February 1996 
March 1, 1996 
March 8. 1996 
March 15, 1996 
March 22, 1996 
March 29, 1996 

Represents investments in bondstshares of frnancial institutions, loans to them and holdiws 01 internal bilb purchased and dieaounted. 
Excludes, since the establishment of NABARD , its refinance to banks. 

@ Includes Re. 4 Cror8 of commercial bill rediscounted with RBI. 
E Includes special securities. 
" Inclusive of appreciation in the value of gold following its revaluation close to international market price, etfective October 17,1990. Such 

appmiation has a corresponding effect on Reserve Bank's net non-monetary liabilities. 
Notes : l .  On the establishment of NABARD on July 12, 1982, certain assets and liabilities of the Reserve Bank were transferred to NABARD, 

necessitatinp some reclassitication of aggregates in the sources of reserve money from that date. 
2. Data are provisional from April 1995 onwards. 
3. Figures may not add up to the total due to rounding off. 



RESERVE BANK OF INDIA BULLETIN 

No. 15 : DAILY FOREIGN EXCWkWOE SPOT RATES 

(Rupees per Unit of Foreign Currency) 

(FEDAI krdicative Rates) 

Date RBI Re-US$ U.S. Dollar Pound Sterling Deutche Msrk One Hundred 
Reference Rate Japanese Yen 

SNing B u r i ~  Selling Buying Selling Buying sel l ing 
1 2 3 4 5 6 7 8 9 10 

March 1, 1996 

March 4, 1996 

March 5. 1996 + 

March6. 1996 

March 7. 1996 

March8. 1996 

March 11. 1996 

March 12. 1996 

March 13, 1996 

March 14, 1996 

March 15. t 996 

March 18. 1996 

March 19. 1996 

March 20. 1996 + 

March 21. 1996 

March 22. 1996 

March 25, 1996 345400 34.5200 34.5700 52.9200 53.0200 23.4125 23.4500 32.4275 32.4900 

klam 26, 1996 34.1300 34.1000 34.1300 51.9250 51.9925 23.0750 23.1000 32.1000 32.1400 

March 27. 1996 34.1200 34.0900 34.1200 51.8850 51.9475 23.0375 23.0625 32.0000 32.0500 

Mgrch 28, 1996 + 34.1200 

M a d  29. 1996 34.3300 34.3200 34.3800 52.3750 52.48% 23.2800 23.3275 322575 32.3375 

Sou- : FEDAl ior FEDAI Rela$. 



RESERVE BANK OF INDIA BULLETTN 

No. 16 : MONEY RATES ' 

State Bank Major Commercial 
Bank of India Banks 

Demand 
Loan 

Bank Dis- Advance Scha Co-op. 
Rate count Rate duled Banks 

(f) Rate (b) Com- (d) 
(a) mercial 

Banks 

Call Money 
From Banks 

Mumbai Cal- Madras I.D.B.1 Sche- AROCfi 
cutta Bastc duled NABARD 

Lending Corn. RMi- 
Rate Banks Name 

(e) M1.R Rate 

1990-91 10.0 15.5 16.5 16.5 

1992-93 12 16-18 17-19 19.5-21.5 

1993-94 12 14-16 15-17 17.5.19.5 

1994-95 12 14 15 16.5.17.5 

1995-96 12 14-14.5 15-15.5 17.5-18 

February 1995 12 13-14 14-15 16.5-17.5 

March 1995 12 14 15 17.5 

April 

May 
June 

July 

August 
September 
October 
November 
December 
January 
February 
March 

Relate to the rates at w h i i  the banks are prepared to discount or rediscount bills of exchange, to give loans and advances or to accept 
deposits. The rates given in the colums 7 to 9 are the weighted averages of the quotations, the weight being proportional to the amounts 
accepted during the period. Transactions reported by selected banks from Calcutta and Madras centres are few and tar between. For 
details regarding the changes in the rates prior to 1975-76, reference may be made to the March 1977 issue of this Bulletin. 

(a) With effsct from April 1, 1987, the rate is tixed at 15.5 per cent for those categortes of borrowers who are subject to the 
maximum interest rate of 16.5 percent per annum and for other borroivers cash credit/overdraft rate is applicabie and is revised 
to 17.5 percent etlective July 4,1991, to 19 per cent effective October 9,1991, to 16 per cent effective March 2,1992 and to 
a percentage point below the State Bank advance rate M i e  October 9,1992. 

(b) Relates to the Bank'sprime lending rate, which regulates all interest rates for the various categories and classes of advances 
w e d  by the BanSc changed from 13.5 to 16.5 per cent from September 13, 1979, to 18.5 per cent enwive July 4, 1991. 
to 20 per cent efteclive October 9,1991, to 19 per ceni effective March 2.1992, to 18 per cent effective October 9, 1992, to 
17 per cent effedive March 1, f 993, to 16 per cent Mective Jum 24,1993, to 15 per cent effective September 2,1993, to 
14 percent effective October 18.1994, to 15 percent edfectivs February 15,1865andto 15.5 percent eftective April 24,1995. 

(c) ~trom1518percmttof6.f519.40perceMinJuly1980to18.50percentinMarchl981,to18percentinApril1963, 
to 17.50per#ntfromApi l l , i~ , to l6 .50percentf~m~ 1.1987,to18.5percenteflecthreApnl l3,1991,to21 percent 
ewmm ,My 4.1991, to 22.5 per cent eft- Oclober 9,1991,21.5 per cem etleaive March 2,1992 arrd at 2.5 pemtage 
pointsabcn1etheSIatbBsnlrabvanceratecdEecthreOdober9.19Q2. 



RESERVE BANK OF INDlA BULLETIN March 1906 

No. 16 : MONEY RATES * 

(Per cent per annum) 

Reserve Slate Bank Major Commercial 
Bank of lnd~a Banks 

Demand Call Money 
Loan From Banks 

Bank DIS- Advance Sche- Co-op. Mumbai Cal- Madras I.D.B.I. Sche- ARDCI- 
Rate count Rate duled Banks culta Basic duled NABARD 

(f) Rate (b) Corn- (d) Lendlng Corn. Retc- 
(a) mercial Rate Banks Nance 

Ranks (e) M.L R Rate 
(c) (1) (91 

1 2 3 4 5 6 7 8 9 10 11 12 

I1Y- 
February 2. 1996 
February 9. 1996 
February 16. 1996 
February 23. 1996 
March 1. 1996 
March 8, 1996 
March 15, 1996 
March 22, 1996 
March 29. 1996 

(d) From January 1 .  1966, the rates relate to call loans of Rs. 1 lakh and above ; loans below Rs. 1 lakh are charged half a per 
cent less; changed from 14 112 to 13 112 per cent from March 1,1978. With effect from J!~ly 1,1980, the rates charged on 
demand loans to co-operative banks are same as those applicable to general categories of borrowers for similar advances. 

(e) Basic Lending Rate for direct loan to industrial concerns (Other than for exports), raised from 10 114 per cent to 1 1  per 
cent from December 1.1975, to 11.85 per cent (inclusive of interest tax levy) from July 1.1980 and to 14.00 per cent 
effectwe March 2.1981 and Minimum Lending Rate effective August 16, 1991 with flexibility to charge a higher interest 
rate according to credit worthiness of borrowers the rate was revised to 14.5 percent effective March 1,1994 to 13.5 per 
cent effective October 19.1 994 to 15 per cent (exclusive of interest tax) effective February 20, 1995. to 15.5 per cent 
(exclusive of interest tax) effective April 20, 1995 and to 16.0 per cent (exclusive of interest tax) effective from November 
20, 1995. 

(1) Minimum Lending Rate of Scheduled Commercial Banks at 17.50 per cent applicable to all stocks with sugar mills and 
19.50 per cent for all other Selective Credit Control Commodities from March 2. 1981 was further revised to 16.50 per cent 
and 18.00 per cent, respectively, effective April 1. 1983 and to 16.50 per cent and 17.50 per cent respectively, effective 
April 1. 1985. From April 1 ,  1987. it was revised to a single rate of 16.50 per cent (fixed) for all selective credit control 
commodities including all stocks with sugar mills and a minimum of 16.00 per cent, effective October 10, 1988, further 
to a min~mum of 17.00 per cent effective April 13,1991,18.5 per cent effective July 1991,2000 per cent effective October 
8, 1991, 19.00 percent effective March 2, 1992, 18.00 per cent effective October 9, 1992, 17.00 per cent effective March 
1 ,  1993, 16 per cent effective June 24, 1993 and 15 per cent effective September 2, 1993. The prescription of a minimum 
lending rate was abolished, in respect of credit limits of over Rs. 2 lakh, effective October 18, 1994 and the Banks were 
given the freedom to fix the lending rates for such credit limits. 

(g) Rate of refinance to eligible institutions for minor irrigation and land development schemes, changed from 7 % per cent 
to 6 'h per cent from March 15, 1979. 

(f)  Bank Rate raised from 10.00 per cent to 1 1 .OO per cent effective close of banking business of July 3, 1991 and from 1 1 .OO 
per cent to 12.00 per cent effective closed of banking business on October 8, 1991. 

Source : Selected major scheduled commercial banks, D.F.H.I., S.B.I., I.D.B.I. & NABARD. 



RESERVE BANK OF INDIA BULLETIN 

No. 17 : FOREIGN EXCHANGE RESERVES 

SORs Gold 

End of In millions Rupees crore In millions Rupees crore In millions 
of SDRs of U.S.8 of US.$ 



RESERVE BANK OF MDlA BULLETIN 

No. 17 : FOREIGN EXCHANGE RESERVES (Contd.) 

End of 

Foreign Currency Assets 
-- - 

Total 

Rupees crore In millions Rupees crore In millions 
of U.S.$ of U.S.S 

(2+4+6) (3+5+7) 

Vote . 1. Gold was valued at Rs. 84.39 per 10 grams till October 16, 1990. It has been revalued close to international market price with 
effect from October 17. 1990. The increase in gold holdings by Rs. 5.27 more in 1976-77, Rs. 5.29 crore in 1977-78 and Rs. 
5.21 crore in 1979-80 were due to restitution of gold by IMF to India. Of the increase in go@ holdings by Rs.26.41 cmre in 1978- 
79, Rs. 5.28 crore was due to restitution of gold by IMF and the remaining amount of Rs. 21.13 cmre web on account of purchase 
of gold under Indla's entitlement in respect of profits from sales of the Fund's gold for the benefit of developing countries. The 
rise of Rs. 0.87 crore in 1960-81 was on account of gold received by the Reserve Bank under the procedure for repayment of 
National Defence Gold Bonds, 1980 and the increase in gold holdings by Rs.20.20 crore in 1984-85. by Rs. 82.57 cmre during 
1992-93. by Rs. 441.85 crore during 1993-94. by Rs. 991.07 crore during 1994-95 and by Rs. 56.23 crore during 1995-95 wwe 
on account of acquisition of QOM by the Reserve Bank from the Central Government. Gold W n g s  during 1993-94 and 1994- 
85 also Include an increase of Rs. 4.49 crore and Rs. 0.87 crore, respertively, on account of income from gold depoai€s. 

. b .. I 



March 1996 RESERVE BANK OF INDIA BULLEXIN 

No. 17 : FOREIGN EXCHANGE RESERVES (Contd.) 

SORs Gold 

End of In millions Rupees crore In millions Rupees crore In million8 
of SDRs of U.S.S of U.S.S 

April 

May 

June 

July 

August 

September 

October 

November 

December 

January 

February 

March 

March 1, 

March 8, 

March 15, 

March 22. 

March 29. 



RFSERVE BANK OF INDIA BULLETIN March 1906 

No. 17 : FOREIGN EXCHANGE RESERVES (Concld.) 

End of 

- 
Foreign Currency Assets Total 

- 
Rupees crore In millions Rupees crore In mill~ons 

of US.$ of US.$ 
(2+4+6) (3+5+7) 

April 

May 

June 

July 

August 

September 

October 

November 

December 

January 

February 

March 

March 1. 

March 8. 

March 15. 

March 22, 

March 29. 

2 All foregln exchange holdlngs are valued at parkentral rates upto June 1972 except for the holdlngs of CanadIan dollars from June 1970 
to June 1972 whlch arevalued on the base ot the monthly averagesot spot buylng and selling rates cn New Yorkand the hold~ngsof Deutsche 
Mark from May to November 1971 and of Yen and Sterllng from September to November 1971 whlch are valued on the basls of the monthly 
averages of spot buying and selling rates In London From July 1972 holdlngs In sterl~ng are valued at the average of the Bank's spot buylng 
and selling rates all other forelgn exchange hold~ngs are valued on the bass of monthly averages of the spot buylng and selling rates 
In London from July 1972 to Aprll 1974 and on the bascs of the averages of spot buylng and selling rates In London from May 1974 

3 For complllng t~gures ~n US dollars gold IS valued at SDR 35 per troy ounce as ~n lnternat~onal F~nanc~al Stat~st~cs of the IMF upto October 
16 1990 Thereafter gold has been revalued close to lnternat~onal market prlce 

4 Convers~on of the foreign currency assets and SDRs ~n US dollars 1s done at exchan~e rates suppl~ed by the IMF 
5 Gold hold~ngs lnclude an increase of Rs 54 14 crore (US $17 24 mllllon) durlng 1995-96 
t Provlslonal 



~ i t ~ h  1996 RESERVE BANK OF INDIA BULLETIN 

NO. 18 : GOVERNMENT OF INDIA 91 - DAY TREASURY BILLS 
(Outstandings - At face value) 

(Rs in crores] 
Reserve Bank of India Banks State Governments Others 

March 31 I Last Tap Auction Tap ' Auction Tap Auction Tap ' Aitctlon 
Fr;da y / Friday Rediscounted A d  hoes 

March 31, 1993 1,287 15.430 1,147 306 155 2.083 - 160 22 

March 31, 1994 2,108 21,730 605 72 3,428 2,296 - 54 1 935 

March 31, 1995 1,687 23.480 68 - 38 5.969 618 394 77 

March 29, 1996 777 27.595 3.503 - 435 6,603 1.997 465 . 566 

March 1995 1.687 23,480 68 - 38 5,969 618 394 77 

April 1995 2,853 32.730 - 75 29 3.388 572 420 50 

June 1995 1.660 36,445 1,242 1 420 101 118 4.416 3,089 

Julv 1995 1,769 36,895 2,003 1 429 74 321 4,628 3.452 

August 1995 1.218 34.470 1.771 1 997 6,463 3.272 356 459 

September 1995 2,017 29.920 834 1 1.041 398 918 5,228 3.207 

October 1995 4,308 33.720 105 - 1,126 2.483 4.227 368 1.042 

tdovember 1995 1.649 35,470 1.023 - 505 4,463 4,165 383 807 

December 1995 2.887 25,470 2,210 - 302 3.791 2.714 327 774 

January 1996 2,783 31.545 3.506 - 333 4.545 1.970 3 73 69 1 

February 1996 1.726 32,855 3,692 - 282 4,414 1.780 442 746 

Ivmw 
March 1, 1996 490 32.665 3.883 - 264 3.957 1.605 470 748 

March 8, 1996 1.541 32.155 3.885 - 272 2,896 1.565 472 779 

March 15, 1996 859 33.710 4,109 - 316 4,628 1,325 433 750 

March 22, 1996 861 32,375 3.762 - 287 5.452 1.709 42 1 742 

March 29, 1996 777 27,595 3,503 
- 435 6,603 1.997 465 566 

The rate of di'scount is 4.60 per cent per annum. 



RESERVE BANK OF INDIA BULLETEN -1% 

No. 19 : SMALL SAVINGS 

- 
Yearlmonth Cumulatrve Tlme Deposits 

Post Offtce National Post Office PostOtfice Time 
Sav~ngs Bank Savings Recurring Deposrts E 

Deposits++ 10-Year+ Total@ Scheme * * Deposits$ 1 -Year 
-- 

Re- Out- Re- Out- Re- Out- Re- Out- Re- Out- Re- Out- 

ceipts stand- ceipts stand- ceipts stand- ceipts stand- ceipts stand- ceiptsstand- 

lngs ings i ngs ings ings InQ 

1990-91# 

1991 -92# 

March 1991 # 

April 1991# 

May 1991# 

June 1991# 

July 1991# 

August 1991 # 

September 1991 # 

October 1991 # 

November 1991 1 

December 1991# 

January 1992U 

February 1992# 

March 1992# 

++ Receipts and Outstanding include interest credited to depositor's account from time to time. ohstandings include the balances under 
Dead Savings Bank Accounts 

+ Opening of new accounts discontinued from April 1. 1986. 
5 Introduced from April 1. 1970. 
t Prov~stonal. 
@ Includes cumulitive time deposits with duration of 5 years and 15 years. 
* * Introduced from April 1,1987. 



RESERVE BANK OF MDlA BULLETIN 

No. 19 : SMALL SAVINGS ( C o w  

(Rs. in croros) 

Current Serbs - Dqmrits (Contd.) Current 8(Kko= 
C0rtwt.r 

Post Office Time Deposits f Total Depo8ltr 

National Savings 
2 Year + 3 Year 5 Year Total Annuity 

CBrtif k.t.8' 

Re- Out- Re- Out- Re- Out- Re- Out- Re Out- Re- Out- 
ceipts stand- ceipts stand- ceipts stand. celpts stand- colpts rtrnd- ceiptsstand- 

ings ings ings lngs Ings ing 

March 1991# 4 95 3 54 22 2,410 146 2,973 2,041 14,681 - - 
April 1991 # 4 95 2 53 27 2,340 51 2,879 601 14,587 - - 

June 1991# 4 94 2 51 41 2.284 63 2,815 551 14,531 - - 
July 1991# 4 94 2 5 1 17 2,265 40 2,785 573 14,588 - - 
August 1991 # 

September 1991# 3 93 1 5 1 11 2,300 29 2,806 590 14,889 
- - 

October 1991# 

November 1991# 4 95 6 59 26 2,155 54 2,671 630 14,944 
- - 

December 1991# 5 96 8 65 31 2,155 108 2,705 910 15,293 - - 
January 19921 

February 1992Y 4 96 5 73 44 2,153 102 2.752 1,062 15,786 - - 
March 1992# 5 96 6 77 53 2,170 229 2,861 2,550 17,535 - - 

I 

f introduced from March 16, 1970. 
+ introduced from August 1,1973. 



RESERVE BANK OF INDIA BULLETIN Marchi% 

No. 19 : SMALL SAVINGS (Cantd.) 

(Rs. in crores) 

Curnnt !3erlea - Certlfiaka (Contd.) 

7-Year National Savings Certificates 6-Year National Savings soci: 
CertificatesZ Security 

certificates-4 

YearlMonth Il-Issue Ill-Issue IV-Issue V-Issue1 VI-Issue VII-Issue 

~ e -  Out- Re- Out- Re- Out- Re- Out- Re- Out- Re- Out- Re- Out- 

ceipts stand- ceipts stand- ceipts stand- ceipts stand- ceipts stand- ceipts stand- ceipts stand- 

ings ings ings ings ings ing ing 

1990-91# 

1 991 -92# 

March 19919 

April 1991t 

May 1 9 9 1 ~  

June 1991Y 

July 19919 

August 1991# 

September 1991# 

October 1991 9 

November 1991Y 

December 1991 Y 

January 19929 

February 19924 

March 1 992# 

Note : Outstandings relate to end of period and Include Indian Union's share of the pre-partition liabilities and repayments include 
those from the pro-partition holdings ot Indian Investors. 
Issued from April 1 ,  1974. 

Introduced from May 1, 1981. 
Introduced from April 1, 1976. 
Introduced from June 1982. 
Introduced from August 31,1877 
lntroduoed Im November 1986. 
InhodW trom April 1,1988. 



RESERVE BANK OF INDIA BUtLElTN 

No. 19 : SMALL SAVINOS (ConcM.) 

(Rs. In c m )  - 
Current S w b r  - Certlflcatrr (Concld.) Public Provt- Total Currmt Total Totd 

yearlM~nth Kisan Vikas lndira Vikas Total dent Fund SorW bh=CUW@nt 
Patras7 Patrase Certlflcrtes Current Cumnt md 

Scheme 1 W8@@ 
and 5- year 

Natbnal 
Development 

Bonds5 

-- 
Re- Out- Re- Out- R e  Out- Re- Out- R e  Out. Out- Out* 

celpts stand- cetpts stand- ceipta stand. ceipts stand- crlpts stmd. stand. stad= 
lngs "w ings i ~ s  I~QB In08 kyl 

1990-91 1 

1991 -92# 

March 

April 

May 

June 

July 

August 

September 

Oclober 

November 

December 

January 

February 

March 

+ , Exclude data on '5 year Fixed Deposits - Bank's from September 1971 and '1 0 - Year National Plan Certificates' from Awl  
1971 for which data are not available. 

@@ Relate to the State Bank of India transactions only. Data are available on quarterly basis and are presented against VH 
end months. Receipts are included in the total receipts against the same month whereas outstandings are included in the 
total outstandings against the same and subsequent months. 

* includes data on National Savings Certificates. Vlll issue. 
1 Provisional 
## Rwlsed. 

Sources : 1. Accountant General, Posts and Telegraphs. 
2. State Bank of India. 



RESERVE BANK OF INDIA BULLETIN March1996 

No. 20 : GROUPWISE INDEX NUMBERS, 
(1 980-81 :: 

Industry Group Industry Weight 1981- 1992- 1993- 1994- 
82 93 94 I 95* 

1 2 3 4 5 6 7 

Food products 5.33 

Beverages, tobacco and tobacco products 1.57 

Cotton textiles 12.31 

Jute, hemp and mesta textiles 2.00 

Other textiles (including 
wearing apparel other than footwear) 0.82 

Wood & wood products, furniture & fixtures 0.45 

Paper and paper products & 
printing, publishing and allied industries 3.23 

Leather. leather & fur products (except repair) 0.49 

Rubber, plastic, petroleum 
and coal products 

Chemicals & chemical products 
except products of 
petroleum and coal 

Non - metallic mineral products 3.00 

Basic metal and 
alloy industries 

Metal products and parts 
except machinery and 
transport equipment 

Machinery, machine tools 
and pans except electrical machinery 6.24 

Electrical machinery 
apparatus & appliances, etc. 

Transport equipment & parts 6.39 37 

38 

Division 1 

Dlvision2-3 

Division4 

Other manufacturing industries 0.90 

Mining and quarrying 11.46 

Manufacturing 

Electricity 

General Index (Crude) 100.00 

* Provisional. 
4 



March1 9% USERVE BANK OF INDIA BUtLETM 

l Y Y 4  1995 
July Aug. September October Nov. July Aug Sept . Oct. Nov. 

@ : Please see footnote to table 21. 
Source : Central Statistical Or~enisetlon. 



RESERVE BANK OF INDIA BULLETIN 

No. 21 : INDEX NUMBERS OF INDUSTRIAL PRODUCTION 
(1980-81 = 100) 

Sector Mining & Manufacturing Electr~c~ty ~ e n e r a l  
Quarrying (Crude) 

Weioht 

Year 

1981-82 

1982-83 

1983-84 

1984-85 

1985-86 

1986-87 

1987-88 

1988-89 

1989-90 

1 990-9 1 

1991 -92 

1992.93 

1993-94 @ 

1994 -95 @ 

November 1994 

March 1995 

April 1995 

May 1995 

June 1995 

July 1995 

August 1995 

September 1995 

October 1995 

November 1995* 

: Quick estimates. 
Q : Provtslonal. 
Note : The data published by us uptil the January 1989 issueof R.B.I. Bulletin mainly showed use-based and input-based classification 

of industrial production with the base year 1970=100. The tables also showed the General Index of Production alongwith 
data on three main sectors, namely, Mining and Quarrying, Manufacturing and Ehxtrloity. C.S.O. has introduced new s e r a  
with 1980-81 01 00 as base. These revised data with 1980-81 4 0 0  as base, have been published since February 1989 issue 
of the R.B.I. Bulletin. Table 20 indicates new series monthwise data on Manufacturing sector at two digit level ol 17 groups 
alongwith General lndex and sectoral indicators, viz., Mining and Quarrying, Manufacturing and Electricity. Table 21 shows 
yearly data on General Indelc and its three main sectors as also the latest available monthly data. 

Source : Central Statistical Organisation. 



RESERVE BANK OF INDIA B U U T l N  

NO. 22 : BULLION PRICES (SPOT)' - MUMBAl 

(Ra.1 
AS on the last Standard Gold (per 10 glamr) Sllvbr (pet KNognm) 
Fr~day / Friday 

Opentng Closlng Opening CIorrng 

1 2 3 4 6 

March 1995 4.675.00 4,680.00 8,375.00 8,336.00 

April 1995 4,840.00 4,860.00 7,163.00 7,288.06 

June 1995 4,740.00 4,740.00 6,892.00 0,893.00 

July 1995 4,700.00 4,895.00 8,865.00 0,833,OO 

August 1995 4,700.00 4,710.00 8,880.00 6,980000 

September 1995 4,881.00 4,895.00 7,405.00 7,427.00 

October 1995 5,040.00 5,028.00 7,600.00 7,663.00 

November 1995 5,035.00 5,030.00 7,300.00 7,278.00 

December 1995 5,104.00 5,115.00 7,225.00 7,226.00 

January 1996 5,493.00 5,468.00 7,825.00 7,786.00 

February 1996 5,370.00 5,351 .OO 7,825.00 7,800,OO 

YmkEnm 
March 1, 1996 

March 8, ' 1996 5,122.00 5,133.00 7,350.00 7,326.00 

March '1 5, 1996 5,230.00 5,254.00 7,498.00 7,525.00 

March 22. 1996 5,270.00 5,240.00 7,625.00 7.500.00 

March 29, 1996 5,192.00 5.171.00 7,329.00 7,311.00 

Note : In case Friday is a holiday, prices relate to the preceding working day. 
* The ban on toward trading of gold and sllver, effective from November 14,1962 and January 10, 1883 rs#pectlvrr(y stlll 

continues to operate. 
Source : Bombay Bullion Assoclatron Ltd. 



RESERVE BANK OF INDIA BULLETIN 

No. 23 : INDEX NUMBERS OF 

(1980-81 = 
- 

Average of weeks ended Saturday/week 1 994 
ended Saturdav 198 1 -82 1992-93 1 993-94 1994-95 Oct. Nov. Dec 

Government and 
&mi-Government Securitks 
Government of India 
State Governments 
Seml-Government lnst~tutions 
Industrial Securities 
Ordinary Shares 
All  lndustrles 

Agriculture and Allied Activities* 
Tea Plantations 

Processing and Manufacturing 
Foodstuffs and Textiles 
Foodstuffs* 

Sugar 
Tobacco 

Taxtilea * 
Cotton Textiles 
Jute Textiles 
Silk, Woollen and Rayon Textiles 

Metals, Chemicals and Product8 thereof 
Matals and Products thereof * 
Aluminium 
Automobiles & Auto ancillaries 
Electrical 1 Electronic Machinery 
Other Machinery 
Foundries and Engineering Works 

Chemicals and Products thereof * 
Chemical Fertilizers 
Dyes & Dye-stuffs 
Man-made fibres 
Other Basic Industrial Chemicals 
Medicines & Pharmaceuticals 

Other Procasslng and Manufacturing* 
Cement 
Rubber and Rubber Products 
Paper and Paper Products 

Other Indurtrlas * 
Electricity Generatlon and Supply 
Trading 
Shipping 
Hotels 
Finance & Investment 



~ a r c h l M  RESERVE BANK OF INDIA BULLETIN 

SECURITY PRICES - ALL INDIA 

1995 
June July Aug. Sept. Oct. Oct.7 Oct.14 Oc1.21 Oct.28 Nov. Nov. 4 Nov. 11 Nov. 18 Nov. 2$ 

1254.7 
2752.6 
3148.0 
1219.9 
1186.0 
2659 2 

854.8 
5624.3 
799.4 
419.0 
289.5 

1091.1 
1279.8 
1223.9 
4131.0 
1794.6 
556 3 
682.3 
496.8 

1 346.8 
824.5 
559.1 
253.0 
929.4 

1547.8 
978.7 

1619.4 
849.2 
813.2 

1294.9 
1889.3 
1865.6 
620.0 

3398.2 
341.8 

* 
Note : 

Includes the sub-group others/m~scelianeous. 
The indices for the year 1981 -82 have been compiled on the basis of last week's data tor each month during the period. 

: Provisional figures i 



RESERVE BANK OF INDIA BULLETlN March I 991i 

NO. 24 : INDEX NUMBERS OF SECURITY PRICES-REGIONAL 
(1980-81 = 100) 

- 
Mumbai Calcutta Madras Ahmedabad Delhl 

Average of weeks Govt.& Ordlnary Govt.& Ordinary Govt.& Ordinary Ordinary Ordinary 
ended Saturday1 Semi-Govt. Shares Semi-Govt. Shares Semi-Govt. Shares Shares Shares 
week ended Saturday Securities Securities Securities 

1 2 3 4 5 6 7 8 9 

1981-82 

1992 93 

1993-94 

1994 95 

October 

November 

December 

January 

February 

March 

Apr~l 

May 

June 1995 87.8 1425.8 85.4 1245.4 91.7 2743.0 943.8 

July 1995 

August 1995 

September 1995 87.8 1328.2 85.4 1 169.6 91.5 2534.7 966.7 

October 1995 87.8 1372.0 85.4 1 194.4 91.5 2595.8 984.2 

Oct. 7. 1995 87.8 1379.0 85.4 1 189.5 91.5 2566.0 988.2 

Oct. 14, 1995 

Oct.21. 1995 

Oct.28. 1995 

November 1995 

Nov. 04, 1995 

Nov. 11. 1995 

Nov 18, 1995 

Nov. 25. 1995 

Note : The indices for the year 1981 -82 have been compiled on the basis of last week's data of each month during the period. 



RESERVE BANK OF INDlA BULLETIN 

M.25 : GROSS YIELDS ON GOVERNMENT AND INDUSTRIAL SECURITIES - ALL INMA 

- (Per cent per annum) 

1994 1995 - 
Average of 1984-85 1992-93 1993-94 1994-95 

MonthsNonth Aug. March April May June July AN 

1 2 3 4 5 6 7 8 9 10 11 12 

Government of India 

Redemption Yield 

Running Yield 

State Government 
Securities 

Redemption Yield 

Runnrng Yield 

lndustrlrl Securities 

Ordlnary Sharer 

All Industries 

Agriculture and Allied 
Actlvlties* 

Tea Plantations 

Processing and Mrnufacturlng 

Foodstufts and Textiles 

Foodstuffs * 
Sugar 

Tobacco 

Textiles * 4.24 7.31 1.56 1.49 1.62 1.62 1.76 1.91 2.04 2.29 3.92 

Cotton Textiles 5.71 1.84 2.17 1.98 2.33 2.14 236 2.48 2.63 2.74 5.79 

Jute Textiles 1.51 1.29 1.75 1.41 1.69 0.94 1.00 110 110 1.14 1.29 

Silk. Woollen & Rayon 

Textiles 2.05 0.73 0.87 1.02 0.97 1.30 1.36 1.60 174 2.53 2.43 

Metals, Chemicals and 
Products thereof 4.47 1.70 2.34 1.82 1.74 2.18 2.23 2.39 2.51 2.92 2.98 

# 
Metals and Productsthereof 4.08 1.50 1.60 1.38 1.40 1.70 1.73 1.74 1.63 1.85 2.04 

Aluminium 3.77 0.85 0.91 0.71 0.60 0.78 0.80 0.88 0.90 0.89 0.85 

Automobiles and Auto 

ancillaries 4.57 1.35 1.41 1 11 1.24 1.21 120 1 18 1.22 1.35 1.86 

Electr~caVEleCtronic 

Machinery 5.14 1.70 8 1.32 1.11 2.16 2.20 2.30 2.15 2.70 2.17 

Other Machinery 3.63 1.38 1.67 1.73 1.86 1.94' 1.99 2.06 1.77 1.91 2.78 

Foundries and Engineering 

Workshops 1.40 2.17 2.06 2.11 2.53 2.48 2.36 1.53 1.55 1.58 1.46 , 



S 172 RESERVE BANK OF INDIA BULLETIN Mar'chl% 

No. 25 : GROSS YIELDS ON GOVERNMENT AND INDUSTRIAL SECURITIES - ALL INDIA (Concld.) 

(Per cent per annum) 

1994 1995 
Average of 1984-85 1992-93 1993-94 1994-95 - 
MonthsIMonth Aug. March April May June July Aug. 

1 2 3 4 5 6 7 8 9 10 11 12 

Ordlnary Shares (Contd.) 

Chemlcals and Products 
thereof * 

Chemlcal fertilisers 

Dyes and Dyestuffs 

Man-made Fibres 

Other Bas~c lndustrlal 

Chemlcals 

Med~cines and 

Pharmaceuticals 

Other Processlng and 
Manufacturing* 

Cement 

Rubber and Rubber 

Products 

Paper and Paper Products 

Other lndustrles 

Electricity Generation and 

Supply 

Trad~ng 

Shipping 

Hotels 

Financial and 

Investment 

* Includes the sub-group OtherslMiscellaneous. 

Note : Yield data are presented with 1980-81 as the base year. 



~arch l9% RESERVE BANK OF INDIA BULLETIN 

No. 26 : GROSS YIELDS ON INDUSTRIAL SECURmES AND THEIR INDEX NUMBERS - 
ALL INDIA AND REGIONAL 

Industrial Securities - Ordlnary Shares 
Average of 
~onths1Month Yields* Index Numbers of Ylelds 

(1980-81 = 100) 

All Mum- Cal- Mad- Ahme- Delhi All Mum- Cal- Mad- Ahme Dehi 
India bai cutta ras dabad India bai cutta ras dabad 

August 1994 1.72 1.25 1.67 1.27 4.03 1.74 30.1 21.3 30.8 21.6 76.2 33.6 

March 1995 2.11 1.94 1.72 1.85 3.79 1.89 37.0 33.0 31.6 31.3 71.7 36.5 

April 1995 2.18 2.01 1.78 1.88 3.99 1.95 38.3 34.0 32.9 31.9 75.6 37.5 

May 1995 2.41 2.61 1.90 2.45 3.89 1.84 42.3 44.3 35.0 41.5 73.6 35.6 

June 1995 2.44 2.37 1.88 2.56 4.52 1.98 42.7 40.1 34.7 43.4 85.5 38.2 

July 1995 2.76 2.73 2.02 3.09 5.37 2.13 48.3 46.4 37.2 52.3 101.6 41.0 

August1995 3.02 2.48 2.22 2.74 8.63 2.38 53.0 42.1 41.0 46.4 163.4 45.8 

* Per cent per annum. 

Note : Yield data are presented with 1980-81 as the base year. 



RESERVE BANK OF INDIA BULLETIN 

NO. 27 : CONSUMER PRICE INDEX NUMBERS FOR INDUSTRIAL WORKERS - 
ALL INDIA AND SELECTED CENTRES 

(1 982-1 00) 

1994 1995 - - 
1990-91 1993-94 1994-95 Dec. July Aug. Sept. Oct. Nov. Dec. 

3 4 5 6 7 8 9 10 11 12 

193 258 284 289 31 3 31 5 317 319 321 317 

196 257 285 286 310 312 31 1 31 5 31 7 313 

176 249 283 29 1 31 9 316 322 320 322 32 1 

189 243 266 273 290 289 293 30 1 304 299 

183 253 280 290 313 31 2 312 31 2 31 4 31 3 

198 268 300 298 326 335 33 1 334 334 33 1 

196 273 296 300 31 5 318 325 325 325 322 

20 1 279 314 314 346 350 35 1 348 352 346 

203 263 286 29 1 315 31 7 323 333 344 334 

189 255 277 283 295 301 305 304 309 307 

178 25 1 280 290 31 1 313 . 311 31 0 314 313 

20 1 278 306 307 333 336 340 343 340 332 

. . .. .. . . .. . . . . . . .. . . 

187 250 275 275 298 306 31 1 31 4 312 304 

.. .. . . . . . . .. .. . . . . . . 

195 258 287 292 315 315 320 327 332 329 

Centre 

1 

A l l  Indla* 

Ahmedabad 

Alwaye 

Asansol 

Bangalore 

Bhavnagar 

Bhopal 

Murnba~ 

Calcutta 

Chandigarh 

Coimbatore 

Delh~ 

Digboi $ 

Faridabad 

Gwalior $ 

Guwahati 

Link- 
ing 

Factor 
E 

2 

4.93 

4.78 

5.19 

4.77 

5.66 

4.99 

5.46 

5.12 

4.74 

. . 

5.35 

4.97 

. . 

.. 

. . 

.. 
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No. 27 : CONSUMER PRICE INDEX NUMBERS FOR INDUSTRIAL WORKERS - 
ALL INDIA AND SELECTEE) CENTRES (Concld.) 

Howrah 1 4.12 1 212 
276 299 306 324 327 334 343 352 341 

Centre 

Hyderabad 1 5.23 1 182 241 264 266 288 286 29 1 294 296 298 

Jamshedpur 1 4.68 1 187 244 264 268 284 288 289 294 297 294 

Link- 
ing 

Factor 
E 

(1 982- 100) 

1994 - 1995 ' 

1990-91 1993-94 1994-95 Dec. July Aug. Sept. Oct. Nov. Dec. 

Madras 264 297 308 343 342 341 340 342 338 

Ludhiana 

Madurai 262 288 302 331 327 33 1 325 328 33 1 

.. 193 244 267 268 288 29 1 297 300 299 29 1 

Mundakayam 

Nagpur 

Saharanpur I 5.06 1 195 25 1 276 281 292 299 298 300 296 28 1 

Pondicherry 

Srinagar 1 5.471 184 254 28 1 284 302 310 318 312 31 1 309 

4.67 

4.99 

Notes : Due to change in the base period and rntroductron ot the new series, the rndex numbers from October 1988 are not comparable 
with the earlier period. 
For details regaKfing the scope and coverage ot the new series, please refer to page no. 435 of May 1989 &sue of the Bulletin. 

f The new series of index numbers wPh base year 1982 is introduced from October 1988 and with that the compllatbn afthe index 
numbers with the base year 1980 has been discontinued. The LMking factor in Col. 2 can be used to work out the index numbers 
with the !me yeat 1960 for October 1988 and subsequent months. 
Based on indices of 50 centres upto Ssgternber 1988 and indices of 70 centres from October 1988 onwards. 

S Base for tMs csntre continues to be 19601 100. 
Souroa : Labour B u m .  Minicby of Labour, GOVMNWM~ of India. 

184 253 287 299 326 316 317 32 1 327 332 

20 1 273 296 298 320 325 326 327 326 320 

.. 204 287 320 345 359 36 1 36 1 362 365 364 
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No. 28 : CONSUMER PRICE INDEX NUMBERS FOR URBAN NON-MANUAL EMPLOYEES- 
ALL INDIA AND SELECTED CENTRES s 

Centre 
1994 - 1995 

1990-91 1993-94 1994-95 July Feb. Mar. April May June July 

All Indla* 

Mumbai 

Delhi-New Delhi 

Calcutta 

Madras 

Hyderabad-Secunderabad 

Bangalore 

Lucknow 

Ahmedabad 

Jaipur 

Patna 

Srinagar 

Trivandrum 

Cuttack-Bhubaneshwar 

Bhopal 

Chandigarh 

Shillong 

Shimla 

Jammu 

Amirtsar 

Kozhikode 

Kanpur 

lndore 

Pune 

Jabalpur 

Jodhpur 

Note : Due to change in the base period, the data from November 1987 ere not cwnparaMe with the crar#er penod. * Upio October 1987,besed on indices of 45 cities and bma and from November 1987 onwad6 bamd on tmlices of 59 amtr(WI. 

Source : Central StetisticalOrganisatim. 
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No. 29 : CONSUMER PRICE INDEX NUMBERS FOR A W L T U R A L  LABOURERS 
(July 1960 - JUM 1961 100) 

state 1990-91 199394 1994-95 - 1994 1995 
Ocr. May June July Aug. So@. Oct. 

1 2 3 4 5 6 7 8 9 10 11 

All lndh 830 1147 1283 1265 1316 1337 1387 1- 1413 1411 

Andhra Pradesh 657 951 1062 1043 1096 1107 1172 1185 1186 1118 

Bihar 858 1213 1274 1294 1263 1286 1300 1316 1329 1342 

Gujarat 742 1046 1184 1152 1239 1250 1290 1316 1324 1332 

Jammu & Kashmir 843 1175 1268 1274 1273 1309 1312 1353 1376 1385 

Karnataka 807 1105 1281 1199 1356 1378 1447 1482 1505 1483 

Kerala 939 1316 1464 1404 1519 1516 1567 1589 1592 1574 

Madhya Pradesh 862 1174 1346 1322 1364 1373 1423 1437 1423 1414 

Maharashtra 801 1067 1330 1242 1456 1483 1568 1573 1801 1581 

Orissa 830 1149 1298 1308 1329 1387 1460 1465 1486 1475 

Punjab ## 930 1305 1422 1467 1402 1430 .1450  1471 1486 1475 

Rajasthan 885 1235 1415 1444 1346 1324 1356 1381 1383 1365 

I 

Tamil Nadu 

Uttar Pradesh W 1311 1447 1460 1453 1488 1545 1558 1543 1538 

West Bengal 842 1107 1189 1195 1214 1233 1284 1326 1345 1380 

Note : Annual data relate to ths yew July-June. 
# tndudlng MeniDw. Wvhakyaand Tdw'a. 
# lnduding Delhi, H a r y ~ u  and Hknachol Pndcwh. 

Sarrco : LabwrBunrau,MlnistryofLabour.Oovsmmsntaflndia 



RESERVE BANK OF INDIA BULLETIN 

No.30 : INDEX NUMBERS OF WHOLESALE PRlCES IN INMA-BY GROUPS AND 
SUB-GROUPS (AVERAGES) 

(1 981 -82=100) 

1990-9 1 1 993-94 1994-95 1994 - 1995 

Average of months/ Weight (April-March) Oct. May June July Aug. Sept: Oct.' 
Average of weeks 
ended Saturday 

ALL COMMODITIES 100.OOO 

1. Prlmrry Artlclea 32.295 

(A) Food Artlcles 17.386 

a. Food grains 
(Cereals + Pulses) 7.91 7 

a 1. Cereals 6.824 

a 2. Pulses 1.093 

b. Fruits & Vegetables 4.089 

b 1. Vegetables 1.291 

b 2. Fruits 2.798 

c. Milk 1.961 

d. Eggs, fish & meat 1.783 

e. Condiments & spices 0.947 

1. Other food articles 0.689 

(B) Non-Food Artlchr 10.081 

a. Flbres 1.791 

b. Oil seeds 3.861 

c. Other non-food artides 4.429 

(C) MInemr 4.828 

a. Metallic Minerals 0.231 

b. Other minerals 0.323 

c. Petroleum cnrde 
& noturd gas 4.274 
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No. 30 : INDEX NUMBERS OF WHOLESALE PRlCES IN --BY QROUPS AND 
SUB-GROUPS (AVERAGES) (Contd.) 

(1961gP100) 

. --- - 
Average of monthd Weight (April-March) Oct. May June July Aug. Sept: Oct.' 
Average of weeks 
ended Saturday 

I 2 3 4 5 6 7 8 9 10 1 1  12 

11. Fud, Pow,  Light 
81 L u b ~ i ~ ~ n t ~  10.663 175.8 262.4 280.4 284.8 284.5 284.3 284.3 284.3 284.3 284.3 

a. Coal mining 1.256 232.6 346.4 364.0 367.8 367.8 367.8 367.8 367.8 367.8 367.8 

b. Mineral oils 6.666 154.7 223.6 235.0 235.2 235.0 234.6 234.6 234.6 234.6 234.6 

c Electricity 2.741 200.9 318.3 352.6 352.0 366.8 366.8 366.8 366.8 366.8 366.8 

(A) Food Products 10.143 181.7 246.7 270.5 271.9 274.4 276.8 279.2 282.6 282.2 284.6 

a. Dairy products 0.642 191.5 253.6 290.6 304.2 321.7 320.4 320.7 324.8 324.0 328.2 

b. Canning & preserving of 
fruits & vegetables 0.068 169.3 254.8 261.9 263.9 278.6 280.4 280.4 280.4 283.3 283.3 

c.  Canning & preserving & 
processing of fish 0.126 171.4 256.4 244.5 244.5 244.5 244.5 244.5 244.5 244.5 244.5 

d. Grain mill products 1.530 184.5 251.2 266.5 262.2 264.4 269.9 268.5 279.3 276.6 283.8 

e .  Bakery products 0.242 165.0 240.1 253.2 250.9 253.9 273.5 281.3 281.3 279.9 279.0 

1 .  Sugar, khandsari & gur 4.059 152.3 237.3 259.0 265.9 244.8 248.4 250.4 252.9 252.1 253.5 

g. Manufacture of 
common salt 0.035 166.0 236.7 245.1 245.2 336.7 344.2 353.7 356.5 353.0 353.0 

h. Cocoa, chocolate 8 
sugar confectionery 0.088 155.9 186.2 212.6 220.1 225.1 228.8 228.8 235.9 232.4 237.5' 

I. Edible oils 2.445 223.3 254.3 279.9 277.9 300.8 299.1 302.7 303.8 304.8 306.1 

I. Oil cakes 0.432 188.2 258.1 298.4 302.3 300.6 301.1 306.1 310.3 312.1 315.1 

k. Tea&coffeeprocessing 0.236 249.0 307.9 371.5 315.9 457.9 456.0 477.6 477.6 482.5 482.5 

I. Other food products 
n.8.c. 

fl 
0.240 169.2 224.4 249.3 250.9 261.1 262.9 265.3 265.7 265.8 265.7 

(a) Bevengm, Tokcco & 
Totmcco Products 2.149 242.1 308.6 342.1 346.9 373.2 373.2 512.3 371.1 370.5 374.2 

a. Wine Industries 0.099 161.7 190.0 328.9 367.6 367.2 367.2 368.0 348.5 327.1 319.1 

b. Malt liquor 0.059 184.9 220.1 239.7 233.8 276.0 276.0 276.0 276.0 282.4 282.0 

c. Soft drinks B 
carbonated water 

d. Manufacture ot bidi, 
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~0.30 : INDEX NUMBERS OF WHOLESALE PRICES IN INMA-BV a R w P s  AND 
SUB-GROUPS (AVERAGES) (Contd.) 

(1 981 -IM=lOO) 

1990-91 1993-94 1994-95 1994 - 1995 

Average of months1 Weight (April-March) Oct. May June July Aug. Sept.' Oct." 
Average of weeks 
ended Saturday 

(C) Textiles 

a. Cotton textiles 

a I .  Cotton yarn 

a 2. Cotton cloth 
(Mills) 

a 3. Cotton cloth 
(Powerloom) 

a 4. Cotton cloth 
(Handloom) 

a 5. Khadi cloth 

b. Man made textiles 

c. Woollen textiles 

d. Jute, hemp & mesta 
textiles 

e. Manufacturing of 
textiles n.e.c. 

(D) Wood & Wood 
Products 

(E) P m r  & Paper 
Products 1.986 222.4 328.2 330.2 331.6 370.4 371.2 373.6 375.0 377.6 379.0 

a. Paper & pulp 0.808 215.2 267.2 280.7 275.8 373.2 374.6 377.3 379.0 380.4 383.1 

b. Manufacture of board 0.440 165.5 183.8 204.0 204.1 220.9 221.8 . 227.5 231.2 229.7 231.4 

c. Printing & publishing of 
newspapers etc. 0.740 264.1 480.5 459.4 468.4 456.3 456.3 456.3 456.3 462.4 462.4 

(F) Leather & Leather 
 product^ 1.018 224.3 245.2 261.8 19.5 274.1 7 274.3 276.7 276.0 278.0 
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No.30 : Y O U  NUMBERS OF WHOLESALE PRICES IN INOlA-BY GROUPS AND 
SUB-GROUPS (AVERAGES) (Contd.) 

(1961-82=100) 

1990-91 1993-94 1994-95 1994 - 1995 

Average of months/ Weight (April-March) Oct. May June July Aug. Sept.' Oct.' 
Averaee of weeks 

(G) Rubber & Pk8tic 
Product8 1.592 164.9 189.9 200.6 198.8 225.8 220.4 2320 235.6 238.4 236.4 

a. Tyres & tubes 0.766 153.3 183.6 189.8 186.9 221.2 225.7 228.5 231.0 231.0 231.0 

a 1. Tyres 0.697 151.3 180.3 185.4 182.3 216.5 221.6 224.8 227.4 227.4 227.4 

a 2. Tubes 0.069 173.3 217.2 234.0 233.4 268.2 266.7 266.5 267.7 267.7 267.7 

b Plastic products 0.442 187.2 194.2 194.6 194.2 200.8 200.8 200.8 209.2 212.0 212.0 

c Other rubber & 
plastic products 0.384 162.4 197.6 228.9 227.9 263.9 265.8 275.0 275.4 275.2 275.4 

(H) Chemicals & Chemical 
Products 7.355 147.9 207.8 232.6 236.5 246.7 247.5 248.3 248.6 248.2 248.5 

a. Basic heavy inorganic 
chemicals 0.764 185.1 268.3 314.3 313.6 337.0 336.3 338.3 338.3 339.4 339.5 

5 Basic heavy organic 
chemicals 0.452 111.8 128.5 150.2 169.9 160.7 160.3 155.1 151.8 147.8 146.7 

c. Fertilizers & pesticides 1.950 105.2 185.3 209.0 21 1.7 222.7 222.3 223.0 223.2 223.2 222.6 

c 1 . Fertilizers 1.748 99.1 181.8 195.6 198.6 210.0 209.6 210.3 210.5 210.5 209.9 

c 2. Pesticides 0.202 158.2 216.0 324.7 325.2 332.7 332.7 332.7 332.7 332.7 332.7 

d Paints, varnishes & 
lacquer 0.240 204.9 306.5 308.5 307.6 311.8 $14.2 314.2 313.2 317.5 318.6 

e Dyestuff & indigo 0.336 161.1 222.0 230.8 240.1 255.8 256.9 256.5 257.4 257.4 257.4 

f .  Drugs & medicines 1.065 149.6 186.6 220.6 222.4 230.1 230.0 230.6 232.4 232.1 285.6 

g. Perfumes, kosmetics, 
toiletaries etc. 1.215 161.6 216.1 239.8 245.4 257.3 258.6 258.3 259.2 258.2 257.7 

g 1. Soaps & 
detergents 0.880 160.5 202.5 227.8 234.6 245.4 248.7 248.4 249.3 248.9 248.7 

g 2. Others 0.335 164.5 251.6 271.4 273.8 288.3 284.6 284.4 285.3 282.6 281.5 

h. Turpentine, synthetic resins 
and plastic materials 0.477 168.7 216.6 241.0 250.4 267.5 273.5 274.6 260.4 267.3 264.3 

I. Matches, explosives, 
inediMe oils etc. 0.856 178.3 223.9 236.9 234.8 238.2 240.7 246.3 249.4 248.8 251.0 



RESERVE BANK OF INDIA BULLETIN March 1% 

No.30 : INDEX NUMBERS OF WHOLESALE PRICES IN INDU-BY GROUPS AND 
SUEGROUPS (AVERAGES) (ConM.) 

(1 981-82=100) 

- 
Average of monthd Weight (April-March) Oct. May June July Aug. Sept.' Oct: 
Average of weeks 
ended Saturday 

(I) Non-Metrlllc Mlneml 
Producta 2.477 185.6 255.1 275.7 276.8 309.8 314.2 317.0 317.6 316.2 316.0 

b. Qlass, earthenware, 
chinaware 8 
their products 0.296 156.0 186.0 191.7 193.9 227.2 228.0 228.0 228.0 228.0 228.0 

c. Cement, lime & plaster 0.916 180.9 217.1 244.5 247.1 268.7 275.8 282.9 284.4 280.6 280.0 

c 1. Cement 0.860 173.1 208.2 235.6 238.4 261.4 268.9 271.0 272.6 268.6 267.9 

c 2. Lime 0.056 301.9 354.2 380.7 380.7 380.7 380.7 465.3 465.3 465.3 465.3 

d. Mica products 0.041 92.7 92.7 92.7 92.7 92.7 92.7 92.7 92.7 92.7 927 

e. Cement, slate & graphite 
products 0.529 180.9 267.3 298.3 297.6 332.6 340.3 340.3 340.3 340.3 340.3 

(J) Baslc Metals, Alloys 
6 Metal Products 7.632 219.9 276.6 300.5 303.6 321.6 326.0 326.4 329.8 328.6 329.4 

a 1. Iron & steel 2.441 201.5 252.7 270.5 266.1 288.3 287.2 288.4 289.5 288.4 290.2 

a 2. Foundries for 
casting & forging 
& structurals 1.333 216.0 280.7 312.1 311.4 339.4 344.8 349.9 350.0 345.9 345.9 

a 3. Pipes, wire drawings 
& others 0.814 208.9 256.9 286.0 286.3 289.4 298.6 285.9 282.4 282.6 282.6 

a 4. Ferro alloys 0.196 216.0 258.3 317.2 365.0 362.9 364.9 .365.4 376.9 367.2 380.1 

b. Non-ferrous metals 1.025 255.8 308.2 341.7 355.0 390.1 396.9 399.7 399.8 400.7 400.7 

b 1. Aluminium 0.454 220.9 274.8 305.9 301.7 369.9 387.2 393.0 393.0 395.1 395.1 

b 2. Other non-ferrous 
metals 0.571 283.6 334.8 370.2 397.5 406.2 404.7 405.0 405.2 405.1 405.1 

c. Metal products 1.823 232.6 298.4 313.8 320.2 324.6 332.1 332.8 345.5 345.7 3J5.1 
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Na30 : MD€X NUMBERS OF WHOLESALE PRICES IN 1NMA9)Y QROUPS AND 
WEGaROUPS (AVERAGES) (Condd) 

(1981~82=100) 

1990-91 1993-94 1994-95 1994 - 1995 
Average of months/ Weight (Apnl-March) Oct. May June July Aug. Sept.' Od: 
Average of weeks 
ended Saturday 

(K) M8chlnecy & M.chlne 
Tools 6.268 180.2 237.9 262.8 263.1 276.9 280.3 261.2 281.8 281.9 281.1) 

a. Non-electrical 
machinery & parts 3.277 190.0 246.8 265.7 269.4 278.9 281.0 282.0 283.4 283.4 283.3 

a 1. Heavy machinery 
& parts 1.393 189.9 256.2 288.6 298.0 307.5 308.4 310.3 311.5 311.9 311.9 

a 2. Industrial machinery 
forfood&textiles 0.713 159.2 204.6 211.9 212.5 216.7 216.9 216.9 216.9 216.9 216.9 

a 3. Fridge, office 
equipment & non- 
elecl. machinery 1 .I71 208.8 261.4 271.3 270.1 282.6 287.2 288.0 290.4 280.0 289.8 

b. Electricalmachinery 2.991 169.4 228.2 259.7 256.3 279.0 278.6 280.2 280.1 280.3 280.0 

b 1. Electrical industrial 
machinery 1.147 170.4 242.4 291.1 294.8 306.3 307.7 308.3 307.9 306.8 305.9 

b 2. Industrial wires 8 
cables 0.728 195.7 268.2 308.6 287.8 360.4 359.0 360.5 360.9 362.9 362.9 

b 3. Dry &wet 
batteries1 cells 0.231 177.0 220.5 228.6 232.4 234.2 235.8 236.8 236.8 238.5 238.5 

b 4. Electrical apparatus, 
appliances & parts 0.424 144.4 186.0 193.1 193.0 194.4 195.9 195.9 195.9 195.8 195.8 

(L) Transport Equipment & 
P8m 2.705 181.3 223.8 238.5 238.9 246.7 247.7 251.1 254.6 2635 254.6 

a. ~ocomotivbs, railway 
wagons & parts 0.274 216.5 293.5 300.9 303.4 303.6 305.4 310.9 310.9 310.9 310.9 

b. Motor vehicles, scooters 
bicycles & parts 2.431 177.4 216.0 231.4 231.6 240.3 241.2 244.4 248.3 247.1 248.3 

(M) 0thorMI.c. 
-ng 
lndurtrkr 0.9t2 119.0 148.2 165.9 166.0 170.4 172.2 189.4 169.4 1722 169.9 

Mote : For details regarding the scope and coverage d the new series, pleaoe see the arEicle on the new W puMZIhed h the Novembsr 
1989(MdOdOber1miSsu(#i. 
Pmisional 

Swm : Onice ot the Economic M v b f ,  MhWry of Industry, Government of India. 
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No. 31 : INDEX NUMBERS OF WHOLESALE PRICES IN INDIA - BY ORCHIPS AN0 
SUB-GROUPS (Month-mcUycwr-end data) 

(1 981 -82~100) 

Weight (April- March) Mar. Oct. Nov. Dec. Jan. Feb.' Mar.' 
Last week of the Month1 
Year ended Saturday 

All Commodltlea 

1. Prlnury Artlclw 

(A) Food Articles 

a. Food grains 
(Cereals+Puises) 

a 1.  Cereals 

a 2. Pulses 

b. Fruits 8 Vsgetables 

b 1. Vegetables 

b 2. Fruits 

c. Milk 

d. Eggs, fish 8 meat 

e. Condiments 8 spices 

1. Other food articles 

(B) Non-Food rrtbles 

a. Fibres 

b. Oilseeds 

c. Other non-food articles 

(C) Mlmrnlr 

a. Metallic Minerals 

b. Other minerals 

c. Petroleum crude 
8 natural gas 

Ill. Fuel, Power. Light 
& Lubrlcrnts 

a. Coalmining 

b. Minsfaloils 

c. Elsclrld(y 
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No. 31 : INDEX NUMBERS OF WHOLESALE PRICES IN INDIA - BY GROUPS AND 
SUs-oRoUPS (hthsowYyr#Fand cbk) (CaMd.) 

- - -  

Weight (April- March) Mar. Oct. Nov. Doc. Jan. Fob.' Mar.' 
Last week of the Month1 
Year ended Saturday 

Manufactured Products 

Dairy products 

Canning & preserving of 
fruits & vegetables 

Canning & preserving K 
processing of fish 

Grain mill products 

Bakery products 

Sugar, khandsari & gur 

Manufacture of 
common sall 

Cocoa, chocolate 8 
sugar contectionery 

Edilble oils 

Oil cekes 

Tea & caflee processing 

Other food products 
n.e.c. 

Wine Industries 

Malt liquor 



RESERVE BANK OF INDIA BULLETIN 

NO. 31 : INDEX NUMBERS OF WHOLESALE PRICES IN JNMA -BY GROUPS AN0 
SUB-GROUPS (Monthsnd/ymrand data) (ConM.) 

(19814~100) 

19W-91 1993-94 1994-95 1 995 1996 

Weight (April- March) Mar. Oct. Nov. Dec. Jan. Fsb.' Mar.' 
Last week of the Month/ 
Year ended Saturday 

Taxtllea 

Cotton textiles 

a 1. Cotton yarn 

a 2. Cotton cloth(Mills) 

a 3. Cotton cloth 
( Powerloom) 

a 4. Cotton cloth 
(Handloam) 

a 5. Khadi cloth 

Man made textiles 

Woollen textiles 

Jute, hemp & mesta 
textiles 

Manufacturing of textiles 
n.8.c. 

Wood & Wood Productr 

Papor & Paper Products 

Paper & pulp 

Manutacture of board 

Printing & publishing of 
newspapers etc. 
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hk- 31 : INDEX NUMBERS OF WHOLESALE PRICES IN INWA - BY GROUPS AND 
Sue-oROuPs (-Nnd drtr) (Conrnld) 

(1981gP100) 

w- (April- March) .Mar. Oc(. Nov. Dec. Jan. Fob.' MU: 
Last week Of the Month' 
Year ended Saturday 

(G) R u W  6 Plrrtlc 
Products 1.592 165.6 190.9 222.7 222.7 240.1 240.1 240.1 240.1 240.1 240.1 

a. Tyres 8 tubes 0.766 153.7 185.9 215.9 215.9 238.5 238.5 238.5 238.6 238.6 238.8 

al. Tyres 0.697 151.3 182.6 213.2 213.2 235.6 235.6 235.6 235.6 235.8 235.8 

a2. Tubes 0.069 177.5 219.6 243.7 243.7 267.7 267.7 267.7 289.0 269.0 269.0 

b. Plastic products 0.442 188.3 194.2 196.1 196.1 212.0 212.0 212.0 212.0 212.0 212.0 

c. Other rubber ll 
plastic products 0.384 163.3 197.0 267.0 267.0 ,275.7 275.8 275.8 275.5 275.5 275.5 

(H) ChmkaIa & Chemlcal 
PrOdUCb 7.355 154.0 215.8 243.7 243.7 249.4 2110.4 U l . 5  253.0 251.8 2563 

a. Basic heavy inorganic 
chemicals 0.764 203.0 287.5 353.6 353.6 345.3 348.5 351.9 369.8 355.6 390.8 

b. Basic heavy orpanic 
chemicals 0.452 114.7 128.3 167.2 167.2 146.7 146.7 151.8 150.7 152.3 152.2 

c. Fertilizers & pestiddes 1.950 107.5 193.2 215.7 215.7 217.2 218.6 218.5 218.7 218.5 218.7 

c 1. Fertilizers 1.748 99.1 179.8 202.2 202.2 210.7 212.3 212.2 212.4 212.2 212.5 

~ 2 .  Pesticides 0.202 180.5 309.4 332.7 332.7 273.2 273.2 273.2 273.2 273.2 281.6 

d. Paints. varnish 8 
lacquer 

e. Dyestuff ll indigo 

g. Perfumes. cosmetics. 
toiletaries etc. 

p i .  soeps8daeraents 

h. Twpemine, syn(hs(ic lasins 
and phstic material3 
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No. 31 : INDEX NUMBERS OF WHOLESALE PRICES IN INMA - BY GROUPS AND 
SUB-GROUPS (Month-endlyearend data) (Contd.) 

(1981 -624 0) 

Weight (April- March) Mar. Ocl. Nov. Dec. Jan. Feb: Mar.' 
Last week of the Month1 
Year ended Saturday 

(I) Non -Metallic Mineral 
Products 2.477 196.7 264.2 288.3 288.3 316.0 316.6 319.3 325.6 324.7 325.0 

a Sluctural clay products 0.695 227.6 340.3 350.7 350.7 396.0 396.2 397.0 397.6 397.5 398.2 

b Glass, earthenware, 
chinaware 8 
their oroducts 0.296 160.9 186.1 198.9 198.9 228.0 228.0 228.0 228.0 228.0 231.4 

c Cement, lime 8 plaster 0,916 194.5 221.3 270.0 270.0 279.0 280.4 287.0 303.5 301.1 300.3 

c 1 Cement 0.860 185.0 210.9 262.8 262.8 266.9 268 4 275.4 293 0 2904 289.6 

c 2  Lime 0056 340 9 380 7 3807 380 7 465.3 465 3 4653 465.3 465.3 465.3 

d Mica products 0.041 92.7 927 92.7 927 92.7 92.7 92.7 92.7 92.7 92.7 

e. Cement. slate 8 graph~te 
products 0.529 188.0 295.6 303.1 303.1 341.6 341.6 342.0 342.0 342.0 342.0 

(J) Baslc Metals,Alloys 
6 Metal Products 7.632 228.1 286.5 317.1 317.1 331.2 331.6 332.8 333.4 332.0 333.4 

a Basic metals 8 alloys 4.784 214.5 2724 300.9 300.9 311.0 310.9 312.8 313.7 311.4 313.6 

a 1. Iron & steel 2.441 206.7 261.6 282.6 282.6 291.8 291.6 292.3 293.8 292.2 296.2 

a 2. Foundries for 
casting 8 lorging 
B structurals 1.333 223.8 295.2 334.8 334.8 353.4 353.4 355.9 356.3 351 .O 351.4 

a 3. P~pes, wiredraw~ngs 
8 others 0814 220.4 270.5 285.4 285.4 282.4 282.4 285.1 285.1 285.3 285.3 

a 4. Ferro alloys 0.196 223.0 2607 362.9 362.9 380.1 380.4 390.1 390.1 390.1 390.1 

b. Nan-Ferrous metals 1.025 263.5 314.3 379.0 379.0 400.3 400.5 400.5 400.5 401.4 401.5 

b 1 .  Aluminium 0.454 226.8 m . 4  349.8 349.8 394.3 394.3 394.3 394.3 396.3 396.4 

.b 2 Other non-ferrous 
metals 0.571 292.6 333.3 402.3 402.3 405.1 405.4 405.5 405.5 405.5 405.5 



March 1996 RESERVE BANK OF INDIA BULLETIN 

NO. 31 : INDEX NUMBERS OF WHOLESALE PRICES IN INMA - BY GROUPS AND 
SUB-GROUPS (Month-ondQemand data) (ConcM.) 

(1981-82rlOO) 

Weighi (April- March) Mar. Oct. Nov. Doc. Jan. Feb.' Mn: 
Last week of the Month1 
Year ended Saturday 

(K) k h i w  6 k h l m  
Tools 6.268 188.8 244.3 275.6 275.6 283.7 284.6 2862 2B6.6 286.4 187.0 

a Non-electrical machinery 
& pans 3.277 199.8 252.3 272.7 272.7 284.4 ' 285.6 285.6 286.6 285.6 286.5 

a 1. Heavy machinery 
& pans 1.393 200.8 258.7 300.8' 300.8 312.9 314.5 314.6 315.3 314.8 315.1 

a 2. Industrial machinery 
forfood8textiles 0.713 171.2 211.9 210.8 210.8 216.9 219.3 219.3 219.3 219.3 219.3 

a 3. Fridge, office 
equipment & non- 
elecl. machinery 1.171 215.9 269.4 277.0 277.0 291.5 291.5 291.5 293.4 2Q1.3 293.4 

b Electrical machinery 2.991 176.7 235.5 278.8 278.8 282.9 283.4 284.7 286.6 287.3 287.5 

b 1. Electrical industrial 
machinery 1.147 174.5 259.1 305.3 305.3 306.9 307.4 308.1 312.9 312.9 312.9 

b 2, Industrial wires & 
cables 0.728 204.9 264.6 360.4 360.4 371.8 372.4 372.4 372.4 374.6 374.6 

b 3. Dry & wet balteriesl 
cells 0.231 195.3 222.0 236.2 236.2 239.3 241.5 252.0 252.0 255.0 255.0 

b 4. Electrical apparatus. 
appliances 8 parts 0.424 151.4 190.7 194.7 194.7 197.6 197.8 199.0 199.0 199.0 200.0 

(L) Transport Equipment & 
Parts 2.705 lwa 229.1 246A 245.4 255.3 UB.6 259.9 m.9 '259.9 2118.9 

a. ~ooomoti&. railway 
wagons & parts 0.274 239.8 295.7 303.6 303.6 310.9 310.9 310.9 310.9 310.9 310.9 

b. Motor vehicles, scooters. 
bicycles & parts 2.431 185.3 Z1.6 238.8 2386 249.0 252.7 254.1 254.2 254.2 S4 .2  

(M) Othrr Ylc. Manufactwing 
hdrutrfss 0.m 1234 I@@& 18Qa 169.5 1693 169.7 169.7 170.1 170.1 

Note : For &talk regarding the scope and coverage of !he rrew 8d68, pleaes see #re article on lhe~ nsrnr se fb  plblished 4 the November 1989 
and OtWnw 1990 issuer. 

Sowce : Of f i i  of the Econom~; Advioer, Miniwry of Indwtry,Govemment d lndh. 



RESERVE BANK OF INDIA BULLETIN 

No. 32 - F O R W  TRADE 
A : ANNUAL 

-- 

In Rs. Crore In US $ million 

Year Exports Imports Trade Balance Exports Imports Trade Balance 

Notes : 1. The foreign trade data relate to total sea, air and land trade, on private and Cjovernmonl aceomla. Direct transit trade, transhipment trade, 
ships' stores and passengers' baggage are excluded.0ata IncJude silver (other than cum coins), notes and coins withdrawn from cirarlatbn or 
not yet lasued. ~nd~rect transit trade and tradeby parcel post. ExporteincMe reexports. ImportslnchrdedutlaMs articksbybttwpostand exckde 
certain consignments of foodgrains and stores on Government account awaiting adjustment, dlpkmatlc goods and horn October 1919 ddtbno 
slam. lmpom and expom ate based on penoral system of rscording. Imports are on c.i.f. basis and exports on f.0.b. b.ds indudvbof e x p l  
duty. The export figures tor the period November 1970 to March 1973 are baaed on Ofbinal copy of the ahipprng bib whsrsrrs ths figun#,torh 
rsst of the period are based on the finally passed shipping bills. 

2. In the case of rupee data, monthly tigum may not add up to the annual total due to.rounding off. In the cpse of data In dobr tsm, montMy 
data may not add up to the annual tat81 atso due to ewd\enge rate factor. 
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Na. 32 -FOREIGN TRAM 
B : MONTHLY 

1994-95 1995-96 (P) 

In Rs. Crore In US $ million In Rs. Crore In US $ million 

Month Exports Imports Trade Exports Imports Trade Exports Imports Trade Exports Imports Trade 
Balance Balance Balance Balance 

April 6,368 6,352 16 2,030 2,025 5 7,894 7,734 160 2.513 2,462 51 

May 5,760 6,104 -344 1,836 1,946 -110 7,474 9,309 -1,835 2,379 2,963 -584 

June 5,798 6,409 -611 1,848 2,043 .-I95 7,593 9,084 -1,491 2,418 2,893 -475 

July 5,970 6,900 -930 1,903 2,199 -296 7.881 9,681 -1,800 2.512 3,085 -573 

August. 6,810 7,287 -477 2,171 2,323 -152 8,125 9,476 -1.351 2,573 3,000 -427 

September 6,645 7.653 -1.008 2,118 2,440 -322 7,946 9,530 -1,584 2,395 2,873 -478 

October 7,113 8,227 -1,114 2,267 2.622 -355 8,662 9,680 -1.018 2,508 2.803 - 295 

November 6,517 7,547 -1,030 2,076 2,404 -328 9,272 11,269 -1,997 2,669 3,244 -575 

December 7,384 8,415 -1,031 2.352 2,681 -329 10,246 10,911 -665 2,931 3,121 -190 

January 7,363 7,442 -79 2,347 2,372 -25 9,444 11,561 -2.1 17 2,643 3,235 -592 

February 7,388 8,098 -710 2,355 2,581 -226 9,604 10.252 -648 2.622 2,799 -177 

March 9,559 9,535 24 3,020 3,012 8 

(p) : Provisional. 

Swm : Directorate General of Commercial lmelligence 8 Statistics, Cabna. 
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No. 33 : INDIA'S OVERALL BALANCE OF PAYMENTS 

Credit Debit Net Credit Debit Net C f d t  Debit Net Crsdit Debit Net 

A. Current Account 

I. Merchrndlre 7,765.5 14,259.6 -6,494.1 33,152.6 50,086.2 -16,933.6 44,922.5 51,417.5 -6,495.0 54,762.0 08,862.S -14,100.9 

(i) Pr~vate 7.765.2 5.379.6 2,385.6 33,152.6 24,523.8 8,628.8 44,922.5 28,845.9 16.076.6 54.762.0 33,041.2 21,720.8 
(ii) Government 0.3 8.880.0 -8,879.7 - 25,562.4 -25,562.4 - 22.571.6 -22,571.6 - 35.821.7 -35.821.7 

11, lnvlrlblrs 5,663.5 2,008.3 3,655.2 13,393.6 13,626.5 -434.9 23,449.0 19,191.3 4,257.7 23,901.0 22,583.6 1,337.4 

1. Travel 1.063.9 144.1 919.8 2,612.5 702.5 1,910.0 4.891.9 1.111.5 3.780.4 6,060.3 1,178.9 4,883.4 

2. Transportation 397.7 482.5 44.8 1.764.6 1.961.0 -196.4 2,308.2 3,189.8 -881.6 2,850.4 4,547.0 -1.696.6 

3. Insurance 5 4 7  40.1 14.6 198.4 158.4 40.0 264.7 306.8. -42.1 459.4 448.9 10.5 

4 Investment Income 665.5 474.9 190.6 660.5 7,392.9 -6,732.4 541.8 9.938.5 -9.396.7 1,003.9 11,506.7 -10,502.8 

5 Government, not 
includedelsewhere 130.6 59.2 71.4 27.3 311.2 -283.9 42.0 292.5 -250.5 219.6 305.2. -85.6 

6. Miscellaneous 817.6 788.4 29.2 3,564.3 3,275.0 289.3 4,840.0 4,313.2 526.8 4,128.4 4.541.6 -413.2 

7. Transfer payments 

(I) Official 450.7 2.6 448.1 829.3 1.8 827.5 1,141.5 1.5 1,140.0 1,055.0 2.3 1.052.7 

(il) Prlvate 2,082.8 16.5 2,066.3 3,736.7 25.7 3,711.0 9,418.9 37.5 9.381.4 8.124.0 35.0 8,089.0 

Tolrl Current 
Account ( I + II ) 13,429.0 16,267.9 -2,638.9 46,546.2 63,914.7 -17,368.5 68,371.5 70,608.6 -2,237.3 78,663.0 91,426.5 -12,763.5 

B. Crpl t r l  Account 

1. Prlvrte 

(I) Long-term 

(ii) Short-term 

2. Brnklng 

3. Offlclr l  

(I) Loans 

( i~) Amort~sation 

(iii) Rupee Debt Service 

Total Crpl t r l  Account 
(1 +2+3) 

C. I.M.F. 

E. Total Capltal 
Account, IMF and 
SDR Allocatlon 
(B+C+D) 

F. Total @pit81 
Account, IMF, 
SDR Allocatlon 
and c u m n t  
account (A+E) 17~0~6.7 18,625.3 .l,s~e.6 %nos 93160.7 a s a . 9  1a>m.1 1 , 1 ~ ~ . 7  1 0 , l r ~  1.4a.020.1 1 ~ 1 . 3  2m.e 

a. Errors i 
O m M o n r  

H. Re8uvw and 
rnonotary gdd 



March 1996 RESERVE BANK OF INDIA BUUETM 

No. 33 : INDIA3 OVERALL BAUNCE OF PAYUENTS ( C W . )  

(Rs. In aww) 
April-June 1992 July.&pl 1992 0U.-Doc. 1992 &-March 1983 

items credit Debit Net Cradll Dew Net Crsdit Dsbit Net CmM m Na 

25 26 27 28 29 30 a1 32 33 34 35 36 

A. Current Account 

(i) Private 11.918.4 7.922.4 3.996.0 13.151.4 7.825.6 5.325.8 13.293.4 7.908.9 5.384.5 16.396.8 9.384.3 7.014.5 

(ii) Government - 8,479.8 -8.479.8 - 8.900.9 -8,900.9 - 9.041.6 -9.041.6 - 9.399.4 -9,309.4 

1. Travel 1,346.4 363.3 983.1 1.436.6 315.9 1.120.7 1.979.8 251.1 1.728.7 1.297.5 246.6 1.050.9 

2. Transportation 515.0 1.173.5 -658.5 845.5 1.280.4 -434.9 632.4 1.032.6 400.2 857.5 1.060.5 -203.0 

3. Insurance 99.6 133.6 .34.0 105.7 96.1 9.6 106.1 110.5 -44 148.0 108.7 393 

4. lnvestment~ncome 245.9 2,436.0 -2,190.1 301.8 3.202.8 -2.901.0 217.2 2.602.8 -2.385.6 239.0 3.285.1 -3,0261 

5. Government. not 
included elsewhere 2.5 86.1 -836 8.3 101.7 -93.4 86.1 46.5 39.6 122.7 70.9 51.8 

6. Miscellaneous 2881 1.068.9 -780.8 809.5 1,141.3 -331.8 1.497.2 1.357.5 139.7 1.533.6 973.9 559.7 

7. Transfer payments 

(i) Otflclal 294.9 0.1 294.8 171.7 - 171.7 302.7 2.2 300.5 285.7 - 285.7 

(11) Private 1,906.1 8.0 1.898.1 1.644.3 9.4 1,634.9 1,417.7 9.9 1.407.8 3.155.9 7.7 3.148.2 

Total Cumnt Account 
(I + II) 16,616.9 21,671.7 -5,054.8 18,474.8 22474.1 -4,399.3 19,532.6 22,363.6 -2.831.0 24,038.7 24.517.1 -47U.4 



RESERVE BANK OF INDIA BULLETIN 

No. 33 : INDIA'S OVERALL BALANCE OF PAYMENTS (Condd.) 
(Rs. in crores) 

April-June 1992 July-Sept. 1992 013.-Dec. 1992 Jan-March 1903 

ltem Credit Debit Net Crecht Dsbit Net Credit Debit Net ' kt 

(i) Long-term 

(ii) Short-term 

(i) Loans 

(ii) Amortisation 

(iii) Rupee Debt Service 

(IV) Miscellaneous 

Total Capltrl Account 
(1424) 

C. I.M.F. 

D. SDR Allocrtlon 

E. Totrl Crpltrl 
Accounl, IMF md 
SDR Alloatton 
(B+C+D) 

F. To181 Clpl18l 
Account, IMF. 
SDR Allocrtlon 
md current 
account (A+E) 

H. Rewrver end 
monotary  old 
(Decrsrrn +) 

Data are preliminary. 
PR : Partially Revised 
F : Final 

Note : i) Interest accrued during the year and credited to NRI deposits has been treated as notional outflow under invisible payments and added 
as reinvestment in NRI deposits under private long term capital. 

ii) Item 'Non-Monetary Gold Movement' has been deleted from May 1993 onwards in conformity with the recommendations of the IMF 
manual on BP (4th edition); these entries have been included under merchandise or official pisceltaneous capital depending upon 
the nature of transaction. 

iii) Balance of payments data from the year 1990-91 are presented in a format in which in the year of imports, the value of defence - related 
imports are recorded under imports with credits tinancing such imports shown under 'Ottcial Loans' in the capital account. Interest 
payments on defence debt owed to the General Currency Area (GCA) ( as and when they are made) are recorded under investment 
income payments in the invisibles accounts and principal repayments under official amortisation in the capital account. In the case 
of the Rupee Payment Area (RPA), interest payment on and pdncipal repayment d debt is clubbed together and shown separately 
under the item 'Rupee Debt Service' in the capital account. Thii is in line wkh the recommendation of the High Level Committee on 
Balance of Payments (Chairman : Dr. C. Rangarajan). 
Exchange nm : Foreign currency transactions have been converted into rupees at the par/centrel rates upto June 1972 and on the 
basis of average of the Bank's spot buying and selling rates for st* and the monthly averages of cross rates of non-stcsrfing 
currencies based on London market therealter. Effective March 1993, conve?sion b made by crossing avmQe spot buy in^ and s6Hing 
rate for US Dollar In the Forex market and the monthly aver- of cross rates of non-ddlar currencies based on London market. 
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t 
No. 34 : tNlMXS OF REAL E f f  ECTIVE EXCtiANQE RATE (REER) AM0 M N A L  EFFECTIVE 

EXCHANQE RATE (NEER) OF THE INMAN RUPEE 
(36 - country bihted w h t a )  

(Baaed on Offlcbl Exchange Rate of Rupee) 
(Ebm : 1985 = 100) 

Year-Month 
Export-based Weights Trade-based Welghts 

-- 

REER % Variation NEER % Variation REER % Variation NEER %Variation 

1992 January 

February 

March 

April 

May 

June 

July 

August 

September 

October 

November 

December 

1993 January 63.82 0.6 49.05 1.3 68.47 0.8 51.52 1.4 

February 64.69 1.4 49.54 1 .O 69.61 1.5 52.13 1.2 - 
Now The Indms presented here are in contlnuatm of the s e w  published in the July 1993 issue of the &rHehln (pp 987.977). 

(+) Appraiatbn I(-) Dspreciatlon 
@ sased on FEDAJ kdlcetiw Rates tor the penod March to December. 
S BesedonFEDAl indlcedrveRat~1~fortheperkiUJanuary@December. 

Ptwisional. 
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No. 35 : INDICSS OF REAL EFFECTIVE EXCHANGE RATE (REER) AN0 NOMINAL EFFECTIVE 
EXCHANGE RATE (NEER) OF M E  INDIAN RUPEE 

1 

(36 - country Mlaterel weights) 
(Based on FEDAl lndlcatlve Rates) 

(0- : 1985 = 100) 

Export-based Weights Trade-based Weights 
Year-Month 

REER YO Variation NEER "/o Variation REER % Variation NEER O/O Variation 

1 2 3 4 5 6 7 8 9 

1992 March 
April 
May 
June 
July 
August 
September 
October 
November 
December 

1993 January 
February 
March 
April 
May 
June 
July 
August 
September 
October 
November 
December 

1994 January 
February 
March 
April 
May 
June 
July 
August 
September 
October 
November 
December 

1995 January' 
February' 
March* 
April' 
May* 
June* 
July' 
August' - 
October' 
November' 
Decsmber' 

1996 January' 
- -- - -- - - 

Note : The I n d m  presented here are in conanuatlon of the series puM~shed a the July 1993 issw of the &tlleHn (pp 967-977). 
+ ApprecraUon I (-) Depreciation. 

Prwisbnal. - ,  .r - -- 
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REPORT ON TREND AND 
PROGRESS OF BANKING IN 
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This annual publication brought 
out by the Reserve Bank of India 
in terms of Section 36 (2) of the 
Banking Regulation Act, 1949 is 
now available for the year 1993- 
94. The Report containing four 
chapters is presented in a bilingual 
form in Hindi and English. 

The first chapter sets out in a 
nutshell the banking developments 
and policy perspectives and 
discusses some key issues relevant 
to the healthy development of the 
banking system. The subsequent 
three chapters contain detailed 
reviews of major trends and 
developments during the year in 
tve fields of commercial banking, 
co-operative banking including 

activities of NABARD and other 
financial institutions (IDBI, UTI, 
DICGC, EXIM Bank and NHB). 

The Report is priced at Rs. 60 
(inland) and US $ 35 (foreign) 
(inclusive of postage). 

Copies of the Report ate avaiiable 
from the Division of Reports, 
Reviews and Publications (Sales 
Section), Department of Economic 
Analysis and Policy, Reserve Bank 
of India, Amar Building, Ground 
Floor, P. M. Road, Post Box No. 
1 036, Mumbai-400 00 1. 

Cheques/Drafts should be drawn 
on Mumbai in favour of Reserve 
Bank of India. 




